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DEPARTMENT OF SUPPLY AND TRANSPORT 

NOTIFICATIONS 
The 10th May 1944

duly paid, or ordinary coupons for the supply of motor 
spirit under the Motor Spirit Rationing Order, 1941, have 
not been issued for the quarter onding on the 30th April 

NO. 89C9-S.T.—The following notification issued by the 1944, or which has for a period not less than thirty 
Government of India in the War Transport Department is days immediately before the commencement of thh Order

been out of use because of any mechanical defect, or the 
lack of, or defect in, any tyro, tube, battery or other 
essential part,—

(a) shall, within thirty days of the commencement of 
this Order, furnish to the Controller a statement in Form 

No. LV. 7 (2)/44—In exercise of the powers conferred A giving all the particulars specified thorein ; 
by sub-rule (2) of Rule 81 of the Defence of India Rules, 
the Central Government is pleased to make the following to be removed, from tho locality in which it is being 
Order :— kept, except in accordance with an order in writing of the
THE USED MOTOR VEHICLES CONTROL ORDER, Controller ;

1944 (c) shall not remove from the vehicle any part,
1. (1) This Order may be called the Used Motor Vehicles sory, tyre or tube, except for the purpose of repairing it,

Control Order, 1944. or of replacing it by another not less serviceable, or of
(2) It extonds to the whole of British India. repairing the vehicle, or in accordance with an order in
(3) It shall come ito force at once. writing of the Controller ;
2. In Shis Order— (d) shall, on demand by any person authorised by tho
4 the Act * means the Motor Vehicles Act, 1939 (IV of Controller in this behalf, produce the certificate of every

vehicle on his premises or under his control, and all books 
‘ certificate 5, in relation to a vehicle, means the certifi- of accounts and other documents relating to his business

if any, as a dealer in motor vehicles, and permit any

hereby republished for general information.
By order of the Governor 

B. MUKERJI
Deputy Secretary to Government 

New Delhi, 22nd April 1944

(b) shall not remove the vehicle, or cause or allow it

acces-

1939).;

cate of registration of tho vehicle issued under the Act ;
4 Controller ’ in relation to a Province, means the officer person so authorized to enter and inspect any premises 

appointed by ‘the Provincial Government to bo the used for, or in connection with, such business, and any 
Controller for the purposes of this Order, and includes vehicles kept therein :
any other officer authorised by the Provincial Government Provided that nothing in this clause shall apply to' 
to perform any of the functions of the Controllor under any vehicle the certificate of which has been cancelled 
this Order ; under section 34 of the Act and which hau not been

4 Form ’ means a form appended to this Order ; subsequently re-registered.
4 recognizod dealer ’ means a person in respect of whom 5. No person other than a recognized dealer shall dis- 

there is In force for the time being an order under clause pose of any used vehicle except by sale in accordance with 
3 appointing him a recognised dealer ; the provisions of this Order to a recognized dealer or in

4 scheduled sale price’ in relation to a vehicle means accordance with a permit in Form B is.sued by the Con- 
-4 the amount specified in, or determined under, the troller in this behalf.

' Schedule to this Order as the sale price for that vehicle or 6. (1) The maximum prico at which any msed vehicle 
for vehicles of tho same class and year of manufacture ; may be sold to a recognized dealt r shall be the scheduled 

4 vohicle ’ means a motor car or motor cab, as defined in sale price of the vehicle less the charges for repairs and 
tho Act. replacements necessary to put the vehicle in good running

3. (1) The Controller may, by order in writting, appoint ordor as estimated by the recognized dealer ; and the 
such existing dealers in motor vehicles carrying on busi- maximum price at which any used vehicle may be sold 
ness within the Province, as ho deems fit, to be recog-* to any person other than a recognized dealer shall bo the 
nised dealers in such class ur classes of used vehicles as scheduled prico of the vehicle.
may be specified in the order, and may at any time by (2) No seller of a used vehicle shall d mand or receive, 
order in writing revoke or modify any such appointment. and no buyer of a used vehicle shall offer or pay, as con- 

(2) All orders made under sub-clause (1) shall be com- sideratio.i for the transaction any amount in excess of the 
municated by the Controller without delay to the dealers maximum price prescribed in sub-clause (1).

(3) The provisions of sub-clauses (1) and (2) shall not 
apply to the sale before the 31st May 1944, of any used, 
vehicle by the person who according to tbe certificate of 
the vohicle is the registered owner thereof at tho com­
mencement of this Ordor.

concerned.
(3) Any person aggrieved by an order of the Controller 

under sub-clause (1) or by his refusal to appoint such 
person to be a recognized dealer may, within thirty days 
of the date on which such order or refusal is communica-

and the deefsion of that officer or authority, and .subject ho shall complete in triplicate a statement in Form C
only to such decision an order of the Controller, shall be obtain tho seller’s signature on all three copies in token of 
omy uo such u u bis acceptance of tho correctness ot the entries, retain the

’ “>c— ».aTAT, a."TmS 5“%i?S?£ill3S££S$i =!» S' /iATd' JL original U.o „»«•, ,.,„,po,i ,»ip. for U»

shall likewise from timo to time publish any amendments 
to that list. 8. No recognized dealer shall remove from any used

4. Every person, whether a dealer or not, who at the vehicle any part, accessory, tyro or tube except for the pur- 
commencement of this Order has in his possession or pose of repairing it, or of replacing it by another not leas 
custody or under his control any usod vohicle in respect serviceable, or of repairing the vehicle, or in accordance 
of which the provincial motor vehicle tax has not been with an ordor in writing of the Controller.

made.
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9. (1) Every used vehicle in the possession of n recog- plus the charges for Jxoeedin^thei’ any,
nized dealer shall be offered for sale on completion of noces- actually carried out by him but not exceeding the estiniata

(3) Every recognized dealer shall display in a conspicu- of a used vehicle of which he is accord ng to the certificate 
ous part of his premises a list of all used vehicles available of the vehicle the registered owner at the commencement 
for sale and the sale price of each determined in accordance of this Order, 
with clause 13.

(4) Every recogized dealer shall on demand by an in­
tending purchaser holding a permit in Form D produce for 
his inspection the statement or statements in Form C if 
anv, of the vehicle or vehicles which he intends, and is 
authorised by the permit, to purchase.

10 (1) No recognized deal-r shall sell or otherwise dis- j4. If any person intending to purchase a used vehicle 
pose of any used vehicle except under and in accordance from a recognized dealer considers that all repairs and 
with a permit in Form D i ssued by the Controller in that replacements shown as necessary in the statement in Form 
behalf to the intending pusehaser. C in respect of that vehicle have not been carried out by

(2) A permit in Form D shall only be valid in the Pro- the recognized dealer, ho may complain to the Controller,
vince in which it is issued : who if satisfied of the truth of the complaint, may direct

Provided that the Controller of any other Province may tlie dealer to carry out all those repairs and replacements,
by countersigning it extend its validity to that Province. anci the dealer shall comply with the direction :

11. (1) Any person desiring to purchase a used vehicle 
shall apply in Form E to the Controller of the Province in 
which ho is residing ; and the Controller may, after making 
such enquiries as he considers necessary, issue a permit in 
Form D or reject the application.

(2) In disposing of applications under, this clause the
Controller shall have regard to the following matters 15. (1) Where any used vehicle is sold by a recognized

(a) whether the applicant has in his possession or- under dealer ho shall, after obtaining the purchaser s signature
his ' control or at his disposal any vehicles or other con- on the original as well as the first copy of the statement
veyances and whether these are not sufficient for his in Form C, hand over the copy to the purchaser. The
requirements ; dealer shall also complete and sign Part II of the permit

(b) the type, make and horse-power of the vehicle which in Form D, and after obtaining thereon the purchaser’s
should be sufficient for his requirements ; signature in token of his acceptance of the correctness of

(c) in the case of an applicant who has not, during the the entries, shall give it to the purchaser who shall produce
six months immediately before the commencement of this it before the Registering Authority, together with the copy 
Order, been owning and using a vehicle, whether his re- of the statemont in Form C and the certificate of the 
quirements cannot continue to be met otherwise than by vehicle, at the time of reporting the transfer under section 
his purchasing a vehicle ; 31 of the Act.

(d) whether the applicant has, during the six months (2) At the time of registering under the Act any transfer 
immediately before the commencement of this Order, sold 0f ownership of a used vehicle the Registering Authority 
or otherwise disposed of a vehicle for a consideration shall enter in the certificate the price paid by the pur- 
sub.-tmtially in exc3ss of the price at which that vehicle chaser as stated in Part II of the permit in Form B or 
could have been sold to a recognized dealer under this Form D, as the case may be, and retain that Part of the 
Order ;

(e) whether the applicant has been convicted of contra­
vening any control order relating to motor vehicles, motor 
spirit, motor vehicles spare parts, or tyres and tubes ; and

(/) whether, in the interests of the efficient prosecution 
of the war or the maintenance of essential services, it is 
necessary that the applicant should be permitted to pur­
chase a vehicle.

(3) Notwithstanding anything contained in sub-clause (2) 
the controller* may in his discretion issue a permit in 
Form D to an applicant who is infirm by reason of age or 
bodily disability, if—

(a) the applicant wishes to replace a vehicle which has 18. For the purposes of this Order the year of inanu- 
becomo unserviceable after t ie commencement of this facture and other relevant particulars pertaining to any 
Order, or vehicle shall be as entered in the certificate of that vehicle:
after the commencement of this Orde^ " rmi "V aS‘"nSen Provided that if the certificate has become illegible, or 

(41 Anv person who. e application has been rejected by 6 entry therein ielating to the year of manufacture oi
the Controller under sub-clause (1) may, within thirty days ?^er relevant particular is, in the opinion of the Controller, 
of the date on which the ordr r of rejection is communicated mcoi*rect> or if no such entry has been made, the Controller 
to him appeal to such officer or authority as may be may direct such additions or alterations to bo made in the 
appointed by the Provincial Government in this behalf, certificate as he may consider necessary, 
and the decision of that officer or authority, and subject 19. The Controller may by notification in the Official 
only to such decision the order of the Controller, shall be Gazette of the Province direct recognized dealers within 
final. . Province to submit to him such returns relating \0

12. A recognized dealer shall if required so to do by an their transactions in used vehicles as may be specified 111 
order in writing of the Controller, sell any used vehicle the direction; and every recognized dealer shall comply 
kept by him for sale to such person holding a permit in the direction.
FT vehicle ?• in lhl* •»*«
be sold by a recognized dealer shall be.— (a) to the purchase or acquisition of any vehicle by 1

(a) in respect of a vehicle acquired by him before the Central Government or any Provincial Government, or 
commencement of this Order, the scheduled sale price of (5) in relation to any vehicle which is Crown property °*' 
the vehicle plus a commission not exceeding Rs. 200 or is the property of the Government of the United States o 
7a per cent of that price whichever is more ; America.
\b) in respect of after the 21. Any court trying a contravention of the provi<

commencement of ^ <^de7’ of this 0rder maY direct that any vehicle in respect
£imonn CF 71 ner cent of that price°whiehpvpr -Cee^in^ which the court is satisfied that any such provision 
Rs. 200 or U per cent ol that pnee whichever is more been contravened shall be forfeited to His Majesty.

TV

Notc-(l) The recognized dealer shall not charge any commission 
on the charges for repairs and replacements carried out by him.

(2) If on account of non-availability of spare parts or materials or 
for any other reason, any repairs or replacements included in tho 
estimate made under clause 6 havs not been carried out by tho 
_■ _: :gnized dealer, the estimated cost of such repairs or replacements 
shall not be included in the price.
reco

Provided that if the Controller is satisfied that for any
beyond his control it is not possible for tho dealer to 

carry out all or an}7 of those repairs and replacements the 
Controller may direct him to make a corresponding reduc­
tion in the sale price of the vehicle.

reason

permit.
16. Every Registering Authority to which a transfer of 

ownership of a vehicle is reported under section 31 of the 
Act shall, before entering the particulars thereof in the 
certificate, satisfy itself that the transfer is in conformity 
with the provisions of this Order or was completed before 
the commencement of this Order.

17. When any vehicle is sold or otherwise disposed of A 
in accordance with the provisions of this Order the trans­
ferer shall hand over the certificate of the vehicle to the 
transferee. -

>

lift 3
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THE USED MOTOR VEHICLES CONTROL ORDER, 1 2 3 4 51944
Rs.THE SCHEDULE 9 . Austin 18 H. P. .. 1943 13,357

1942 11,951
1941 10,545
1940 9,139
1939 7,733
1938 6,327

■ 1937 4,921
1930 4,218
1935 3,515

10 Austin,28 H. P. Ranelagh Saloon 1913 21,480
1942 19,219
1941 16,958
1940 14,697
1939 12,436
1938 10,176
1937 7,914
1936 6,783
1935 5,653

(See clauses 2, 6 and 13.)
^ Scheduled sale price of motor cars of certain English and American 

makes.

I

Model Year of Scheduled 
Manufac- sale 

price

MakeSri.
No.

ture
32 4 51

Rs.
Part I—Motor Cars of English make

1 Austin 8 H. P. Saloon and cabriolet 1943 4,601
1942 4,117
1941 3,632
1940 3,148
1939 2,664
1938 2,179
1937 1,695
1936 1,453
1935 1,211
1943 4,169
1942 3,730
1941 3,291
1940 2,852
1939 2,413
1938 1,975
1937 1,536
1936 1,316
1935 1,097
1943 5,712
1942 5,111
1941 4,510 -
1940 3,908
1939 3,307
1938 2,706
1937 2,105
1936 1,804
1935 1,503

4 Austin 10 H. P. open four, and two 1943 5,434
1942 4,862
1941 4,290
1940 3,718
1939 3,146
1938 2,574
1937 2,002
1936 1,716
1935 1,430

11 Austin 23 H. P. “ Twenty ” 1943 25,812
Mayfair Saloon, Landauletie and 1942 23,095

1941 20,378
1940 17,661
1939 14,944
1938 12,227
1937 9,510
1936 8,151
1935 6,793

12 Alvis 13 H. P. “ 12—70 ” Models 1943 15,704
1942 14,051
1941 12,398
1940 10,745
1939 9,092
1938 7,439
1937 5,786
1936 4,959
1935/ 4,133

2 Austin 8 H. P. Four and two 
seater tourer. Limousine.

3 Austin 10 H. P. Saloon and 
cabriolet.

t
13 Armstrong

Siddeley 14 H. P.. 1943 12,094-
1942 10,821
1941 9,548
1940 8,275
1939 7,002
1938 5,729
1937 4,456
1936 3,819
1935 3,183

.. 1943 3,860
1942 3,454
1941 3,047
1940 2,£41
1939 2,235
1938 1,828
1937 1,422
1936 1,219
1935 1,016

15 Ford 10 H. P. Saloon and Tourer 1943 4,70S
1942 4,213

• 1941 3,717
1940 3,221
1939 2,726
1935 2,230
1937 1,735
1936 1,487
1935 1,239

.. 1943 - 7,211 ■
1942 6,452
1941 5,693
1940 4,934
1939 4,175
1938 3,416
1937 2,657
1936 2,277
1935 1,898

17 Hillman 10 H. P. Minx Saloon .. 1943 5,404
1942 4,835 ■
1941 4,266
1940 3,697
1939 3,128
1938 2,569
1937 1,991
1936 1,706
1935 1,422

seater.

5 Austin 12 H, P. Saloon and 1943 
cabriolet.

6,947 
1942 6,216
1941 5,485
1940 4,753
1939 4,022
1938 3,291
1937 2,560
1936 2,194 

1,828 
6,484

1942 5,801
1941 5,119
1940 4,436
1939 3,754
1938 3,071
1937 2,389
1936 2,048
1935 1,706

Saloon and 1943 7,565
1942 6,769
1941 5,972
1940 5,176
1939 4,380
1938 3,583
1937 2,787
1936 2,389
1935 1,991/

8 Austin 16 H. P. Open four and 1943 7,256
two seater. 1942 6,492

- 1941

14 Ford 8 H. P. Saloon

1935
6 Austin 12 H. P. Open four and 1943 

two seater.

16 Ford 22 H. P.7 Austin 16 H. P. 
cabriolet.

5,7~9 
1940 4^965
1939 4,201
1938 3,437
1937 2,673
1936 2,291
1935 1,910

- "1
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5431 2 21 Rs.53 4

27,075 
24,225 - 
21,375 
18,525 
15,675 
12,825 

9,975 
8,550 
7,125 

1943 10,650
9 529 
8,408 
7,287 
6,166 
5,045 
3,924

1936 3,363
1935 2,803
1943 12,274

. 1942 10,982
1941 9,690
1940 8,398
1939 7,106

. 1938 5,814
1937 4,522
1936 3 876
1935 3,230
1943 13,538
1942 12,113
1941 10,688
1940 9,263
1939 7,838
1938 6,413
1937 4,988
1936 4,275
1935 3,563 

18'953
1942 16,958
1941 14,963
1940 12,968
1939 10,973
1938 8,978
1937 6,983
1936 5,985
1935 4,988

8 H. P. Two and four 1943 4,169
1942 3,730
1941 3,291
1940 2,852
1939 2,413
1938 1,975 i
1937 1,536 +
1936 1,316
1935 1,097
1943 4,601
1942 4,117
1941 3,632
1940 3,148
1939 2,664
1938 2,179
1937 1,695
1936 1,453
1935 1,211

•• 1943 5,712
1912 5,111
1941 4,510
1940 3,908 

3,307 
2,706 
2,105 
1,804

1935 1,503
6,639

1942 5,940
1941 5,241 

4,542
1939 3,843 

3,145
1937 2 446
1936 2,096
1935 1,747

Rs. 194327 H. P. “ Pullman ”
18 Hillman 14 H. P. Saloon 27 Humber 19429,206 

8,237 
7,268 
6,299 
6,330 
4,361 
3,392 
2,907 
2,423 

12,635 
11,305 
9,975 
8, 45 
7,315 
5,985 
4,655 
3,990 
3,325 

14,440 
12,920 
11,400 
9,880 
8,360 
6,840 
5,320 
4,560 
3,800 

10,289 
9,206 
8,123 
7,040 
5,957 
4,874 
3,791 
3,249 
2,708 

12,455 
11,144 
9,833 
8,522 
7,211 
5,900 
4,589 
3,933 
3,278

16,606
14,858
13,110
11,362
9,614
7,866
6,118
5,244
4,370

12,816
11,467
10,118
8,769
7,420
6,071
4,722
4.047 
3,373

13,899
12,436
10,973
9,510
8.047 
6,584 
5,121 
4,389 
3,658

19,133
17,119
15,105
13,091
11,077
9,063
7,049
6,042
5,035

.. 1943
19411942
19401941
19391940

1939 1938
1938 1937
1937 1936
1936 1935
1935 28 Lanchester 11 H. P. Saloon19 Hillman 17 H. P. . 1943 1942
1942 1941
1941 19401940 19391939 19381938 19371937
1936
1935

29 Lanchester 12 H. P. Saloon20 Hillman 20 H. P. .. 1943
1942
1941
1940
1939
1938
1937
1936
1935

30 Lanchester 14 H. P. Saloon21 Humber 12 H. P. .. 1943
1942
1941
1940
1939
1938
1937
1936
1935

31 Lanchester 19 H. P. ** Eighteen ” 1943
Saloon.

22 Humber 17 H. P. “ Sixteen ” 1943 
Saloon. 1942

1941
1940
1939
1938
1937
1936
1935

18 H. P. “ Eighteen ” 1943 
Saloon.

32 Morris23 Humber
1942 seater open.
1941
1940
1939
1938
1937
1936
1935

, 21 H. P. “ Snipe ” 1943 33 Morris24 Humber 8 H. P. Saloon
1942
1941
1940
1939
1938
1937
1936
1935

27 H. P. “ Super 1943 
Snipe

34 Morris25 Humber 10 H. P. Saloon1942
1941
1940
1939 1939.1938 19381937 19371936 19361935

27 H. P. “ Snipe 1943 
Imperial

35 Morris26 Humber 12 H. P. Saloon .. 19431942 V1941
1940

19401939
1938

19381937
1936
1935

-7*
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I 2 3 4 25 1 3 4 5

Rs. Rs.
30 Morris 14 H. P. Saloon 7,057 

6,851 
6/>15 
5,239 
4,433 
3,627 
2,821 
2,41S 
2,015 

10,469 
9,367 
8,265 
7.163 
6,061 
4,959 
3,857 
3.3 >6 
2,755

11.191
10,013

8,835
7.657 
6,479 
5,391 
4.123 
3,534 
2,945

11,552
10,336

9.120 
7.9.14 
6,6SS 
5,472 
4,256 
3,648 
3,040

11.372
10,175
8,978
7,781
6.584 
5,387 
4,190 
3,591 
2,993

12.094 
10,821 . 
9,548 
8,275 
7,002 
5,729 
4,456 
3,819 
3,183

13,899
12,436
10,973
9,510
8.047
6.584
5.121 
4,389
3.658 

14,801 
13.243 
11.685 
10,127
8,569
7,011
5,453
4,674
3,895
9,928
8,883
7,838
0,793
5,748
4,703
3,658
3,135
2,613

1943 45 Rover 12 H. P. Saloon .. 1943 10,830
1912 9,690

8,550
1940 7.410
1939 0,270
1938 5,130
1937 3,990
1936 3,420
1935 2,850

.. 1913 11,913
1942 19,659
1941 9,405
1940 8,151
1939 6,897
1938 5,64
1937 4,389
1936 3,762
1935 3,135

‘Sixteen” 1943 12,996
1942 11,628
1941 10,260
1940 8,892
1939 7,524
1938 6,156
1937 4,"88
1936 4,104
1935 * 3,420

.. 1943 15,343
1942 13,728
1941 12,113
1940 10,498
1939 8,883
1938 7,268
1937 5,653
1936 4,845
1935 4,038

.. 1943 4,616
1942 4.130
1041 3 644
1940 3,158
1939 2,672
1938 2,187
1937 1,701
1936 1,458
1935 1,215

.. 1943 ' 6,021
1942 5,387
1941 4,754
1940 4,120
1939 3,486
1938 2,852
1937 2,218
1936 1,901
1935 1,585

.. 1943 7,101
1942 6,354
1941 6,606
1940 4,859
1939 4,111
1938 3,364
1937 2,616
1936 2,243
1935 1,869

.. 1943 7,688
1942 6,879
1941 6,070
1940 5,260
1939 4,451
1935 3,642
1937 2,833
1936 2,428
1935 2,023

.. 1943 11,733
1942 10,498
1941 9,263
1940 S.02S
1939 6,793
1938 5,558
1937 4,323
1930 3,705
1935 3,088

1942
1941 s19411940
1939
1938
1937
1936 !
1935

37 Morris 16 H. P. & 18 H. P. 1943
1942

46 Rover 14 H. P. Saloon
‘ Saloon.

1941
1940
1939
1938
1937
1936
1935

38 Morris 2i H. P. .. 1943
1942 
1941 

. 1940

47 Rover 17 H. P. 
Saloon

Is 39
1938
1937
1936
1935

39 Morris 25 H. P. .. 1943 48 Rover 20 H. P. Saloon
1942
1941
1940
1939
1938
1937
1936
1935

40 Riley 9 H. P. Saloon .. 1943 9 H. P. Saloon49 Singer
1942
1941
1940
1939
1938
1937
1936
1935

41 Riley "12H.P. Salon .. 1943 10 H. P. Saloon50 Singer
1942
1941
1940
1939
1938
1937
1936
1935
194312 H. P. Open Tourer ..42 Riley 11 H. P. Saloon51 Singer
1942
1941
1940
1939
1938i 1937
1936
1935

.. 1943 12 H. P.16 I-I. P. ’ 52 Singer43 Riley
1942
1941
1940
1939
1938
1937
1936
1935

16 U. P.53 Singer.. 194310 H. P. Saloon44 Raver
1942-
1941
1940
1939
1938
1937
1930
1935
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3 4 5215i 2 43 Rs.Bs. 194363 Standard 12 H. P. Salon 9,947 

9,210 
9,485 
4,753 
4,022 
3,291 
2,560 
2,194 
1,828- 
9,675 
8,656 
7,638 
6 620 
9,601 
4,583 
3,564 
3,055 
2,546

t 7,256
6.492
5.729 
4,865 
4,2jl 
3 437 
2,673 
2,291 
1,910
7,410 
6,630 
5,85) 
5,070 
4,290 
3,510
2.730 
2,340 
1,951

1942.. 194364 Standard 10 H. P. " SS-11 ”
19411942 -
19401941
1939194)
19381939
1937193S
19361937

1936 1935
1935 Saloon 194364 Standard 14 H. P.

.. 1943
1942

194255 Standard 12 H. P. “ SS-11
1941

1941 194)
1940 1939
1939 1938
1938 1937
1937 1936
1936 1935
1935

65 Standard 16 H. P. Saloon 1943 9,71110,758
9,625
8,493
7,361
6,228

66 Standard 12, 13 and 14 H. P. 1943 
1 1/2, litre Jaguar.

1942 8,689
7,667
6,644 .
5,622
4,600
3,578
3,067
2,556

1942 19411941 19401940 19391939 19385,0861938 19373,963
3,397
2,831

1937 19361936 19351935
66 Standard 20 H. P. Saloon 1943 10,794

9,658
8,522
7,385
6,249
5,113
3,977
3,409
2,841

14,260
12,759
11,258
9,757
8,256
6,755
5,254
4,503
3,753

67 Standard 20 H. P. 2 1/2 
Jaguar.

litre 1S43 19421942 19411941
19401940
19391939
19381938
19371937
19361936
19351935

67 Standard 20 H. P. V. S. Saloon 1943 11,733
10,498

9,263
8,028
6,793
5,558
4,323

58 Standard 25 H. P. 3 1/2 litre 1943 
Janguar.

16,065 
14,374 
12,683 
10,992 
9.301 
7,610 
5,819 
5,073 
4,228 
4,292 
3,840 
3,389 
2 937
2.485 
2,033 
1,581 
1,355 
1,103
3,860
3,458
3.047
2,641
2.235
1,828
1,422
1,219
1,016
5,095
4,559
4,022
3.486 
2,950 
2,413 
1,877 
1,609 
1,341 
5,527 
4,945 
4,364 
3,782 
3,200 
2,618 
2,036 
1,745 
1,455

19421942 19411941 19401940 19391939 19381938 19371937 3,70519361936 3,08819351935
9,567
8,560
7,553
6,546
5,639
4,532 .
3,525 f

6S Sunbeam—Talbot 10 H.P. Saloon 
& Tourer.

194369 Standard 8 H. P. Saloon .. 1843
19421942
19411941
19401940
19391939
19381938
19371937 3,02119361936 2,51819351935

15,343
13,72S
12,113
10,498
8,883
7,268
5,653
4,845
4,038

14,932
13,405
11,828
10,251
8,674

69 Sunbeam—'Talbot 18 H.P. “ 75 ”
Saloon

194360 Standard 8 H. P. Open Tourer^ 1943
1942 1942

19411941
19401940
19391939
19381938
19371937
19361936
19351935

61 Standard 9 H. P. Saloon 70 Sunbeam—Talbot 21 H. P. 3 litre 
Saloon.

19431843
19421942
19411941
19401940
19391939 7.09719381938 5,52019371937 4,73l19361936 3,94319351935

62 Standard 10 H. P. Saloon 16,065 >
14,374
12,683
10,99*
0,301
7,610

1943 71 Sunbeam—Talbot 21 H.P. 3 litre 
Open Sports Tourer.

19431942 19421941 19411940 19401939 19391938 1938 6:91?1937 1937 6,0731936 1936 4,2281935 1935
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1 2 3 4 5 1 2 3 4 5
Rs. Rs.

7,101
6,354
5,606
4,859
4,111
3,364
2,616
2.243
I, 869

11,733
10,498
9,263
8,028
6,793
5,558
4,323
3,705
3,088

12,455
II, 144 
9,833 
8,522 
7,211 
5,900 
4,589 
3,933 
3,278

14,801
13.243 
11,685 
10,127
8,569 
7,011 
5,453 
4,674 
3,895 

20,036 
17,927 
15,818 
13,709 
11,600 

9,491 
7,382 
6,327 
5,273 f
6,793
6,078
5,363
4,648
3,933
3,218
2,503
2,145
1,788
9,242
8,269
7,296
6,323
5,350
4,378
3,406
2,918
2,432

10,289
9,206
8,123
7.040 
5,957 
4,874 
3,791 
3,249 
2,708

11,552
10,336
9,120
7,904
6,CS8
5,472
4,256
3,048
3.040

72 Sunbeam—Talbot 21 H. 1\ 3 litre 
Sports Saloon.

81 Vauxhall 14 H. P. Saloon1913 18,953
1942 16,958
1941 14,963
1940 12,968
1939 10,973
1938 8,9:8
1937 6,983
1936 5,985
1935 4,988

73 Sunbeam—Talbot 27 II.'P. 4 litre 1943 16,426
1942 14,697
1941 12,968
1940 11,239
1939 9,510
1938 7,781
1937 6,052
1936 5,187

* 1935 4,323
74 Triumph 11 H.P. Saloon “Gloria” 1943 9,675

1942 8,656
1941 7,638
1940 6,620
1939 5,601
1938 4.583
1937 3,564
1936 3.055
1935 2,546
1943 10,397
1942 9,302.
1941 8,208
1940 7,114
1939 6,019
1938 4,925
1937 ' 3,830
1936 3,283
1935 2,736
1943 10,289
1942 9,206
1941 8,123
1940 7,040
1939 5,957
1938 4.874
1937 3,791
1936 3.249
1935 2,708
1943 12,563
1942 11,240
1941 9,918
1940 8,596
1939 7,273
1938 5,951
1937 4,628
1936 3,967
1935 3,306
1943 5,404
1942 4,835
1941 4,266
1940 3,697
1939 3,128
1938 2,560
1937 1,991
1936 ‘ 1,706
1935 1,422
1943 6,113
1942 5,470
1941 4,826
1940 . 4,183
1939 3,539
1938 2,896
1937 2,252
1936 1,931
1935 1,609
1943 9,206
1942 8,237
1941 7,268
1940 6,299
1939 5,330
1938 4,361
1937 3,392
1936 2,907
1935 2,423

.. 1943
1942
1941
1940
1939
1938
1937
1936
1935

82 Vauxhall 20 H. P. Saloon 3 943Saloon. 1942
1941
1040
1939
1938
1937
1936
1935

83 Vauxhall 25 H. P. Luxury Saloon 1943
1942
1941
1940
1939
1938
1937
1936
1935

84 Vauxhall 25 H. P. Sports Saloon 194375 Triumph 11 H.P. Open Tourer 
“ Gloria 1942

1941
1940
1939
1938
1937
1936
1935

85 Vauxhall 25 H. P. Limousine 194376 Triumph. 12 H.P. Saloon 1942
1941
1940
1939
1938
1937
1936
1935

.. 194386 Wolseley 10 H. P. Saloon77 Triumph 14 H. P. Saloon 
“ Dolomite 1942

1941
1940
1939
1938
1937
1936
1935

.. 194387 Wolseley 12 H. P. Saloon78 Vauxhall 10 H. P. Saloon 1942
1941
1940

‘ 1939
1938
1937
1936
1935

.. 194388 Wolseley 14 H. P. Saloon79 Vauxhall 12 H. P. Saloon 1942
1941
1940
1939
1938
1937
1936
1935

.. 194389 Wolseley 16 H. P. Saloon80 Vauxhall 12 H.P. Open Tourer .. 1942
1941
1940
1939
1938
1937
1936
1935
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5431 2 3 24 5 1 Rs.
27,725 
24,s:h> 
21,888- 
18,970 
16,051 
13,133 
10,214 

8,755 
7,296

33,990 
31,886 
30,782 

1940 26,077
1989 22,5/«>
1938 18,469
1937 14,365
1936 12,313
1935 10,201

6,900 
6,277 
5,495

1940 4,762
1939 4,029
1938 3,297
1937 2,564
1936 : ,198
1935 1,832
1943 10,958
1942 9,805
1941 8,651
1940 7,498
1939 6,344
1938 5,191
1937 4,037
1936 3,461
1935 2,884
1943 11,648
1942 10,454
1941 9.224
1910 7,994

6,764 
5,535

1937 4,305
1936 3,690
1935 3,075
1943 13,081
1942 11,704 

10,327
8.950 
7,573 
6,196 x

1937 . 4,819 k
4,131 
3,442

13,732 
12,287 
10,841 

9,396
7.950 
6,505 
5,059 
4,337 
3,614 
7,579 
6,781 
5,984 
5,186 
4,388 
3,590 
2,792 
2,393 
1,995

10,726 
9,597 JT 
8,468 
7,339 
6,210 
6,081 
3,952 
3.387 
2,823

Rs ial Sedan 19437 Cadillac Series 42-07 Impen90 Wolesley 18 H. P. Saloon .. 1943 11,733 
10,498 
9,263 
8,028 
6,793 
5,558 
4,323 
3,705 
3,OSS 

14,260 
12.759 
11.258 

9,757 
8,2-56 
6,755 
5,254 
4,503 
3,753 

27,978
25.033
22.033 
19,143 
16,198 
13,253 - 
10,308
8,835
7,363

1942
1942 1941

.. 1941 1949
1940 11 39
1939 1938

1937
1936
1935

1938
1937
1936
1935

91 Wolseley 21 & 25 H.P. Saloon .. 1943 Cadillac Series 42-76 Formal Sedan 1943

1941
81942

1941
1940
1939
193S
1937
1936
1935 

.. 1943
1942 
1941

92 Wolseley 25 H. P. Limousine
9 Chevrolet: FI jot-mas ter, Sports Sedan 1943

1942
19411940

1939
1938
1937
1936
1935

Pari II—Motor Cars of United States and Canadian
M alecs

1 Buiek .40-A Special Touring Sedan
10 Chrysler Royal, C34-S, Sedan

9,981 
8,930 
7,880 
6,829 
5,778 
4,728 
3,677 
3.152 
2,627 

10,344 
9.254 
8,166 
7,077 ' 
5,988 
4,900 
3,811 
3,266 
2,722 

11,833 
10,588 
9.342 
8,096 
0,851 

. 5,695 
4,360 
3,737 
3,114 

12,475 
11.162 
9,849 
8,536 
7.223 
5,909 
4,593 
3,940 
3,283 

13,546 
12,120 
10,694 
9,268 
7,842 
6,417 
4,991 
4.27S 
3,565 

22,614 
20,233 
17,853 
15,473 
13,092 
10,712 
8,331 
7,141 
5,951

1913
1942
1941
1940
1939
1938
1937
1936

11 Chrysler Windsor, C34-W. Seden1935
2 Buiek 40-B Special Touring Sedan 1943

1942
1941
1940 1939

19381939
1938
1937
1936

12 Chrysler Saratoga, C36-K, Sedan1935
3 Buiek 50-Super Touring Sedan .. 1943

1942 1941
1941 1940
1940 19391939 19381938
1937 19361936 19351935 13 Chrysler New Yorker, C36-N, Sedan 194319434 Buiek 60-Century Touring Sedan 19421942

19411941
19401940
19391939
19381938
19371937
19361936
19351935

14 Do Soto Diplomat, Special De Luxe
Sp-14-C' Sedan

5 Buiek 70-Pvoadmaster Touring
Sedan

1943 1943
1942 1942
1941 1941
1940 1940
1939 1939
1938 1938
1937 1937
1936 1936
1935 1935

15 De Soto Custom, S I0-C, SedanC Buiek 90-Limited Touring Sedan 1943 19431942 19421941 19413 940
19401939
19391938

1937
1936

1938
1937
19361935
1935
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1 2 3 4 5 1 2 3 4 5
Rs. Rs.16 Dodge Kingsway, Special De Luxe,

D23-C, Sedan 1943 7,477
1942 6,690
1941 5,903
1940 5,116
1939 4,329
1938 3,542
1937 2,755
1936 2,361
1935 1,968
1943 9,757
1942 8,730
1941 7,703
1940 6,676
1939 5,649
1938 4,622
1937 3,595
1936 3,081
1935 2,568

Super De Luxe V-8 1943 7,229
1942 6,522
1941 5,755
1940 % 4,987
1939 4,220
1938 3,453
1937 2,686
1936 2,302
1935 _1,918 

9,655
1942 8,639
1941 7,622
1940 6,606
1939 5,590
1938 4,573
1937 3,557
1936 3,049
1935 2,541
1943 11,517
1942 10,305
1941 9,092
1940 7,880
1939 6,668
1938 5,545
1937 4,243
1936 3,637
1935 3,031

Eight 1943 11,931
1942 10,675
1941 9,419
1940 8,163
1939 6,907
1938 5,652
1937 4,396
1936 3,768
1935 3,140

Custom 1943 13,960
12,491 
11,021

1940 9,552
1939 8,082
1938 6,613
1937 5,143
1936 4,409
1935 3,674

.. 1943 16,711
1942 14,952
1941 13,193
1940 11,434
1939 9,675
1938 7,916
1937 6,157
1936 5,277
1935 4,398
1943 9,915
1942 8,871
1941 7,828
1940 6,784
1939 5,740
1938 4,697

' 1937 3,653
1936 3,131
1935 2,3)3

25 Nash Ambassador Six, Sedan 1943 10,028
1942 8,973
1941 7,917
1940 6,861
1939 5,806
1938 4,750
1937 3,695
1936 3,167
1935 2,639
1943 10,460
1942 9,359
1941 8,258
1940 7,157
1939 6,056
1938 4,955
1937 3,854
1936 3,303
1935 2,753
1943 7,822
1942 6,999. 

6,176^
1940 5,352
1939 4,529
1938 3,705
1937 2,8S2
1936 2,470
1935 2,059

28 Oldsmobile 66E-8 Special, Sedan 1943 9,655
1942 8,639

7,622
1940 6,606
1939 5,590
1938 4,573
1937 3,557
1936 3,049
1935 2,541

29 Oldsmobile 78G-6 Dynamic, Sedan 1943 10,613
1942 9,496 

8,379
1940 7,262
1939 6,145
1938 5,027
1937 3,910
1936 3,352
1935 2,793
1943 11,777
1942 10,537
1941 9,298
1940 8,058
1939 6,81S
1938 5,579
1937 4,339
1936 3,719
1935 3,099 

12,485
1942 11,171
1941 9,857
1940 8,542
1939 7,228
1938 5,914
1937 4,600
1936 3,943
1935 3,286

Eight, Custom Touring 1943 12,997
Sedan. 1942 11,629

1941 10,261
1940 8,S93
1939 7,525
1938 6,156
1937 4,7S8
1936 4,104
1935 3,420 

16,190
1942 14,486
1941 12,782
1940 11,077
1939 9,373
1938 7,669
1937 6,965
1936 5,113
1935 4,261

26 Nash Ambassador Eight, 
Sedan17 Dodge Custom, D22-C, Seda^i

27 Oldsmobile 66F-6 Special Sedan18 Ford
Fordor Sedan.

1941

De Luxe Six, Touring 1943 
Sedan

19 Hudson

1941

Commdore, Six Tour­
ing Sedan

20 Hudson

1941

30 Oldsmobile 98L-8 Custom Cruiser, 
Sedan.

Commodore
Touring Sedan

21 Hudson

Six Custom, Touring 1943 
Sedan.

31 PackardCommodore 
Eight, Touring Sedan 1942

1941

22 Hudson

32 Packard23 Lincoln-Zephyr, Sedan

Supor Eight One sixty 1943 
Touring Sedan.

33 Packard8 Tour Sedan24 Mercury • ••
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43 521I 52 43 Rs.Rs. on' QfnHf>haker Champion De Luxe 1943 39 Studebaker V ^ ^ 1942 6,286 

5,624 
4,963 
4,301 
3,639 
2,978 
2,316 
1,985 
1,654

Studebaker Commander Skyway, 1943 10,381
Crusing Sedan. 1942 9,288

8,195 
7,103 
6,010 
4,917 
3,824 
3,278 
2,732

18,192 
16,277 
14,362 
12,447 .
10,532 
8 617 
6,702 
5,745 
4,7S7

34 Packard Super Eight One sixty 1-943 
Touring Sedan (138' 1942 
wheel base).

1941 —rSk
19401941

1940 1939
1939 1938
1938 1937
1937 1936
1936 1935
1935

40
19,579
17,518
15,457
13,396
11,335
9,274
7,213
6,183
5,152

35 Packard Super Eight One sixty 1943 
Touring Sedan (148' 1942
wheel base).

1941
19401941 19391940 19381939 19371938

1937 1936
19351936

Skyway, 194341 Studebaker President1935 11,449 
10,244 

9,039
7,834 . ^ 
6,629 ^

1938 .5,423
1937 4,218

3,616 
3,013

Cruising Sedan. 1942
19417,328

6,557
5,786
5,014
4,243
3,471
2,700
2,314
1,929

36 Plymouth Special De Luxe Sedan 1943
19401942
19391941

1940
1939

1936.
1935.

1938
1937
1936 42 W i 11 y s- 44Z, Sedan De Luxe 

American.
1943 6,2311935 1942 5,575
1941 4,919
1940 4,263
1939 3,607
1938 2,952
1937 2,296
1936 1,968
1935 1,640

.. 1943 9,552
1942 8,547
1941 7,541
1940 6,536
1939 5,530
1938 4,525
1937 3,519
1936 3,017
1935 2,514

31 Pontiac Series 26, Sedan

Note—(£) If a vehicle is of a class or year of manufacture not 
included in the above tables, the scheduled sale price thereof shall 
be such as may be fixed by order of the Controller :

Provided that any person aggrieved by such order may, within 
thirty days of the date on which it is communicated to him, 
appeal to such officer or authority as may be appointed by the 
Central Government in this behalf, and the decision of that officer 
or authority, and subject only to such decision, the order of the 
Controller shall be final.

(ii) Unless specific mention is made of a particular model, the 
scheduled sale price given in the above tables applies to all models 
of that make, horse power and year of manufacture.

{in) The scheduled sale prices for makes and models of 1935 
manufacture apply also to the same makes and model of earlier 
years.

Series 26-S, Stream- 1943 10,018
(Chieftain) 1942 8,963

1941 7,909
1940 6,854
1939 5,800
1938 4,745
1937 3,691
1936 3,164
1935 2,636

38 Pontiac
liner
Sedan.

FORMS 
Form A 

(See clause 4)
Statement under clause 4 of the Used Motor Vehicles Control Order, 1944 of motor 

regular use. • } *
Name and address of person making 

the statement.

and motor cabs not iQcars

l • • • •
Address of premises where vehicles f.... 

are kept.

If the vehicle is 
unuseable owing 
a defect or lack oi 
any part, detail 
defect or name o 
the missing Par

Manufacturer’s
Name and address 8er*ai No. size and 

condition (whether 
serviceable) or unser- 

viceble of every 
tyre

Number 
of .

cylinders
Model
year

Registered Horse
power

Serial
No. Type

body
MakeNo. of Registered 

Owner

I hereby declare that the above is a correct statement of ™ *------------------------------- tnA1
or under my control on the 22nd April, 1944, in respect of which thA° °r CarS anc^ mo^or cabs in my possession or cuS ju]y 
paid or ordinary coupons for the supply of motor snrit unHm- Pr_°ynclal motor vehicle tax has. not been “ 
issued for the quarter ending on the 30th April 1944 cr whiVk Z )lerMotor Spirit Rationing Order, 1941, have not v ... 
telv before the 22nd April, 1944, been out of use because of mecW i Aperiod of not less than 30 days 
battery or other essential part. ecnamcal defect or the lack of or defect in' tyre.

Place................ -...........................................................
Date ................................ ..........................*.................

di»'
tub0'

. •. •> •
(Signature)
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FORM B PORM B
clause 5) (5ce clause 5)

Permit under the Used Motor Vehicles Control Order, 1944 Permit under the Used Motor Vehicles Control, Order 
in regard to the direct sale or disposal of a vehicle * 1<J44> in re0ard to the dire^ Bale or disposal of a vehicle

-p, T Part II
.............  Part I Name .................................................................... ..................

residing at ..... .............................................................................
is hereby permitted to sell the vehicle described below ;— 
Registered No.
Engine No.
Chassis No.
Year of manufacture
(2) This permit shall remain in force until..................... ..
(3) Price paid by purchaser....................................................

Name........... . ............. .. . .....................
residing at...........................................
is hereby permitted to sell the vehicle described below :— 
Registered No.
Engine No.
Chassis No.
Year of manufacture
(2) This permit shall remain in force until ....................... ..
Date........................

Signature of Seller 
Date.......................

Signature of Purchaser
Date.......................

(To be finally handed over to Registering. Authority by 
purchaser.)

(Signature)
Controller

(To be retained by Controller)

FORM C 
(See clause 7)

' Statement under clause 7 of the Used Motor Vehicles Control Order, 1944, of sale to a recognised dealer
^ «*

1. Name and address of seller. *........................................
2. Description of vehicle purchased :

•(a) Make '
•(b) Model

- • (c) No. of cylinders
(d) Year of manufacture
(e) Horse-power
(/) Engine No. >
(g) Chassis No.
(/&) Type of body

3. Estimate and the actual cost of repairs and replacements to be carried out :

- Particulars of repairs or replacements necessary

ConditionPart Actual cost incurred 
on completing each 

item of repairs 
estimated

Date of completion 
of each itemEstimated cost

(a) Engine
(b) Electrical system
(c) Clutch
(d) Transmission and drive line
(e) Roar axle 
(/) Brakes 
(<7) Front axle 
(h) Steering

JijKi) Springs
%(j) Accessories (describe)

(fc) Body, including paint work
(l) Tyres—(Note :—the number should be 

given).
(m) Fenders, humbers, etc.

Any other items—
(w)
{o)
(V)
(2)

Total cost of repairs and replace­
ments Rs.

4. Calculation of price to be paid to seller :
Price entered in Schedule
Deduct estimated cost of repairs and replacements 

Price to bo paid to seller
I have examined tho particulars above and to the best of my knowledge and belief they aro correct

• •• •t •
* #• •

Rs.

Signature of DealerSignature of Seller 
Date........................ Date

v .

issued by Controller5 datedSold under the authority of permit No.

Signature of DealerSignature of Purchaser 

Date......................... .. Date
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FORM D 
(See clause 10)

Permit under the Used Motor Vehicles Control Order, 1944, to purchase a
Part I

vehicle ,

• • •(Name).........
residing at (address)

is hereby permitted to purchase from any recognized dealer in the*.
Motor car of 10 horse power or less 
Motor car of over 10 horse power

2. Provided ^the conditions of the order have been complied with the transfer of ownership may be registered^.. .

3. This order shall remain in force until....................................................... ..........................................

• • • •• • • •• • • • • • •

a Vehicle 'of the following class-

(Signature) Controller
Permit No. , Date............................. ..................

(To be handed over to Registering Authority by permit holder)
♦Here insert name of Province

Part II
Details of vehicle sold :

by (dealer’s name)........................
residing at (address)....................

to (purchaser’s name)................
residing at (address)....................

(a) Class
(b) Make
{c) Horse-power
(d) Number of cylinders
(e) Year of manufacture 
(/) Registration No.
(g) Price paid (in words)

Purchaser’s signature Dealer’s signature
Date ....................... .. Date........................

(To be handed over to Registering Authority by the permit holder)

FORM E 
(See clause 11)

Application for permit to purchase a vehicle under the Used Motor Vehicles Gontrol Order, 1944
To

The Provincial Motor Transport Controller,

Sir,
I hereby apphr for a permit in Form C to purchase a vehicle. Particulars of the case are as follows :_
(а) Name and address
(б) Official designation or occupation
(c) Class of vehicle required

Motor car of 10 horse power or less 
Motor car of over 10 horse power 
Station Wagon

(d) Whether vehicle will be owned by applicant or by 
Government.

(e) Whether vehicle will be used by any persons or 
officers other than applicant.

(/) Full particulars of purpose and journeys for which 
vehicles will be used, and why the journeys cannot be 
performed by train, public road vehicle or any other 
alternative means of transport.

(g) Particulars of any other motor car or motor cycle 
in the applicant’s possession or- in the possession of his 
firm or department or any member of his family which is 
available for his use.

(h) Particulars of any vehicle owned.or used . by 
applicant/Department during the past six months and sold 
or transferred, with reasons for sale or transfer and price
if sold. ..................

(i) Whether applicant has any specific vehicle In mind
and, if so, particulars.

Other relevant matter
I declare that the above is a full and true statement

• j
y.

of the gase..

Date.. Signature

WARREN 
Joint Secy, to Govt, of Indie»

D. D.
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. The 10th May 1944 : -5. All consignments for export, whether ofraw jute' or

NO. 8911-S.T. The following Order -issued by the of manufactured jute goods, shall be suDDlied in hnY** 
Government of India, in Department of--War Transport is bound with iron hoops., 
republished for,general information. J

The First Schedule 
(#ee clause 3)

Maximum and minimum prices for Raw Jute
Quality

By order of the Governor 
C.S.JHA

Secretary to Government
Maximum 

• Price 
RS* a. p. 

Per bale 
125 0 0 
115 0 0 
105 0 0 
100 0 0

90 0 0
85 0 0 
80 0 0
87 0 0 
82 0 0 
77 0 0

125 0 0 
115 0 0 
110 0 0 
96 0 0 
96 0 0
91 0 0 
89 0 0 
80 0 0 
96 0 0
86 0 0
88 0 0 
82 0 0 
81 0 0 
75 0 0 
42 0 0
42 0 0
43 0 0
65 0 0 
63 0 0
66 0 0 
19 0 0
17 0 0 
14 0 0
18 8 0 
16 8 0 
13 8 0 
18 0 0 
16 0 0 
13 0 0

Minimum 
Price 

Rs. a P. 
Per bale 

114 0 0 
104 0 6

94 0 0 
89 0 0
79 0 0
74 0 0 
68 0 0
76 0 0 
71 0 0 
65 0 0

110 0 0 
100 0 0
95 0 0
85 0 0
86 0 0
80 0 0 
78 0 0
69 0 0 
85 0 0
75 0 0
77 0 0
70 0 0 
69 0 0 
62 0 0 
36 0 0
36 0 0
37 0 0
55 0 0 
53 0 0
56 0 0 
17 0 0
15 0 0 
12 9 0
16 8 0
14 8 0
11 8 0 
16 0 0 
14 0 0 
11 0 0

ORDER
New Delhi, 20th April 1944

No. C-160(l)/44—In pursuance of clause (b) of rule 85A nnnd„fi 
of the Defence of India Rules the Central Government is Dundee Lightnings 
pleased to order that with effect from the 15th May 1944 no Dundoo Hearts 

‘ Railway Administration shrill transport horses or ponies R?ds 
by rail except— .

(1) horses or ponies, the property of Government ; and Mill bSuEF** *.!
(2) horses or ponies, the property of Government Export firsts

Officers on transfer. . . Export Lightnings
This order shall not apply in relation to any movements ^Ldo6 Dacca Tossa 2/3 

authorised by general or special order by the Chief Control- Dacca Tossa 4’s ..
ler of railway priorities New Delhi, or by any Regional Dundee Tossa Short Group 2/3 
.Controller of Railway Priorities. Do. 4

[Illegible] Dunde® T°ssa 2/3
Joint Secretary to the Government of India Outport Tossa 2/3* 

_ The 10th May 1944
No. 8912 S.T.—The following notification issued by the 

Government of India, in the Department of Food, is rep­
ublished for general information.

Do. 4
Dundee Daisee Short Group .. 

Do. Long Group 
Do. 2/3 Group 
Do. 4

Outport Daisee 2/3By order of the Governor 
C. S. JHA

Secretary to Government

Do. 4
Tossa Cuttings 
Cuttings M. C.

New Delhi, 4th April 1944 - Do. N. C.
No. l-SC(l)/44—In exercise of the powers conferred by §; Rejections . 

sub-rule (2) of rule 81 of the Defence of India Rules, the Rope'g 0J0C 10n3 
Central Government is pleased to direct that the following White* Jat—Tops 
amendments shall be made in the Sugar and Sugar Products 
Control Order, 1943 namely :—

In the said, Order—
1. In clause 2,—
(a) in sub-clause (c), for the words “ siding and forward- White Jungli Tops 

ing ” the words “loading and forwarding” shall be White Jungli Middies 
substituted;

(b) for sub-clause, (/), the. .following sub-clause shall be , * Tossa—8 annas per maund extra
v '. Notes—1. All the above prices are for delivery free alongside ship

substituted . port of Calcutta or for delivery free at mills in Calcutta.
“ sugar ’/ means 2. “ Bale ” moans a pnccci bale of 400 lbs. packing
(i) any form of sugar containing more than 90 per cent 3. Where the price per maund is given, goods may be supplied in
cri ptviqa • kacha pucking.

v . n *' n, ii- n / 4. “ Bottom Grades ’’ shall include 10 per cont of X Grade
(ll) any sugar of crystalline structure , 5, If qualities and/or ma ks and/or descriptions of jute other than
(c) in sub-clause (<7), for the figure “50 the figure those. specified above are purchased, the price to be paid shall b«

“ 25 ” shall be substituted. determined on the basis of the prices specified above.
2. In sub-clause (1) of clause 8,—
(a) for the word “ river ”, wherever it occurs, the word 

“ water ” shall be substituted ;
(h) in. the proviso, after the brackets and letter “ (a) ”, ■ 

the words “ not exceeding twenty seers ” shall be inserted.;
(c) the explanation shall be omitted.

White Jat Middles 
White Jat Bottoms 
White District Tops 
White District Middles 
White District Buttoms

The Second Schedule 
(See clause 4)

Maximum Prices of manufactured jute goods sold for
export

(Note—The prices given below are—
"NT T MHAH? (*) for goods of average standard Calcutta quality 5
iN. 1. MUJNE (H) for delivory free alongside ship in the Port of Calcutta or free

Deputy Secretary Dn rail mill siding ;
(iii) net and inclusive of brokerage.)

-i
The 10th May 1944 

No. 8913-S.T.—The following notification, issued by the 
Government of India, Department of Commerce, is 
republished for general information.

By order of the Governor 
C. S. JHA

Secretary to Government

(1) Hessian Cloth
Basis pric.* Jor aO*.

61*- 4* Over 64*.• 40'-50* • •
Ton*' Per 100 
nags

per 100

Yds. 
Rs. Ra. a. r.

Ton­
nagePer 100 Ton1-

nage Yds.
Rs. A. P. Rs.Yds.

Rs. A. P. RS.
(a) Ligh'a—

6 oz/40* 
o.J OZ./40*

) 6 OZ./40*
0* 02./40*
7 Oz./40*
7* OZ./-10*
8 oz/40*
8* oz/40*
9 oz/40*

(ft) Hcaviat—
9* oz/40*
10 oz/40*
10* Oz/40*
11 oz/4 j"
1J*. Oz/4 *
12 Oz/40* t

30-14 0
Under 4j^l^nDapcr_lnchj)et»_alty. ----- -------- Pnrlivn—
"(2) Charges for Striping, Shotting, Finish and Packing— 

' (a) Rod stripe in Plate Wrapper Cloth, no extra charge 
(6) Each extra shot—8 annas per 100 yards 
(c) Doublo calendering)

YSl 1* 14 0 1.100 17 10 0

fe s ? 8 lirS $ § 8
1P21 20 14 0 1,069 21 13 0
1 016 22 4 0 1,06» 23 4 0

Q91 23 2 0 1.035 24 2 0
980 24 5 0 1,025 25 6 0
971 25 8 0 1,015 26 10 0

1,009 27 11 0 1,044 28 10 0
. 1,003 29 0 0 1,03 ) 30 0 0

990 30 0 0 1,024 31 0 0
‘77 SI 2 0 1,014 82 4 0
970 32 4 0 1,005 33 6 0
1*70 33 12 0 1,003 35 0 0
070 •• 1.0°3 ••1,006 (1,000 or 2,000 packing).

1,156
1.141
1,135
1,123
1,117
1,111
1,031
1.O70
1,060

1,090'
1,075 
1,058 
1, 5 L 
1,040 
1,045 
1,-45

... 14 12 0

::: 15 8
::: 1112 o° 

... 21 4 0
22 ? 2 ... 23 4 0

... 24 0 0

New Delhi, 5ili April 1944
No. M. 50-C. (Dcl.)/44—In , exercise of the powers 

conferred by sub-rule (2) of rule 81 of the Defence of India 
Rules, the Central Government is pleased to make the 
following Order, namely :—

The Jute (Price Control) Order, 1944 
r i,. (1) This Order may be called the Juto (Price Control) 
Order, 1944.

(2) It extends to the whqle of British India
(3) It shall come into force at once
2. In this Order, “ export ” means to take out of British 

India by land, sea or air to any place ouside India.
3. No person shall sell, or offer to sell, and no person 

shall buy or offer to buy, raw jute of any quality specified 
in’ the first Schedule to this Order at moro than the 
maximum price, or le38 than the minimum price, spoeifiod 
therein for raw jute of that-quality.

4. No person • shall sell or offer to sell, and no person 
shall buy or offer to buy, for export any manufactured jute 
goods of the description given in the Second Schedule to 
this Order at more than the maximum price determined 
in aocoidanco with that Schodule.

... 26 12 o 
... 28 0 o
... 29 o 0
... 3) 0 0 
- 31 2 1
... t2 8 0

4 annas per 100 yards1Doublo chesting J 
(d) Cropping—8 annas per 100 yards
W on 40' basis; under

40." calculated on width of cloth. oz./45*l and3,-^jsa.s-Tii ss1—
for 1000 packing.
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P kts—(600 square

(3) Hessian Bags—To be calculated on the cloth prices baB°°(exCiuding above)— 
(with 3' for cutting) plus sewing charges as follows : ^ Woolpctoks—

120 THE ORISSA inches and under) Re. 1 extra on

Us. Rs. a. r.
Per ton.

6V2 3 6V ^P^fe 
. 672 3 9 6 per pack J topg
extra.—

Rs. a. p. 
Per 100 bags 

0 8 0 
0 8 0

'<*W
Overhead dry 
Herakles..

* Overhead tar 
Cotton packs (tar)
Union Jute 
Safety Jute 
Union Cotton

(4) D. W. Tarpauling and Jute Canvas—

27x27' hd. HI lbs.11* xi^ lbs. ..
12 lbs. •

Loose tops 3 pie. per pack
Sizes under 54’ in proportion- 
(e) Twilled Sacking—

Packs 64 X
0 (except Cotton packs)1 0

2 0 0 
18 0 
I 8 0 
3 0 0

I

Rs. Rs. A.
Per toO yds!

2« 3 o
29 12 o
30 2 o 
25 9 o
30 6 o 
34 o o

basis for 26$'.

Per ton. 
670basis forPlato quality 40' to 48' 22 oz/48'1 Rs. 64-8-0 per 100 yds.— 

10 x 13 under 40' 1 anna per f 4S'=Rs. 1,061 per ton. 
, inch penalty J

27'-14 oz. 6 X 8 striped or plain 
27'-16 oz. 6x8 striped or plain 
27#-16 oz. 8 X 8 striped or plain 
22'-13 oz. 8 x8 striped or plain 
30"-15 oz. 7 X 9/8 X 8 striped or plain ..
30'.17 oz. 7 X 9/8 X 8 striped or plain 
26$/29' L’pool Cloth striped or plain

Other Sacking—-on above tonnages for Twills. 
(f) Narrow Oslo or Fine Twill Sacking

660
676Rs.
705Per ton

36' to 48', 14x15—
16 oz/36'—Rs. 55-13-0 basis per 100 sq. yds.
17 oz/36'—Rs. 59-4-0 basis per 100 sq. yds.
18 oz/36'—Rs. 62-12-0 basis per 100. sq. 3rds.
19 oz/36'—Rs. 66-4-0 basis per 100 sq. yds.
20 oz/36'—Rs. 69-12-0 basis per 100 sq. yds, 

under 36" 1 anna per inch penalty.
37"—18 oz/37"—16x18—Rs. 65/4/- per 100 yds. basis= 
Rs. 1,299 per ton under 37"—1 anna per inch penalty. 
Sewing charges as for Hessian Bags.

(5) Heavy Goods—
(a) Double Warps—

726
1,250
1,249
1,249
1.249
1.250

717
675

R3.
Per ton 

1,100 
1,130 
1,160

9 porters 
10 porters 
12 porters

(gr) Bags made of above sackings—on corresponding
tonnages plus sewing charges for Heavy Goods—

(h) Sewing charges for Heavy Goods—(where not included 
in basis price)—

Rs. Rs. a. p. 
Per ton Per 100 bags 

685 53 8 0
723 56 8 0
700 62 8 0
675 67 12 0
708 79 0 0
676 37 12 0

(without valve)
rising 6 annas on the basis for each in the width below 
standard.

E. Bags 40 x 28' hd. 1$ lbs.
X). W. Salts 45 x 26' hd. 1J lbs. .. 
Light Cess 40 x 2S' hd. 2 lbs.
Heavy Cess 40 X 2S' hd. 2$ lbs. 
Flours 56x28' hd. 24 lbs.
Cements 29 X 20' hd. on selv. 20 oz.

Rs. a. p. 
Per 100 bag

Overhead dry
Overhead dry (twice sewn)
Herakles
Overhead tar
Safety (jute twine)
Splay sewing (hand or machine). 
Bates Valve 
Sewn on valve

0 8 0
1 0 0 
0 8 0 
1 0 0 
18 0 
3 0 0 
1 0 0 
18 0

Cut sizes standard width and sizes over standard ; no 
change in basis.

Pockets (600 square inches and under) Re. 1 extra on 
basis (excluding above).

(b) D. IF. Cloth—on above tonnages for Double Warps.
(c) Twills—

(i) Packing : D. W. and Twill Bags—
Packing under standard—to be calculated on loose 

price ; Rs. 3/- per bale to be deducted to give loose price ; 
Rs. 3 per bale (under standard packing) to be added.

(6) Branding■—
G6 12 o Basis Rs. 1/8/- per 100 bags 
75 6 0 black

Rs. Rs. a. p. 
Per ton Per 100 bags 

711 63 8 0Bees 44 x 26$' hd. 2 lbs.
Bees 44x26$' hd. 2$- lbs.
L’pools 44 x 26' hd. 2$ lbs.
Sacks 41 x23' hd. 2\ lbs.
A. Twills 44 x 26£' hd. 2 5/8 lbs. .. 

A. Twills above 25/8 lbs.
Sugars 48 X 28' hd. 24 lbs. (dry) 
Sugars 48 X 28' hd. 2$ lbs. (tar)

• Grains 60 X 30' hd. 3$ lbs. (tar)
Grains 60x30' hd. 5 lbs. (tar)
Cubans 48 X 29' hd. 2\ lbs.
Ore Pockets 30 X 20' selv. 24 oz. (dry) 
Ore Pockets 33 X 20' eelv. 28 oz. (dry) 
Cements 29 X 20' hd. selv, 22$ oz. ..

665
675

side simple brand inone

67 12 o Basis Rs. 3/- per 100 bags one side simple brand in 
79 8 o other colours.
- 0 (7) Twine—

678
678

690 77 0 0
78 0 0 

101 0 0 
151 0 0

81 0 0 
46 0 0 
63 0 0

Rs. Rs. A. P.699
Per ton.

709 20 0 0 per
696

(0 3/5 ply Ordinary Sacking Twine md. in
bales of 5/10 
mds.

676
726
687

Per mn.
736 27 0 0

678 , <”) 3/5 ply Pucca 12 lbB.
/ o/-lbs. Sacking Weft 777 28 8 O')(without valve (33oPF */}« Sacking8Warp 845 31 0 0 Above 16 lbs.

?essian W4 927 34 0 o l 0-8-0 less
(<4 3/5Pp& 8/lV^ViTsaHeS688 1,009 37 0 ° ' “

40 0*0-in bales of 450 
per maund extra.

685

Cements 29x20" hd. selv. 24 oz. Rs. 678 
Rs. 45/6/- per 100 bags (without valve).

rising 6 annas on the basis for each half inch in the 
width below standard.

Cut sizes standard width and sizes over standard • no 
change in basis.

per ton.

1,036 38 0 0
lbs. and above ; under 450 lbs. 8

Y. N. SUKTHANKAR 
Joint Secretary

NO. 3916-S.T—The following notifications Tstued b/the r!^ 

and Civil Supplies are republished for general information. mmerit of India in the Department of Industries
>

By order of tho Governo 
C. S. JHA

Secretary to GovernntcnNo. l/2(29)/44-CG(CS)—In oxereise of tho cokfemlubv l\U
and Profiteering Prevention Ordinance, 1943 (Ordinance No. XXXvTf f ^b-section (1) of section 3 of the Hoarding

• )> the Central Government is pleased to
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and retail, which may be charged by a dealer i
121 .as

■in respect of woollen goods

Retail sel­
ling prico at 

Port per 
yard

(Bombay) 
Karachi, 

Calcutta and 
Madras

Description and othor particularsSerial
No,

Weight per 
yard 

(ounces)

Wholesale 
selling price 

por yard

Width Composition Rotail sel­
ling prico 
elsewhere 
per yard

• I
(a) Worsted Suiting 

(Flannel) Plain.
Ditto 
Ditto 
Ditto

Note—Stripe3 Re. 0-4-0 per yard 
extra. Chocks Ro. 0-8-0 
yard extra.

Grey Flannel 
Union Flannol

1 Rh. a.
14 0 0

Rs. a.
15 12 0

Rs-. a.
16 4 0

P-56* P-All wool P-12/13

11/12
10/11

(b) 56* Ditto 
Ditto 

70/80 por 
ce?it wool.

13 8 0 
12 4 0 

9 12 0

(c) 15 0 0 
14 0 0 
11 0 0

15 8 0 
14 8 0 
11 4 0

56*
(d) 56* 10

per
2 54* All wool 

70/80 per 
cent wool.

124/134
12/13

8 4 0 
5 12 0

9 4 0 
6 4 0

9 12 0
trim3 54*

Note—Stripes or checks Re. 0-4-0 
per yard extra.

Blazer
Union Blazer

4 54* All wool 
70/80 per 

C’-nt wool. 
All wool 
75/85 per 

ce?it wool. 
All wool 

Ditto 
Ditto 
Ditto 
Ditto 
Ditto 
Ditto 
Ditto 

80/90 per 
cent wool. 

60/80 per 
cent wool. 

All wool 
Ditto 

70/80 per 
cent wool. 

All wool 
Ditto 
Ditto 
Ditto

124/134
12/13

15/16

9 8 0 
6 4 0

10 8 0 
7 0 0

11 0 0 
7 4 05 54*

(a) Chester Cloth (English make) 
1 Ditto

6 56* 13 8 0 
7 0 0

15 0 0 
8 0 0

15 8 0 
8 4 0lb) 56* Do.

Super Valour
(a) Over coating
(b) Ditto
(c) Ditto
(a) Vicuna (Dress suiting) 

Ditto

7 56* 24/25 16 0 0 
16 4 0 
18 4 0 
21 8 0 
16 0 0 
14 8 0 
12 12 0 

8 8 0 
7 4 0

18 0 0 
18 12 0 
20 8 0 
24 4 0 
18 0 0 
16 4 0 
14 8 0 
9 12 0 
8 0 0

18 12 0 
19 4 0 
21 4 0 
25 0 0 
18 12 0 
17 0 O 
15 0 0 
10 0 0 

8 4 0

8 56* 17
56* 18
56* 32/3
56*9 14/15

12V/134
10/13
15/16

(b) 50*
Venetian 
(a) Tweed 
(5) ■ Ditto'

Ditto

Dyed Gaberdine 
Worsted Gaberdine ..
Union Gaberdine

(a) Barathea .
(b) *Botany serge. (Alizarine dye) 
* Botany serge Alizarine dye 
♦Botany serge-Herringbone design,
Alizarine dye.

♦(For Indigo Blue Re. 0-4-0 per 
yard extra).

(a) Fancy worsted suiting 
Ditto 
Ditto

(a) Fancy suiting ..
Ditto 
Ditto

56*10
56*11

14/554*

10/12

13/14
13/14
13/14

6 8 0 7 4 0 7 8 054*to
14 8 0
15 0 0 
13 12 0

16 4 0
17 0 0 
15 8 0

17 0 0 
17 8 0 
16 0 0

56*12
56*13
56* ’14

..I 58*
\ m if

26 8 0 
22 4 0 

‘ 19 0 0 
19 12 0

23 S 0 
19 12 0 
17 0 0 
17 12 0

27 8 0 
23 4 0
19 12 0
20 8 0

2315 19/20
18/19
18/19

58
56*16 56*17

21 12 0 
IS 0 0 
15 12 0

22 8 0
15 12 0
16 4 0

19 4 0 
16 0 0 
14 0 0

17/18
15/16
12/14

14/15
12/13
11/14

All wool 
Ditto 

80/90 per 
cent wool. 

All wool 
Ditto 

80/90 per 
cent wool. 

75/SO per 
cent wool. 

All wool 
Ditto 

65/80 per 
cent wool. 

All wool 
80/90 per 
cent wool. 

All wool 
65/80 per 
cent wool. 

All wool 
80/90 per 
cent wool. 

60/80 per 
cent wool. 

60/80 per 
. cent wool. 
70 por cent 

wool.

56*18 56*(b) 56*to
16 4 0 
15 0 0 
13 8 0

17 0 0 
15 8 0 
13 12 O

14 8 0 
13 8 0 
11 12 0

56*
56*
56*

19
(b)
to

11 4 0 11 8 010 0 09/1056*(a) Tropical

(b) Do.
(c) Do.
(d) Do.

(а) Panama
(б) Do.

(a) Union Whipcord
(b) Ditto

Fancy Covert
*(a) Union Covert ♦

(5) ’ Ditto 

(a) Italian Melton

(6) Ditto

20
12 12 0 
11 12 0 
11 0 0

13 0 0 
12 4 0 
11 4 0

11 4 0
10 8 0 

9 12 0

10/1156*
8/956*

56'
13 0 0 
10 4 0

13 8 0 
10 12 0

11 8 0 
9 4 0

8/956* mn
15/16
13/15

10/13
10/13

10/13

15/16

- 21 56*
19 4 0 
15 12 0

20 0 0 
16 4 0

17 4 0 
14 0 066*

22 56*
10 12 0 
10 0 0

10 0 0 
9 12 0

9 4 0 
8 8 054*

54*23A 24 t •

9 8 09 4 08 0 054*« •• • 6 4 06 0 05 0 0
*»

25 »* 4 4 04 0 03 2 014
• •• •

/
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the Juteshall be made in1 p . . the following amendment
Dealers -thj 8chedul° ”0 the maximum limits. (Price Control) Order, 1944 namely the following
STS'™ required to note that if the landed cost plus For clauses 4 and 5 of the said Order, tn 
for the rptl;uargm, wholosale and 12 per cent thoreon clauses shall be substituted nd n0 person ^the schedule W°rkK, °Ut t0 1088 than «* stated in “ 4. No person shall sell or offer tc sell, '•£”of

schedule, then such lower prices shall only bo charged shall buy or offer to buy, any manufactured J g 
. 2 Gaods of English manufacture must tear the stamp- ^ Ascription given in the Second Scheduk to gs _

I? ", th.n ™ch eo„d, ,I,,U be treated 2 " 2” Tu'h’lr" •” ,(y “7 “tk““iport
m Japan or of other mpi-A • shall be the price (hereinafter referred to as tuo rIn th.^oW^.lh'SdbTSuSi” TpZZ?* F‘“' rn«0, i" —•*■» •*"?
same3aSFmontioneH -UP+h 6°u jho, pri^S ar° to remaLn.the °(tf) ^Vhe^e the * goods are sold by the manufacturer 

■ie 5° ” or W-i tv.1 ^ -m ’ e schedulo- If, however, tho width thereof, the maximum price shall be the export price, 
if tho woiahV pnces ™ust \c reduced pro-rata. Likewise, (m) Where the goods are sold wholesale otherwise
schedule °r° W016bts mentioned in tho for export and by a person other than tho manufacturer,
weight is Ioqq ?v. °S may ^creased pro-rata, and, if the the maximum price shall be the export price plus two an 

& 5 ° Pricos may bo reducod pro-rata. a half per cent thereof plus such tranport and other- in-
4. If a dealer buys at a time more than 20 yards of cidental charges, including octroi, as a wholesale dealer 

one quality in one design and shade in width up to 44*, in the locality would normally have incurred in obtaining 
or mo.o than 10 yards, in width above 45* he must be the goods from the manufacturer.c arged the wholosalo price as specified in the schedule. (iv) Where the goods are sold retail, the maximum, price

o. Aew lines If a dealer finds that certain typos of shall be the maximum price for wholesale transactions in 
woollen goods have not boon included in tho schedule or that locality determined under the preceding sub-clause, 
nat the prices mentioned in tho schedule are not workable increased by two and a half per cont.

nAf Mima^ cu!^?1^ samples, purchase invoices, 5. All consignments for export, whether of raw jute or 
to the (WrMW ^Porting vouchers of manufactured jute goods, shall be supplied in bales
of prices for such r r° ^1V1^ Supplies for the fixation bound with iron hoops, and all consignments not intended

>pecic- me3. for eXp0r^ shall be supplied in bales bound with rope.
woollen frond a* i ^a^cs '^2TT^?£ar<*f) *keso 6. Every seller of manufactured jute goods shall, if so
~~ Lfd ra«+]rt -rC l?r0 iy Messrs. William Hollins required by a purchaser thereof, give him a duly authenti-
the'wholesale den IprQ q0U CV?+i+^,04.um°^ia1^1 (England), cated cash memo, specifying the quality, quantity and 
of 10 ner cent on +v,~ f^n \ ^ to the maximum margin prico of the goods sold and, where the transaction
at ports are entitled fn nn n** e ,cost t^ie re^a^ ^ea^r3 is of the nature described in sub-clause (Hi) of clause 4, 
wholesale prices and rP^-lA01^ 12~ Per ce^ °ver indicating separately in respect of each item the export
more than 28 ner cent n™/6] ° ^f^ere ar® ^titled to no price, the profit margin added thereto and the normal 

P an e cost of these goods. transport and other incidental charges which go to make
up the net price charged ”.

NOTES

than

; "*v

C. C. DESAI
Joint Secretary to the Oovt. of India H. M. PATEL

Joint Secy, to the Oovt. of India 
• The 17th. May 1944

Bombay, 8th April 1944
No. l/2(30)/44-CG(CS)—In exercise of the powers 

conferred upon mo bv section 11 of the Hoarding and Pro­
fiteering Prevention Ordinance. 1943 (XXXV of 1943), Government of India in the' Department of Industries

and Civil Supplies, are republished for general 
information.

No. 9123-S.T.—The following notifications issued by the

I call upon all dealers in woollen goods, wholesalers and 
retailers, to oxhibit a prico-list at a prominent place in 
the shop showing clearly tho retail selling pricos as fixed 
by the Central Government under notification No. 1/2(29)/ 
44-CG(CS), dated tho 8th April 1944 subject to tho following 
conditions :—

By order of the Governor 
C.S.JHA

Secretary to Government
Bombay, 1st May 1944 

No. l/2(33)44-CG(CS).—In
(1) Prices shall b} written legibly in English or in tho 

local language of tho district; and
(2) tho price-'ist shall bo shown to any purchaser conferred upon mo by section 12 of

Profiteering Prevention Ordinance,

exercise of the powers 
the Hoarding and s 
1943 (Ordinance^

No. XXXV of 1943),*I hereby direct that all dealers includ-

Bombay, information regarding :—
(t) stocks hold by them as on the 30th April 1944, so 

as to reach the said office on or before the. 20th May 1944, 
and

(ii) landed cost in accordance with the following 
instructions :

who makes enquiry about tho correct selling pricos.
C. C. DESAI

Bombay, 8th April 1944
No. l/2(32)/44-CG(CS)—In cxcrciso of the powers 

conferred by clause (c) of sub-section 1 of section 3 of the 
Hoarding and Profiteering Prevention Ordinance, 1943 
(Ordinance No XXXV of 1943), tho Central Government 
is pleased to direct that the following amendment shall be 
made in this Department notification No. S/3/29/44, dated 
tho 21st March 1944, namely:— (1) While submitting the information regarding

, stocks the person should state, clearly whether the informa-For the words “ American Club (U.S.) wherever tion ig ^ re^ards the business $one by him as a dealer or
-hey occur read “ American blpnd (U.S.) . as an importer. If ho is a dealer, he should state whether
* ‘ he is a wholesaler or a retailer ;

(2) If he is an importer-, -he shall state 
and whence tho needles

C. C. DFSAI
Joint Secretary to the Government of 

India when, where 
imported, what the landed 

t was what customs duty was paid and to whom they Q44 ™ re distributed or sold during the last six months ;The 17th May bv the (31 The importer Bhall also submit documents and

Controller- General of Civil S 

Bombay, 1st'May 1944

were

and-

C. S. JHA 
Secretary to Government

appliesNew Delhi, 14lh April 1944

Rules, the Central Government is pleased to direct that Hoarding Ld Jteofiteedng P^^/^ °f socti^ powers 
on’3 of the 

Ordinance, 1943
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(Ordinance No. XXXV of 1943), tho Central Government 
is pleased to diroct that tho maximum prices, both 
wholesale and retail, which may bo charged by a dealer in 
respect of Plaza band of razor blades shall be—

Retail selling price 
per packet of 

6 blades.

Invitation 
cards in 

the form of 
a folder 
and not 

requiring the 
use of 

envelopes 
(in gross)

Invitation 
cards in 

the form of 
a folder and 

requiring 
the use of- 
envelopes 
(in gross)

Invitation 
cards not 

in the 
form of a 

folder 
(in gross)

Visit­
ing

card
(in

gross) '

Particulars
Wholesale sellig 
price per gross.

*s>‘ - •

Its. A. P.
.. 11 2 0

P.8. A. P.
Plaza blades 0 10 . .0 

C. C. DESAI
Joint Secy, to the Government of India

1. Nnmber of cards in 
hand at tho end of 
the last preceding 
month. n. size...... ..

b. size........
c. size..........

The 17th May 1944 -------------------------
No. 9124-S.Ti—-The following notifications and Press 2.( Number of cards, if 

Not© issued by the Government of India in the Depart- ) the mo2th.edduar.ln?ize.. 
ment of Industries and Civil Supplies, are republished - b- B.iz0-
fo^general information. c* 8IZC“

By Order of tho Governor 
C. S. JHA

Secretary to Government
3. Number of card3 dis­

posed of during tho 
month. ,a- 8!zc......b. size...—...

c. size..........New Delhi, 8th April 1944
No. 301-CSA(15)/44—In exercise of the powers confer­

red by sub-rule (2) of rule 81 of the Dofence of India 
Pules, the Central Government is pleased to direct that 

j^the following further amendment shall be made in tho 
Paper Control Order, 1942, namely :—

4. Number of cards in 
hand at the end of 
the month. a. size........

b. size
c. size

. In sub-clause (aa) of clause 3 of the said Order, after sh^idliopiJen8!?in£dbrnicEi?ofdinvltatfon^rds^o^^nthfformljfaKridS 
the word “ periodical ” the words “from one district to Bhould be the size measured on one side of the sheet of which they arc made, 
another district ” shall be inserted. Signature of the person or firm

submitting the return
DateNew Delhi, 25lh March 1944 1944

R. B. ELWIN 
Deputy Secretary

No. 301-CSA(88)/I4—In exercise of the powers con­
ferred by sub-rule (2) of rule 81 of the Dofence of India 
Rules, the Central Government is pleased to direct that 
the following further amendment shall be made in the 
Paper Control Order, 1942, namely :—

In sub-clause (6) of clause 3 of the said Order, for the 
word “ before ” the words “ during the period immediately 
preceding ** shall be substituted.

New Delhi, 25th March 1944 
No. 301-CSA (49)/44—In exercise of the powers con­

ferred by sub-rule (2) of rule 81 of the Defence of India 
Rules, tho Central Government is pleased to direct that 
the following further amendment shall be made in the 
Paper Control Order, 1942, namely :—

For sub-clause (c) of clause 8, of the said Order the 
following shall be substituted, namely :—

PRESS NOTE
Invitation cards and Visiting cards—Restrictions on 

Manufacture and Printing 
New Delhi, 28th March 1944 

The Government of India have decided to completely 
prohibit the manufacture and printing of invitation cards 
in the form of a folder and requiring the use of an envelope. 
Any invitation card in the form of a folder and not requir­
ing the use of an envelope can be .manufactured and 
printed provided its areas measured on one sido of the 
sheet of which it is made does not exco ed 54 sq. inches. 
The limit of 12 sq. inches continues to be applicable to any 
invitation card not in the form of a folder.

It has been represented that considerable stocks of invita­
tion and visiting cards not confirming to the specifica- 

(e) (i) any invitation card in the form of a folder and tions laid down by tho Paper Control Order exist in the
country. As the object with which these restrictions have 

(ii) any invitation card not in the form of a folder, *?een ,imP°3od is to economise the use of paper and board 
having an area greater than 12 square inches ;. for ,th,,S0 Purposes, no useful purpose will be served by

applying the restrictions, in so’ far as they relate to 
printing, to the cards already manufactured. Accordingly 
the Government of India havo further decided to exempt 
up to the end of 1944 the printing of invitation cards and 
visiting cards manufactured before the 22nd January 1944 

(iv) any visiting card. having an area greater than 6 from the operation of the restrictions imposed on the 
square inches : printing of these cards. Persons holding stocks of cards

Provided that this restriction shall not apply until the manufactured before 22nd January 1944 and not conform­
ist January 1945, to the printing of invitation cards and in8 specifications mentioned in clause 8 (e) of tho
visiting cards manufactured before tho 22nd January Paper Control are, however, required to submit to the 
1944 : Provided further that any person holding stocks of Department of Industries and Civil Supplies before the /th 

visiting cards manufactured before tho day of every month of return of stocks, acquisitions, and
■ * disposals of such cards during the preceding calendar

month.
The restrictions imposed on invitation cards and visiting 

cards apply to all cards whether imported or manufactured 
locally and whether manufactured from imported or 
indigenously produced paper or board.

requiring the use of an envelope ;

(in) any invitation card in tho form of a folder, not 
-^.requiring the use of an envelope and which has an area 

greater than 54 square inches measured on one side, of 
the sheet of which the invitation card is made ;. .

invitation cards or 
22nd January 1944 and exceeding the sizes prescribed in 
this sub-clause shall submit to the Secretary to tho Gov­
ernment of India in the Department of Industries and 
Civil Supplios not later than the 7th day of every -month 
a true return in Form I appended to this Order of the 
number of such cards hold, acquired and disposed of by 
him during the preceding calendar month ”.

DEVELOPMENT DEPARTMENT
NOTIFICATION

FORM 3
PAPER CONTROL ORDER, 1942 

Clause 8 (e) The 15th May 1944
No. 1675-D.—-The following notification of the Govern­

ment of India in the Department of Education, Health and 
Lands, is republished for general information.

By order of tho Governor 
P. C. DAS

Return for the month of............. ...............................
-^Name of the person or firm submitting the return 

Full adderss....................................................................

Secretary to GovernmentI/Wo declare that the following is a true account of 
invitation cards and visiting cards manufactured before Agriculture
tho 22nd January 1944 and whoso manufacture and Simla, 28th March 1944
printing is prohibited under clause 8 (e) of tho Paper No. F. 16-3/43-A.—In exercise of the powers conforrod 
Control Order held, acquired and disposed of by me/us by sections 4A and 4D of the Destructive Insects and 
during the month Of............... .......... .. . ................... 1944. Posts Act, 1914 (II of 1914) the Control Governmont is
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2. The following plant materials, namely Buds, 
Cuttings, Scions, Grafts, bulbs, leaves (but not manufac­
tured tea), seedlings, tubers, and rhisomes, of the plants

pleased to prohibit, with effect from the 1st May 1944, 
the transport from the Province of Madras to any other
Province of any of the articles specified in the First . T
Schedule hereto annexed (being articles which are likely specified in clause . , . wrapping un anv ofr'K,o destructive insect'known as ta*. Pur^i J, A»J ^^
and thereby cause infection to crops)- the plants gcHEDuLB

Form of certificate
This is to certify that the living plants/plant meterials 

included in the consignment of which particulars are given
below were thoroughly examined on.....-----;*••••

(name and designation oi official)
(name

(a) by letter or sample post, or by air; or
(b) by road, except by such routes as may be specified 

by the Government of such other Province ; or
(c) by rail or inland steam vessel, unless the consign­

ment is accompanied by a certificate in the form set out 'by
in the Second Schedule hereto annexed and signed by a duly authorised official of the .. . ,
the Entomologist to Government, Madras, Coimbatore, or of the Department) and that the consignm g
such other officer as the Director of Agriculture, Madras, the packing covered by this certifica e as e ^ y

treated and fumigated with hydrocyanic acid gas imme­
diately prior to inspection and made free from Living 
leery a Purchasi.

Date of examination and fumigation..................................
Particulars of consignment...............................................
No. and description of packages...............................
Distinguishing marks........................ ......................................
Description of living plants or plan materials...................
Exported by.......... ..................................................................

. Name and address of the consignee..................................
Signature of certifying authority 
Designation

The above certificate should be signed by the Entomo-

may authorise in this behalf.
The First Schedule

Articles to ivhicli this notification applies 
1. The following plants (but not the fruits thereof), 

namely Sophora glauca Silver Wattle (Acacia-dealbeta),
Black Wattle (Acacia decurrens and Acacia mollissima),
Australian blackwood (Acacia melanoxylon), Broom (Cytisus 
scoparius). Ulex europaeus. Potato creeper (Solanum 
jasminoides, Solanum Seaforthianum and other climbing 
Solanums), all citrus species including all types of orange, 
lime, lemon, pemeloe and grape-fruit plant, Apples (all 
py'rus species), all Eucalyptus species including Eucalyptus 
spectabilis and Eucalyptus glauca, Rhodomyrtus tomentosa, logist to Government, Madras, Coimbatore, or such other 
Hypericum mysorense, Dodonea/Bandedu (Telugu)/Aliar officer as may be authorised by the Director of Agriculture, 
(Dodonea viscosa), Berberis tinctoria, Rose (Rosa species), Madras, in this behalf.
Gaultheria fragr-antissima, Raspberry, country pears,
Bougainvillea, Verbena, Magnolia, Pepper, Tea, Casuarina.

J. D. TYSON 
Secy, to the Govt, of India

PUBLISHED UNDER THE AUTHORITY OF THE 
HIGH COURT OF JUDICATURE AT PATNA

NOTIFICATION 
The 13th May 1944

No. 2168-S.G.—The lollowing notification issued by the Secretariat of the Govbrnor-General (Public) is republished for 
general information.

V. E. DAVIES 
Secretary to the Governor

New Delhi, 19th April 1944
No. F./1/2/44-Q.G. (A).—In supersession of the Notification of the Secretary to the Governor-General (Public), 

No. 1 /8/38-Public(G), dated the 13th July 1938, the following table shoving the relative rank of officers in the Royal 
Navy, the Royal Indian Navy, the Army, the Royal Air Force, and the Indian Air Force, to bo used with the Warrant of 
Precedence for India promulgated with the Notification No. F. 49/9/35-Public(G), dated the 16th June 1937, is published 
for general information.
Table showing the relative rank of officers in the Royal Navy and Royal Indian Navy, the Army, the Royal Air Force

and the Indian Air Force.

Royal Indian Navy ArmyRoyal Navy Royal Air Force Indian Air Forco

Field MarshalsAdmirals of the Fleet Marshals of the Royal
Air Force.

Air Chief Marshals .. 
Air Marshals 
Air Vice-Marshals .. 
Air Commodores ..

Generals
Lieut-Generals
Major-Generals
Brigadiers

Admirals 
Vice-Admirals ..
Rear-Admirals

•Commodores, 1st and 2nd 
Class.

Captains • • • • Captains .. Colonels
Commanders . • • • | Commanders .. i Lt.-Colonels
Lieut-Commanders .. ! Lt-.-Commanders .. Majors
Lieutenants . . ' • • j Lieutenants .. Captains
Sub-Lieutenants .. j Sub-Lieutenants .. Lieutenants
Acting Sub-Lieutenants, ? Acting Sub-Lieute- ! Second Lieutenants

Commissioned Officers | nants, Commissioned! 
from Warrant Rank. 1 Officers

/ /

Commodores, 1st and 
2nd class. Air Commodores

Group Captains 
Wing Commanders 
Squadron Leaders .. 
Flight Lieutenants.. 
Flying Officers 
Pilot Officers, Acting 

Pilot Officers (but 
junior to Navy and 
Army ranks.)

No equivalent

Group Captains 
Wing Commanders 
Squadron Leaders 
Flight Lieutenants 
Flying Officers 
Pilot Officers. Acting. 

Pilot Officers (but 
junior to Navy and 
Army ranks).

______________ No equivalent. _
Note—(1) Officers of the Royal Naval Reserve and Royal Naval Volunteers Reserve T “ T

with, but after, officers of the Royal Navy of corresponding rank in the order here eivfn a „ t .exaePfclon °f fcbose referred to below, rank- 
nants Royal Naval Reserve ; Lieutenants Royal Naval Reserve before Lieutenants RovaI \ ,eutenan£3 Royal Navy rank before Lieute-
Naval Volunteer Reserve before Sub-Lieutenants, Roy&l Navy whatever their seniority u V° l?teer Reserv© I and Lieutenants Royal
Lieutenants of the Royal Naval Reserve and Royal Naval Volunteer Reserve holdina aSPa b?L *Vl}°n : Lieutenant Commanders and 
Navy List by the symbol*) rank with officers of the Royal Navy of corresponding r«nl? Jahfie^. (distinguished in the seniority lists in the
acting rank immediately after officers holding the some confirmed rank in the same rp ?ccording to their dates of seniority. Officers holding 
Lieutenants Royal Navy (confirmed), but before Lietunar.ts Royal Naval Resprvp act.5?S Lieutenants Royal Navy rank after

(2) Officers of the Royal Indian Navy rank with Officers of the Royal Navv of °£hrmed) Provided tho latter are not qualified officers.
Royal Indian Naval Reserve and the Royal Indian Naval Volunteer Reserve rankUfnT6 ra"k ,and seni°dty, and similarly Officers of the 
Volunteer Reserve respectively; and the provisions of Note (1) apply, mutatis of th^R°y&I Naval Reserve and Royal Naval

(3) Officers holding commissions in the Army in India Reserve of Officer*’ i UTCe? of fche R‘ L N- R. and R. I. N. V. R- ,
corresponding rank. ran but. after, officers of the regular Array °*

(4) Officers of the Auxiliary Forces in India rank with, but after, officers of tho
(5) Officers of the Indian Air Force rank with, but after, officers of the Royal A^Forcl of^ ^ COrr°Sp°nding rank*

E. W. PERRY

from j
j Warrant Rank. 

.. Midshipmen • • I No equivalentMidshipmen

V

Secretary to the Governor-General (Public)
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HOME DEPARTMENT 
NOTIFICATIONS 
The 11th May 1944

No. 1419-C.—The following notification by 
*4fc'inent of Sind is republished for

Government or to any Government authority Buch account 
reports or documents, or copies, thereof, or extracts 
therefrom ;

(6) to prohibit the publication of such accounts, reports, 
or documents, or copies thereof, or extracts therefrom,, 
to—

the Govern- 
general information.

By order of the Governor 
R. A. E. WILLIAMS (i) Government ;

Chief Secretary to Government (ii) any Government or local authority •
HOME DEPARTMENT (SPECIAL) (Hi) the members of a local authority where the

Sind Secretariat undertaking is carried on by the local authority ;
Karachi, 1st March 1944 (iv) the directors or managing agents of a company

S-18-B./ll-H.(S)/43—In exercise of the powers where the undertaking is carried on by the company ; 
conferred by section 19 of the Indian Press (Emergency (n) the auditors of the accounts of the undertaking ;
Powers) Act, 1931, the Government of Sind are pleased to (in) such other persons, or in such circumstances 
declare all copies, wherever found, of the book in Sindhi as may be authorised by the Central Government ; 
entitled '‘Stories of Irish Freedom”, written by Chuharmal (c) to apply to the publication by or on behalf of any
Daryomal and printed and published by Parumal Paman- person carrying on an inland water transport undertaking 
das Kewalramani at the Ratan Printing Press, Karachi, and of any time-table relating to such undertaking ; 
all other documents containing copies, reprints, translations (d) to prohibit inspection of such accounts, reports or 
of, or extracts from, the said book to be forfeited to his documents, or copies thereof, or extracts therefrom, at the 
Majesty, on the ground that it appears to the Government offices of the undertaking by any person who but for this 
of Sind that the said book contains words of the nature rule would have been entitled to obtain, receive or inspect 
described in clause (a) of section 4 (1) of the said Act. such accounts, reports or documents, or to receive informa-

By order of the Governor of Sind tion as to the contents thereof, and who shall have 
J. M. SLADEN given to the undertaking not less than seven days’ prior

notice in writing of his desire to inspect the same.
(4) Where publication is made under the provisions of' 

sub-rule (3) to the members of a local authority or to the 
directors or managing agents of a company, such publica­
tion shall only be made if the accounts, reports or. docu­
ments are clearly marked with a statement that they 

Chief Secretary to Government confidential and not to be published to any person other 
Home (Press) Department than another member of the local authority or another

The 26th April 1944 director or a member of the managing agents of the
No. 498-Pr.—Whereas in the opinion of the Governor company, as the case may be. 

the book in English entitled " War Against The People ” (5) Notwithstanding anything contained in the Indian
written by Kalyani Bhattacharjee, printed by P. C. Sarkar, Companies Act, 1913, a Registrar of Joint Stock Companies 
at Diana Printing Works, Ltd., Calcutta, and published by may in his discretion refuse to allow inspection, or to grant 
J. N Bhatnagar from People’s Book Club, 7/2-K, Zamir copies, of any such accounts, reports or documents as are 
Lane, Ballygunj, Calcutta, contains prejudicial reports of referred to in sub-rule (2). 
the nature described in sub-rule (7) of rule 34 of. the

No.

Chief Secretary
The 17th May 1944

No. 1477-G.—The following notification by the Govern­
ment of Bengal is republished for general information.

By order of the Governor 
R. A. E. WILLIAMS arc

Dtfenf of India Rules read with clauses (e) and (g) 0f thi^rnlp^I P<Tn c°ntravenf any of the provisions of 
sub-rule (6) of that rule : thl,J rule> ^e sila^ be punishable with fine which may

Now therefore, in exercise of the power conferred bv 
clauses d) and (e) of sub-rule (1) of rule 40 of the said 
Rules, the Governor hereby prohibits the further publication 
sale or distribution of the said document and declares to 
bo ^forfeited to His Majesty all copies, wherever found, 
ol the said book and all other documents containing copies reprints and translations of or extracts from, the said book!

By order of the Governor 
H. TUFNELL-BARRETT 

Addl. Secy, to the Govt, of Bennal 
The 17th May 1944

. No. 1479-C.—The following notification by the Govern- 
ment of India, is republished for general information.

. By order of the Governor 
R. A. E. WILLIAMS„ Chief Secretary to Government L. W. I. S. 828—In pursuance of clause tNew Delhi, 26th February 1944 section 6 of the War Injuries (Compensation Tnsn/ f

No. 5-DC(2)/43—In exercise of the powers conferred by Act. 1943 (XXIII of 1943), the Central Govcmm^T^ 
section 2 of the Defence of India Act, 1939 (XXXV of pleased to specify all employment as a civil ' trainee 
1939), the Central Government is pleased to direct that'the centns, other than factories, under the Government f 
following further amendment shall be made in the Defence India, Department of Labour, Technical Training Qpfc of India Rules, namelyfor the purpose of the said section 8

For rule 45-B of the said Rules, the following rule • New Delhi 13th A U lgushall be substituted, namely :— \t0 t w t q 81/1__T * ^ F“45-B Restriction of publication of information rcla- (by sub-seotion (4) of s-ction °7° o' thc°'w'S C°Tnf!Brr?d 
to certain undertakings-d) This rule applies to any of Compensation Insurance) Act 1943 (XXIII of mTthT 

following undertakings carried on ini India by any per- Central Government is pleased to make the f lip’

fatts&srs ssaasr’“^ri-w,r ,niu~ a™- i“=
(Si:! *• “•»*

(2) No person shall publish or cause or allow to be “21. Submission of details bv contractor.—vpublished, in British India t he accounts or any copy ties under this Scheme' of the contractor and the nrin^n'i 
thereof or extract therofrom, of.any undertaking to which as defined in section 12 shall bo as fohow-s — ^ P ' P 

this rule applios, or any roport or other documont, or any The Contractor—The contra, tor shall he
^ dopy thereof or extract therofrom, relating to the operation obligation in like manner as if ho wore any other employer of the undertaking which discloses any information for insuring the workmen workins under him P y

contained in any such accounts or any statistical or other The Principal-The principal shall be responsible for
information relating to the progress of the undertaking obtaining from the contractor the name of the Agent of the

(3) Nothing in sub-rule (2) shall, unless the Central Central Government with whom he intends to insureGovernment by genoral or special order otherwise directs, and shall report to that Age nt the existtneo of his arrange’
ment or contract with tho contractor.”

D. S. JOSHl
Deputy Secretary to the Govt, of Indiu

extend to one thousand rupees. ”
C. MacI. G. OGILVIE 

Secy, to the Govt, of India

COMMERCE AND LABOUR DEPARTMENT
NOTIFICATIONS
The 15th May 1944

No. 2034—IJ-14/44-Ccm.—Tho following notifications, 
issued by the Government of India, Department of Labour,; 
are republished for general inform itio.i.

By order of the Governor 
J. E. MAHER 

Secretary to Government
New Delhi, 5th April 1944

ting
the
son or

bo deemed—(a) to relievo any person carrying on an undertaking 
to which this rule applies from any obligation to furnish to
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kab°.«'

G.D.A., High Road,

Nn OftH* n Tke 16lh MaV 1944
. Zu4D-Gom. The following notification issuod by the 

Government °f India in the Department of 
republished for general information.

1034

Commerce is

By order of the Governor 
J. E. MAHER nagar, Madras.

540 DHARMASANKARAN, R.

,60DSaTs««:“:B,G.RA.,M.,» Ml, 8h.™.
pet, Salem.

997 FRANCIS,
Madras. .. .

675 GAI, Gushtasp Hormasji, G.U.A.,
1157, Washermanpefc, Madras. nwrQmv

6G GANAPATI IYER, Uttamapalayam Ba““" 
G.D.A., Messrs. U. R. Ganapati & Co., Manga 
Vilas5 Karungalpalayam Extension Erode.

GAN APATHY, Nilakanta Iyer, B.A., G.D.A., oita 
Gardens, Nagercoil, P.O., Travancoro State 

GILL, Cyril, A.C.A., Messrs. Fraser & Ross, Post Box 
No. 1352, Madras.

164 GNANANADULU,
Godown Street, George Town, Madras.

425 GOODWIN, John Stanley, A.C.A., Messrs. Fraser & 
Ross, Post Box No. 1352, Madras.

727 GOPALACHARY, Krishnaswamy, B.A. c/o Messrs. 
William Jacks & Co., Ltd., 37, Second Line Beach, 
Madras.

159 GOPALAIYER, Kangayam Venkatanarayanaiyer, 
B.A.. G.D.A.. 24/123, Raja Street, Coimbatore.

252 GOPALKRISHNA RAO, Kalmadi, G.D.A. 2:), 
Thambn Chotty Street, Madras.

588 GOV1NDA RAJAN, Anckal Ramaswamy Iyengar, 
G.D.A., Messrs. C. C. Reddy & Co . Bellary.

1019 GURUS W AMI, Tlierizandur V'aidyanatha, G.D.A., 70, 
Kamatchi Amman Koil Street, Pondiohery. 

Coimbatore
G.D.A.. Messrs. C. P. Hariachar & Co., “ Padma- 
laya ”, Telugu Brahmin Street, Coimbatore.

526 HARIHARAN. Palghat Ramakrishna Iyer, G.D.A., 
Narasimharaja Mohalla, Mysore. '

45 HEDGE, Palli Mahabala, G.D.A., Old Shedigudda 
square, Kodialbail, Mangalore.

703 IYER, T. R. Kalyanarama, B.A., 7G,D.A., Messrs. 
Aiyar & Co., Karaikudi (Ramnad District).

2/4, Gopalpuram, 2nd

Secretary to Government
Registration of Accountants

New Delhi, 22nd April 1944 
9-A (4)44—In pursuance of sub-rule (1) of rule 

49B of the Auditor’s Certificates Rules, 1932, the Central 
Government is pleased to notify that election of 12 mem­
bers of the Indian Accountancy Board by the constitu­
encies mentioned in sub-rule (1) of rule 49-A wiil take 
place on the 14th June 1944 and that nomination of candi­
dates, who desires to stand for election, should reach Mr. 
P. N. Bhandari, B. Com. (Lond.), A.C.A , R A., Secretary, 
Indian Accountancy Board and Under Secretary to the 
Government of India, Department of Commerce, Simla, 
by the 6th May 1944. The nomination shall be in the 
form and manner prescribed under sub-rule (2) of rule 
49B and accompanied by the bank or treasury receipt 
mentioned in sub-rule (3) of the said rule.

2. A list of Registered Accountants and a list of Regis­
tered Accountants entitled to train articled clerks pre­
pared, respectively, according to the constituencies to 
which they belong is appended hereto.

3. Under sub-rules (2) and (3) of rule 49-A every Regis­
tered Accountant and Registered Accountant entitled to 
train articled elerkks, whose name is borne on these lists, 
shall, respectively, be entitled to vote in and to stand for 

’election b}’ the constituency to which he is shown as 
belonging in the lists.

M. C. A., 

p. O. Box No.

Central Y.No. Gnandicam,

394

224
34,Kappa gantulu G.D.A.,

List < f Registered Accountants 
Constituency 1—The Province of Madras and the 

Indian States and Hyderabad, Mysore, Travancore and 
■Cochin.

Padmanabhachar288 HARIACHAR

650 AIYAR, B. P., Jayarama, G.D.A., 10, Jawaharlal 
NebnTStreet, Thyagarayanagar, Madras.

65 AIYAR, Papanasam Narayanswami Swaminathan, 
B.A., G.D.A., Messrs. Aiyar & Co., 14 B, Jaffer 
Syrang Street, G.T. Madras. . ,

884 AMRITHALLNGAM, Nagar Sunderesa, G.D.A., 
“ Sarasa Villa ”, 21, Chinna Reddi Street, Egmore, 
Madras.

1066 ANANDAM. Mamidipudi, B.A., c/o Messrs. Nataraja 
R.A , “ Nataraja . Villa,”, University

838. JAG ADIS AN. R. G.D.A.,
Street, Cathedral, Madras.

702 JAGADISAN, U. P., G.D.A., Messrs. Nataraj Iyqr 
& Co., Kings way, Secunderabad.

Mellappalaiyam Sudarisan, 
G.D.A., Messrs. M. S. Krishnaswami & Jagannathan, 
‘ Sudarsanam ”, R. S. Puram, Coimbatore 

636 JAMBUNATHAN, A.N., G.D.A., 25, Daivasiaa- 
mani Mudaliar Road, Lakhmipuram, Ro\rapettah 
Madras. 1

Iyer & Co.
Road, Himayatnagar, Hyderabad-Deccan.

581 ANANTHANARAYANA, Vajjhala G.D.A., c/o 
Messrs. Path am & Patham, 25-A, Tiiumbuchetti 
Street G. T. Madras.

1054 ANANTHA RAO, Sakharepatam, G.D.A., 23, 
Annayappa Block, Palace Guttahali, Malleswaram 
Post Office, Bengalore.

618 ANANTHA RAMAN, R., B.A., G.D.A., The Theso- 
phical Society, Adyar, Madras.

211 A RUNJATAI, Panc’.iapakesa,
Kondi Chetri Street, Madras.

786 ASHTON, John A.C.A., Messrs. Fraser and Ross 
Post Box No. 1352, Madras.

1075 BALAGANGADHARAN,

236 JAGANNATHAN,

y364 JAYABALASUBRAMANIAN AIYARBYvamy, G.D.A., Messrs. U. R. GanapatP* ’ 

“Manila Vilas ”, Karungalpalayam Extension’ 
Erode. ’G.D.A. No. 7

82/ JAYARAMAN, Ramachandra B. Com., c/o Messrs 
Kankar & Sun, Jail Road, Coimbatore (fcj Indial 130 JOHN, Kola, G.D.A., Messrs. K. JohA )-
Sullivans’s Garden, Mylapore, Madras 

305 JOLLY, William, M.A., A.C.A., office’of the Chief 
Auditor and Accountant, M. & S.
Madras.

270 JOSHI,

& Co., 2,Raraadas,
Messrs. Binny & Co. (Madras) Ltd., Armenian 
Street, Madras.

700 BALASUBRAMANIAN, G. Messrs. Patham and 
Patham, Rama Vilas, Tennore Road, Trichinopoly.

122 BHLMESWARA RAO, Kolagotla B. Com., G.D.A., 
Messrs K. Bhimeswara Rao & Co., Ellore.

42 > B1NDON, Syden Albert, A.C.A, Messrs. Fraser & 
Ross, Post Box No. 1352, Madras.

784 BLINKINSOP, Norman. C.A., Messrs. Fraser and 
Ross, Post Box No. 1352, M /d as.

348 BR AH MAYYA. Pravataneni,
Messrs. Bhahmayya & Co.. Andhra Insurance Build­
ings, Thambu Chetty Street, Madras.

437 CHEf'IY, Yoora Jagannadham, G.D.A., 188,
Govindappa Naiok Street, G. T. Madras.

S60 DAKSHINAMURTY, Karra, B.A., Messrs. Karra 
& Co , No. 3, Kondi Chetty Street, G.T. Madras

556 DANDEKAR. Ganesh Mahadev, B.A.,
Messrs. M. K. Dandekar & Co., No.
Street. Madras.

791 DAS, T. Venkata, B.A., G.D.A., Satyanarayana- 
miram, Bezwada.

090 VASTAGIB, Syed Gulam, B. Com c/o S. G. Das- 
tagir & Co.! ,2192, Jambagh, Hyderabad, Deccan.

Assistant,

M. Railway

szrSJsr^***
'46s KatyISWARAN- S” 18G- Gandhi Nagar, Bangalore 

851 KALYANANASUNDARAM, P„ G.D.A. //o Messrs

124 KAMLSWAR RAO, Dronamraju BA r a 
Gopalaswamy Temple Street, Rajmundrv’’

975 KANNAPPAN, -Kandaswarai BA ^
Frasere & Ross, P. O. Box No 1359’nr i ^Iessrs- 

19 KOTADIA, Laxmishanker raS-
No 7. Luckmudass Street ParkwTi G'D'A- 

A.S.A.A., 432 KRISHNAMACHARI, VenkatapuramV™'
G.D.A., 29, Thirukachinambi Street T ’ 
veram, Madras Presidency 5

462 KRISHNAMOORTHY, M.R., R A 
New Street, Madura. ’ **

689 KRISHNAMOORTHY, S., G.D A 7
thar Agraharain, Kumbakonain Indiaj^PPandi-

F. S. A. A.,B.A.,

B.A.,
Conjee-

16, Moor

G.DA 87,
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070 KRISHNAMOORTHY, Siver, No. 28, Narayanadoss 
Jamnadose, Lay-out, Gross-Out Road, Tatabad, 
Coimbatore.

475 KR1SHNAMURTHI, Anantha, G.D.A., c/o Messrs. 
Ro\ve & Pal, 12, Thambu Chetty Street, G. T., 
Madras. * ’

91.8 KRISHNAMURTHY. C.P., c/o C. Srinivasa R,ao.
Advocate, Gopal Extension, Coimbatore.

HO KRISHNAMURTI, Godati, G.D.A., Messrs. C. 
Krishnamnrti & Co., First Street, 8-B; Sait Colony, 
Egmore, Madras.

68 KRISHNA RAO, Kopalley, G.D.A., Coconada.
1100 KRISHNA RAU, Mundkur Srinivas,

Street, Mangalore.
389 KRISHNASWAMI,

G.D.A., 57,
Chingleput District.

235 KRISHNASWAMI,

232 NrtC^ASAL1N«A?l! Arumugam, G.D.A., 79, Mela 
Clietti Street, Madura.

414 NAIDU, Bhandi Bakthavatsalu, B.A. G.D.A. No. 
26, Godown Street, G. T. Madras,

212 NAIDU, Perambati Munuswami 
G.D.A.. Messrs. P. M. V.
Miller’s Road, Kilpauk. Madras.

716 NARASIMHA RAO,
Proddatur (Cuddapah District).

71 NARASIMHAM, Gullapalli Lakshmi, G.D.A., 370. 
Esplanade, P. O. Box 50, Madras.

711 NARASIMHAN, Appukkudal Venkatasubbier, B.A.. 
5/11, Imperial Bank Road, Coimbatore.

541 NARASIMHAN, Kasturi Varadachari. M.A.. G.D.A., 
No. 7, Rangaraj Mansions, Barracks Road/ Vellore’.

102 NAR.AYAN, Venkataramaiyer Anantha: G.D.A., 
Sambandam Road. R. S. Purarn Coimbatore.

375 NARAYANA AIYAR, Thalaiyur Subramania. G,D. A., 
c/o M/S. Narayana Aiyar & Co., 4. Bhagavantam 
Gupta Street, Thyagarayanagar, Madras.

601 N A R A Y AN A MURTH \ . Yanamandram, Accountant, 
Madras Race Club. Guindy. Saidapet P. 0.: Madias.

945 NARAYANAN. Mandyam Dhati, B.A., 170, Visves- 
warapuram, Bangalore City.

275 NARAYANAN. Sivasilam. G.D.A.. 27. West Chitrai 
Street. Madura.

109 NARA YANAS AMY,
Kiledar Street, P. O. Teppakulam. Triehinopoly.

24 NATARAJA IYER, Angarai Sundareswara Ananda, 
G.D.A.. Messrs. Nataraja Iyer & Co.. f; Nataraj 
Villa ” University Road. Himayatnagar, Hyderabad, 
Deccan.

Varatharajulu,
, No. 4,'aidu & Co.,

N ar kadam illy Lakshmi,

2, Coelhos

Coimbatore Ramaohandra, 
Kothwalchavadi Street, Saidapet

Melapalaiyam SudharsaD, 
G.D.A., Messrs. M.S. Krishnaswami & Jaganna- 
than, 5, Sambasivan Street, Thyagarayanagar, 
Madras.

586 KRISHNASWAMI, Varadhachari, Messrs. Raman 
& Sarma, 51-A, Chinnappa Mudali Street, Manja- 
kuppam, Cuddalore New Town, South Arcot 
District.

1105 KRISHNASWAMY, P., c/o Brahmayya Sc Co., 
Incorporated Accountants &’ Auditors, Andhra In­
surance Building, Thambu Chetty Street, Madras.

Basant Mai, B.Com., c/o Messrs. 
B M- .Kumbhat & Co., 52, China Bazar, Madras.

Tiruppapuliyur Sadhu. 
Messrs. Patham & Patham, 25-A,

Krishnasamy,. G.D.A.. 32.

966 KUMBHAT,

.185 KUNJITHA PATHAM,
B.A., G.D.A.,
Thambu Cherty Street, Madras. 

343 KUPPUSWAMAYYA
1082 NATARAJAN, Chittur Anautakrishna Ayyar, B.A.. 

Anantha Sadan”, 40-C, Luz Church Road,
Mvlapore, Mad as.

1090 NATARAJAN, K., No. 2, Brindaban Street, Myla- 
pore, Madras.

856 NATARAJAN. P., 1st Agraharam, Salem.
600 NATARAJAN, V.. c/o M/S. ■ Patham & Patham, 

25-A, Thambu Cetty Street, G. T. Madras.
144 NATESAN. Gopalakrishna Iyer, G.D.A., Dabir 

Middle Street, Kumbakonam. {South India). 
G.D.A.,, 778 NAYAR, Kolazhi Krishnan, G.D.A., Messrs. K. K.

Nayar Sc Co., No. 6, Dhobighat Road, Ulsoor, 
Bangalore

742 N E E L A K A NT AN, E. S., B.A., G.D.A., 20, Woods 
Road, Mount Road. Madras.

708 PAMPA RAO, Ransubhe Narasingarao, Messrs. R. 
N. Pampa Rao & Co., Raichooti Buildings, Adoni 
(District Bellary).

654 PANCHANADAM, Kalpathi Viswanatha Iyer, 
G.D.A., Messrs. P. S. Subramania Iyer & Co., 30, 
Lingha Chetty Street. Madras.

628 PANDYA, Ambalal Chhaganlal, 106, China Bazar 
Road, G. T. Madras.

72 PARAMASIVAN, Subramania, B.A., G.DA.,
Santhibhawan, Chalapuram, Calicut.

548 PARAMESWARAN, Aiyalam Sundaram,
G.D.A., Messrs. Peirce Leslie & Co., Ltd.. Cochin.

Rongaswami
Aiyangar, B.A., Messrs. Fraser and Ross, Post Box 
No. L352, Madras.

321 PRASADA RAO, Cheruvu, G.D.A,, Main Rond, 
Vizagapatahi.

427 PRICE, Ronald Geoffrey, Noel. B.Sc., (London', 
■ A.C.A., Messrs, Fraser and Ross, Post Box No, 

1352, Madras.
63 PURUSHOTAM. Batchu, G. D. A., Messrs. C. C. 

Reddy & Co., 2 19, Armenian Street, . George Town 
Madras.

1198 RAGHAVAN, K.. 20, New Street, Timiovelly Juno- 
tion (South India).

968 RAGHUNATHAN, V., 45, Bell’s Road, Triplieane, 
P. O. Madras.

Yamanandram
Messrs. Diyar.& Co., 1/87, Mount .Road, Alwarpet, 
'P. O. Madras.

755 KUPPUSWAMI, S., B.A., G.DA., Messrs. M. N. 
Sambamurthi & Co., 15, Maharanombu Agraharam. 
Karaikudi (South India).

359 KUPPUSWAMY IYER, Krishna, G.D.A., Messrs. 
Kuppuswam}' and Co., 17, Wallajah Road, P, O., 
Madras.

761 LAKSHMAIAH, Chimakurti Venkata,
Messrs. Ch. V. Lakshmaiah & Co., Guntur.

148 LAXMAN RAO, Krishnagri Venkoba, G.D.A., 
Arcot Srinivasahar Street, Bangalore City.

738 MAHADEVA IYER, Tarakad Subramania, G.D.A., 
28, Arunachala Achari Street, Triplieane, Madras. 

594 MAHADEYAN, Vedam, G.D.A., Messrs. V. Maha- 
dev & Co., 12/6, Luz Church Road, Mylapor*, 
Madras.

108 MADHUSUDHANA RAO, Kambhammettu, G.D.A..
Messrs. Madhusudhana Rao & Co., Ell ore.

416 MAHALINGAM. Vaidyanatha, G.D.A., c/o Method- 
Mission, Medak, Nizam’s Dominions, Via 

/ Akanapett, N. S. Ry.
V 435 MALOOR, Rama Krishna. G.D.A.. A.S.A.A., 2095, 

Shubrick Street, Secunderabad.
167 -MANDRE. Shama Rao, M.A., B.Com.,

Mandre & Co.; 5, Gandhi Nagar,

G.D.A.,

ist

B.A.
F.S.A.A.,

Negapatam774 PA RTH AS AR AT H1Messrs, S. R.
Bangalore.

388 MANI. Rama, G.D.A., c/o Ford Motor Co. of India, 
Ltd.. Mount Road, Madras.

535 MARSHALL. Gordon Shiels Walker, C A., Messrs.
Fraser and Ross, Post Box No. 1352, Madras.

604 MATHRUBUTHAM, Lalgudi Seshasavee, Messrs.
Fraser & Ross. Post Box No. 1352. Madras.

695 MENON, M. Krishnan Kutty, G.D.A., Krishna 
Nivas ”, Bilathikulam Road, P. O. Eranhipalam, 
Calicut (Malabar).

579 MENON. Thrikandyur Karunakara, B.A.,
K. Menon Sc Co.. P. O. Puthiyara,

G.D.A.
Messrs. T.
Calicut (Malabar).

625 MINA KSHISUND AR AM, Tinnaneri Chinnaswami, 
B.A., G.D.A., Messrs. Sundaram and Srinivasan, 
161, Mount Road, Madras.

356 MUDALTAR, Manicka Kandaswamy,
Messrs. Fraser Sc Ross Post Box No. 1352, Madras.

B.Com., G.D.A.,

194 RAJAGOPAL, Nalam Chakraverthi, G. O. A., M/S.
N. C. Rajagopal & Co., Agraharam St root Erode. 

58) R VFAGOPALAN, As;ikulu Krishnier, G.D.A., A. K. 
Rajagopalan & Ci*., 117, Royapettak High Road,
Mylapore, Madras.

871 RAJAGOPALAN, R., 2, Lake Extensions, West 
Maaibalam, Thyagarayanagar, Madras.

709 RAJAGOPALAN, Srinivasayyar, G. D. A., Manager,
56, Thambu Chetty

G.D.A.,

063 MURTH!. K. S. Dakshna, B.A.,
47, Kailasapuram, Tinnevelly Junction.

697 M UTH UK UM AR AS W AMI, T., G.D.A., Kattuchery, 
Tranquebar.

313 MOTI1USWAMY, Krishanswamy Iyer, G.D.A., 
Accountant, The Mysore Sugar Co., Ltd., Mandya 
(Mysore State),

1076 MUTHUSWAMY, Narayanaswami Aiyar, B.A., c/o 
V. Narayanaswami Aiyar, M.A., P. R.

M/S. James Wright Ltd., 
Street, G. T. Madras.

15, East Mada Street,1092 RAJAM AIYAR, R. N. 
Mylapore, Madras.Sri A.

College, Cooonada.
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^aMBANDAMURTHY, A., c/o Messrs. Murthx 
Co Domulguda, Hyderabad, Deccan. k-

SAMBIAH. Parvatanem, B.A., c/o Messrs. Rra] ^ 
& Co.. Bellary. %

SANKARAN, G..
Sankaran, First Agraharam Salem.

411 SANKARAN, Natesa, G.D.A., Messrs. Sankaran* 
Raman, “National Insurance Buildings ”, Esplat£*

28 SARMA, Ganapathy Ramachandra G. D 
“ Man ora n j un i , No. 25, St. John s Road, Ra

118 SARMA, Yiswanadham Bhascara Rama, ^
Messrs. Sarma & Co.. Aryapuram, Rajnhmund 

564 SAROVAR, Vaudevarao Devanahalli,
Messrs D. V. Sarovar & Co., Bellary.

SASTRI, Chavali Subrahmanya B.A., (Hons s 
F.S.A.A., Messrs. Sastn & Shah, Oriental Building 
Armenian Street, Madura. *

120 SESHADRL Mathnr Sankarayyar, B.A., G.D.A 
Mattur, Palghat (S. Malbar).

340 SESHAN, Ramaswamier,
Street, Madura.

197 SHAH, Rainanlal Bhogilal, B. Com., G.D.A
F. S.A.A., Messrs. Sastri & Shah, Oriental Buildings’ 
Armenian Street, Madras.

399 SHAREEF, Khizr Ali, G.D.A., Assistant Registrar 
of Co-operative Societies, H.E.H. the Nizam’s 
Government, Aurangabad (Deccan).

480 SITARAMANJANEYULU, Chintalapati, G.D.A., 
Messrs. C. S. Anjaneyulu & Co., “ Sree Krishna 
Vilas ”, Old Bank Road, Batehupet, Masulipatam.

668 SI V ABO GAM (Miss) R.. B.A., Messrs. Sastri and 
Shah, Oriental Buildings, Armenian Street, Madras.

280 SIVARAM, Lakshmana, G.D.A., 36, Khansamettu 
Street, Madura.

165 SIVARAMAKRISHNAN, Chathapuram Subramania,-
G. D A.. Chathapuram, Kalpathy, Palghat.

637 SOUNDARARAJAN, Vengarai Varadaraja Aiyangar
B.A., G.D.A., “ Sri Nillayam ”, North Mara vane 
Extension, Salem (South India).

547 SOUNDARARAJA AY YANG AR, Valayakaranai, 
B.A., G.D.A., Bhimasena Gardens, Mylapore,
Madras

200 SREENIVASAN, Nallan Chakravarthy, G.D.A., 
South Street, Karur.

272 SRINIVASA IYER, Kuppuswami. G.D.A., Messrs.
N. C. Rajagopal & Co., Agraharam Street, Erode.

881 SRINIVASAN, A. A., B.A., LL.B., G.D.A., c/o 
Messrs. Srinivasan fc Co., 381. Trincomalie Street, 
Kandy (Ceylon).

652 SRINIVASAN, K. V. B. Sc., G.D.A., Messrs. % 
Sundaram & Srinivasan, 161, Mount Road, Madras. *.[ . 

1062 SRINIVASAN, R., B.A., 17, Big Street, Triplicane, 
Madras.

577 SRINIVASAN, Melappalayam Sudarsanam, Messrs.
M. S. KrifthnA.ft-w/a.mi Rr .Ta rronrinth . Sud&r*

281106 RAJAMANY, Muthusamy, G.D.A., M/S. Raj am any 
& Sonkaran, Temple Committee Buildings, South 
Main Street, Tanjore.

160 RAJAN, Nall am Chakravarthi. G. D. A., 9/375, 
Variety Hall Road, Coimbatore.

777 RAJANNA, Bodapati, G. D. A., 9, Stringers Street, 
Park Town, Madras.

553 RAJARATANAM, Kannandahaiii, .
Potter’s Street, Saidapet, Madras.

407 RAMACHANDRA IYAR, G. S._, G. D. A., Kalpathy, 
Palghat, South Malabar.

514 RAMACHANDRA RAO, Kuchimanchi, G. D. A., 
Rajahmundrv, East Godavari District. (Madras 
Province).

585 RAMACHANDRA RAO, Pottury, B. A.
Messrs. P Ramachandra Rao & Co., Arundelpet, 
Guntur (Madras Province).

973 RAMACHANDRAN, D., B.Sc., 9S, Big Street,

936 RAMACHANDRAN, P. V., “ Sankaranilayam ”
Sripuram, Tinnevellv Junction.

75S RAMACHANDRAN^ S., 14, Bhabani Shankar Rao 
Street, Pollachi, (Coimbatore).

559 RAMACHANDRIAH, Vedam, G. D. A., 297, Trunk 
Road. Nelloro.

765 RAMADHYANI, Badarinarayan Kalkunte, B.Sc., 
c/o Messrs, B. K. Ramadhyani & Co., 34, 3rd Cross 
Road, Basabhangudi, Bangalore.

912 RAMAIAH, A. K., B.A., G.D.A., c/o A. S Krishna- 
sami Iyer, Retired Head Draftsman, Ariyur Village, 
Ambil Post, Lalgudi, Trichinopoly District.

622 RAMAKRISHNAN, Chathapuram Sahasranama, 
B.A., G.D.A., Messrs. Karikar and Suri, No. 8, 
Boag Road, Thvagaravanagar,' Madras.

683 RAMAKRISHNAN, Mathur Sankaraier, G.D.A., 25, 
Nadu Street. Mylapore. Madras.

1016 RAMALINGAM, Chatta, 4/19, Venkatachala Mudali 
Street, Park Town. Madras.

943 RAMANJULDY S. P., Venkata, B. A., 13/91,
Kanakamahalakshmi Ammavaru Street, Yizaga- 
patam.

839 RAMANUJA RAO, Ganginedy Venkata, B. A., 
Messrs. Brahmayya & Co., Bezwada.

373 RAMARATNAM, Venkatrama, G. D. A., Yenkatasa 
Nivas, 4th Street, Abhiramapuram, Teynampet 
P. O. Madras.

211 R A MAS W AM AY A, Yanamandaram, G. D. A.,
Messrs. Y. Ramaswamayya & Co., Yanamandaram 
House, Lake, View Road, Mambalam West, Thyaga- 
rayanagar Post, Madras.

1093 RAMASWAMI AIYAR, N. S., 4t Rama Bhavan ”, 
Jail Road, Coimbatore.

227 RAMSWAMI AY YANG AR, Asur, B. Com., G. D. A., 
Dayasadan ”, North Road, P. O. Bosavangudi, 

Bangalore.
384 RAMASWA1VIY,

G.D.A., Y.M.I.A.,
Madras.

289 RAMASWAMY, Mandakolathor, Subramonia, , B.A., 
G.D.A., Accoimtant, Messrs. T. Stanes & Co., Ltd.,' 
Coimbotore.

513 RAMASWAMY, Venkatachala, B. A.,
Vellore, North Arcot District.

960 RANG A NATHAN, Maddoor Coomandoor, c/o
Messrs. Brahmayya & Co., Andhra Insurance Build­
ings, Tbambu Chotty Street, Madras.

341 RANGANATHAN, Sambasiva, B.A., G.D.A., Sri- 
dhara Lokmanva St. R. S. Puram, Coimbatore.

171 RANGANATHAN, Soundararaja. G. D. A., Messrs 
S. Banganathan & Co., 48-49, Tholasingaperumai 
Koil Street. Triplicane, Madras.

400 RANGASWAMY 1YANGAR, Sitaram, G.D 4 
Messrs S. R. Swamy & Co., 50, North Yeli Street! 
Madura.

471 RAO, Adige Umanath, B.A.,
Mangalore.

4-18 RAO. Bagade Shantaram, B.A. G.D.A., Codialbail 
Mangalore

810 BAG, Upadrasta Suryanarayana, G.D.A Messrs 
V. K. Upadrasta & Co., Park Road, Bezwada' 
Madras Province.

69 REDDY, Chimalavagupalli Chandrasekhara. G.D A
Messrs. C. C. Reddy & Co., Governoi-pet, Bezwada.*’

287 RENGASWAMI. Melapalaiyam Sudarsan B A 
G.D.A., Messrs. M.S Krishmewami & Jagaimath'an’ 
Tennore, Inchmopoly. ’

8D>

970
G.D.A., Messrs. ^ajamany405G.D.A., 31, and

A.
IlO.

G. D. A.,

G.D.a.
Triplicane, Madras. 196

G.D.A., 9, West Chitra

i t

Cadambi Venkatachar, M. A., 
Buildings, Armenian Street.

M. S. Krishnaswami & Jagannath, 
sanam ”, R. S. Puram, Coimbatore.

204 SRINIVASAN, Simile Krishnaiyar, B. Com., Messrs. 
S. K. Srinivasan & Co., 13, West Avani Mooia 
Street, Madura.

119 SRINIVASARAGHAVAN, Ananthakrishnapuram
Narayanaiyengar, G.D.A., 3, i Gopalakrishna lyel 
Road, Thyagarayanagar, Madras. . &

972 SRIRAM, V. Subramania, c/o Messrs. Sastri 
Shah, Oritntal Buildings, Armenian Street, Ma r 

014 SUBBACHAR, Dindigul Venkatanarasimha, * ®ar 
fJati Nilaya ”, Raja Street, Coimbatore.

245 SUBBARAMA IYER, Kizakkeneherry Narayan 
pattar, G.D.A., 30, Linga Chetty Street, Madras* 

Pochiraju, B.A., c/o 1 e

G. D. A.,

908 SUBBARAMAIAH,
5eddi & Co., Rajahmundry.

429 SUBBRAMAN, S.,
Sankaran & Raman,

OAO Esplanade, Madras.
302 SUBBARAMAN,

Raman 
(S. Malabar).

928 SLBAARAJU, Posupaity Venkata, c/o 8 he 
Insurance Company Limited, Masulipatam- 

898 SUBBA RAO, Ketharaju, B.A., Brodiepet, GuIlt”Y 
225 SUBBARATHNAM, Kadathur Visvanatha, G.D' 

^3, Avanashi Road, Coimbatore.

CD.A., Jail Road
Messrs--
Bud11'

g.dav '
Galich

And**

B.A., G.D.A., c/o
“ National Insurance

Tara! ad Rariganatha, 
Road, Chalapuram,Menon
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316 SUB BA RAU, Mysore, B.A., LL.B., G.D.A., 469 VENKATESAN,
Kempegowda Road (Opp.
Commerce), Bangalore City.

457 STJBBRARMANI\ A, Dharwar Subravati, G.D.A.,
Messrs. D. S. Subrahmaniya & Co., No. 133,
Rameswara Temple Road, Chamarajapet, Bangalore 
City.

243 SUB RAHMAN'YAM, Alwarkurichi Yenkatasubbier,
G.D.A., Messrs. V. S. Aiyar & Co., 5/9, Broadway,
Madras.

57 SUBRAMANIA IYER, Pappakkudi Samusastrigal 
B.A., G.D.A., Messrs. P. S. Subramania Iyer & Co.,
30, Lingha Chetty Street, Madras.

94 SUBRAMANIA IYER, Uttamapalayam Ramasamy, .715 VISVANATHAN,
G.D.A., Perumalkoil Street, Karur.

408 SUBRAM AN! AM, Kizhakancherry Muthupatter,
G.D.A., Deputy Accountant-General, Fort, St. 138 VISVANATHAN 
George, Madras.

546 SUBRAMANIAN, Krishna Iyer, B.A., 10, Perumal 
Tank Square, Madura.

788 SUBRAMANIAN, Krishnaier Rengaswamier, G.D.A.,
180, Anna Pillai Street, George Town, Madras.

573 SUBRAMANIAN AIYAR, V. K. G.D.A., 24/178,
Rajah Street, Coimbatore.

925 SUBRAMANYAM, K. S., Ganapathy, B.A., (Hons.),- 
c/o Sri K. Sreenivasan, B.A., B.L., Advocate,
Brahmin Extension, Coimbatore.

1081 SUBRAMANIAN, Mahadanapuram Radhakrishna 
c/o Sri M. K. Radhakrishna Ayyar, B.A., B.L.,
Vakil, Kulitalai (Trichy. District).

797 SUBRAMANYAN, N. V., B.A., G.D.A., Messrs.
N. V. Subramanyan & Co., No. 24, Swarnambigai 
Agraharam, Met+u Stroet, Salem (S. India).

616 SUNDARAM, Kalyana Krishnamurtky, 5-A, West 
Boulevard Road, P. O. Teppakulam, Trichinopoly.

1030 SUNDARAM, S. Alagu, Messrs. Sundaram & Co.,
Y.M.C.A. Buildings, Madura.

428 SURYANARAYANA IYER, Subbuswami Iyer,
G.D.A., Messrs. Karikar & Suri, No. 8, Boag Road,
Thyagarayanagar, Madras.

858 SURYANARAYANA RAO, Sriramagiri, B.A., c/o.
Messrs. Fraser and Ross, P. O. Box No. 1352.
Mn/dr8/S

701 SWAMINADHAN. Viswanadha, B.A., G.D.A., 12-A 
Linghi Chetty Street, G. T. Madras.

145 SWYMINATHAN, Srinivasa, G.D.A., No. 1/15.
Venkatachala Chetty Street, Triplicane, Madras.

195 THAMPAN, Kuthiravattath Kuttanunni, G.D.A.,
P. O. Thachampara, Via Olavakkot (South Malabar).

532 TIRUMALA RAO, Desapandi, G.D.A., Fort,
Kurnool.

378 UBAIDULLA, A. Mohamed, G.D.A., Messrs. A. M.
Ubaidulla & Co., 102, Angappa Naick Street, George 
Town, Madras.

334 UPADRASTA, Venkata Krishnayya, B.A., LLB.,
A.S.A.A., Messrs. V. K. Upadrasta & Co*, Viza- 
gapatam.

496 VAITHISVARAN, Terizhandur Ramaswami, G.D.A.,
Messrs. Vaithisvaran & Co., No. 34. Alarmelumanga- 
pura Road, Nylapore, Madras.

487 VARMA, Kerala M.A., G.D.A.; Messrs. Varma &
Varma, Nettepadom Cross Road, Ernakulam (Cochin 
StateJ.

523 VARMA, Kerala, BA., B.Com., G.D.A., Messrs.
Varma & Varma, Nettepadom Cross Road. Erna­
kulam (Cochin State).

750 VASU DEV AN, S., G.D.A., 30, Maharnombu
Agraharam, Karaikudi (Ramnand District).

458 VEERARAGHAVAN, C. V., G.D.A., 275, Raja
Street, Coimbatore. . .

869 VEERARAGHAVAN, N. N. 30, Lingha Chetty Spg. and Wvg. Mills Co.
Street Madras. * Khandcsh.

044 VEERARAGHAVAN. Srinivasa, G.D.A., Venkat- 802 A8LI, Pestonji Knverji B.Com., G.D.A., Elat. No. 9,
Gool Sahai, Sleater Road, P. O. Grant Road, 
Bombay.

34 AUGRA, Framroze Sorabji, Messrs. A. S. Madon & 
Mahondra Mansions Esplanade Road, Fort,

Ramanathan, B.A., G.D.A. 
Messrs. Fraser & Ross, Post Rox No. 1352, Madras 

993 VENKATESAN, Viravanallur Srinivasaraghava 
B A., Dy. Accounting Manager, Hindustan Aircraft 
Ltd., Bangalore.

790 VENKATESWARLU,
Messrs. B. V. Eswar & Co.
Guntur.

16 VENUGOPAL, N. V ., G.D.A., Messrs. Rowe & Pal 
12, Thambu Chetty Street, G. T. Madras 

714 VISVANATHAN, E. D., B.A.. G.D.A.

Mysore Chamber of

Bhagavathula, G.D.A., 
; 2nd Line Brodiepet,

, Messrs.
M. K. Dandeker & Co., No. 16, Moor Street, G. T. 
Madras.

Sanapparatti Venkatarama,
G.D.A., Messrs. M. S. Krishnaswarni & Jagan- 
nathan, Tennor, Trichinopoly.

Thiruvarampur Subramania, 
G.D.A., Messrs. V. Nathan & Co., 28, Motilal Street, 
Thyagarayanagar, Madras.

242 VISWANATHAN. Sellakrishna, G.D.A., Bombay 
Mutual Building, No. 378, Esnlanade, Madras

833 VISWASARATNAM, Kola, * Officer Commanding, 
No. 8C.B.I.D., c/o No. 14, Advance Base Post 
Office, India.

328 WONFOR, Herbert Ison, A.C.A., Messrs. Parry & 
Co., Ltd. Post Box No. 12, Madras.

Constituency 2.—The Province of Bombay and the 
Western India States.
219 ABHYANKAR, Bhalchandra Chintaman, G.D.A., 

Messrs. B. C. Abhyankar & Co., 35-36, Alii 
Chambers, Medows Street, Fort, Bombay.

213 ABHYANKAR, Govind Shridhar,
Messrs. C. H. Sopariwalla & Co.
Street, Fort, Bombay.

82 ADARBAD, Rustom Naorojee, G.D A., c/o Mrs. 
Shirin Rustom Adarbad, Sun Building, Uranwala 
Street, Grant Road, Bombay.

260 ADENWA.LLA, Nariman Dadabhoy, G.D.A., 418, 
Chotalal Bhuwan, Kalbadevi Road. Bombay.

1065 ADVANT, Anant Gangadhar, B.Com., “ Shanta- 
prasad ”, Plot No. 67, 1st Lane, Hindu Colony, 
Dadar, Bombay 14.

501 AGARWAL, Nareinlal, B.A.,

B.A., G.D.A., 
14, Hamman

G.D.A., Messrs. 
Narainlal Agarwal & Co.. Kalbadevi Road, 58-60, 
Vithalwadi, Bombay. '

93 AIYAR, Arjun Kalyan Subramani, B.Com., G.D.A. 
F.S.A.A., Messrs. K.*S. Aiyar & Co., East and West 
Building. Apollo Street, Fort, Bombay.

92 AIYAR, Bharate Kalyan Subramani, Messrs, K. S. 
Kiyar & Co., East and West Building, Apollo Street, 
Fort, Bombay.

285 ALLBLESS, Rustomji Bejonji,, G.D.A., Messrs. R. B. 
Allbless & Co., Western India House, Sir I. Mehta 
Road, Fort Bombay.

995 ALUR, Bindumadhav Narasinh, Old Taluka, Kacheri 
Galli, Dharwar.

155 AMIN, Apaji Bavaji, B.Com., G.D.A., Messrs. Apaji 
Amin & Co., 14, Hammam Street, Fort. Bombay. 

290 AMIN, Jashbhai Bavajibhai, G.D.A., Messrs, Apaji 
Amin & Co., 14, Hammam Street, Fort. Bombay. 

819 ANANTHANARAYANAN, Nurani Naganatkan, 
Accountant, Ordnance Factory, Office of the 
D.A.C.A.F.A., Dohad (B., B. & C. I. Rly.).

885 APPLEGATE, (Miss) Caroline Dorothy, St. Peter’s 
Girls' High School, Khanadala, (Poona District).

332 A PTE, Go pal Dattatrava, B.A., G.D.A., New Kitab 
Building, Laxmi Road, Poona.

889 ARAS, Digamber Yeshwant, C-7, Model House, 
Proctor Road, Girgaum, Bombay.

763 ASHAR, Girdharlal Popat, G.D.A.. c/o The Khandesh
Ltd., Jalgaon, East

A;

rama Vilas. Sivajinagar, Ianjore.
576 VENKATARAMAN, K., G.D.A., Messrs. Raman and 

Sarnia, 30, Durgalaya Road, Tiruvarur (Tanjore 
District).

291 VENKATARAMAN, Ramaswamy, G.D A., 120,
Karuppa Gowndan Street, Coimbatore.

836 VENKATARAMAN, S., B.A., G.D.A., Banadurai 
Sannadhi Street, Kumbakonam.

874 VENKA'1 ’ARAMAN, Sundaresa, M.A., 17, Armenian 
Street, G. T. Madras.

237 VBNKATASUBBAIAH NAIDU, Kondiou, G.D.A.,- 
93, Godown Street, Madras.*
VENKA r A SUBRAMANI AN, Narasimha, c/o Sri 
M. G. Guniswami Iyer, .M.A., Vakil, Sivagauga,- 
Ramnad District.

Co.,
Bombay.

596 AVAS1A, Horn Frarnji, G.D.A., Tardeo Terrace, 
Tardeo Road, Bombay, 7. _

104 BA JAN, Nariman Burjorji, B.Com..
Dainania, Paiiday and Bajan, Navsan Building; 
Hornby Road, Fort, Bombay.

673 BAJAN, So rub Burjorji, B.Coin., G.D.A., c/o The 
Indian Hotels Co., Ltd., Taj Mahal Hotel. Bombay. 

704 BAMBOAT, Minochor Nadiishaw, G.D.A., c/o Messrs, 
S. B. Billimoria & Co., 113, Esplanade, Load, Fort, 
Bombay.

G.D.A., Messrs.

947
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CHANDABHOY, Kaikhosru Nusserw&njee, B.A.. 11,

Koregaon Park, Poona.
<39 CHARNA. Bapuji Manchorsha,

^ Street, Thakardwar, Bombay.
93/ THAI GULE. Gopa] Taxman,Commissariat Building. 231, Hornby

1040 BANAJl, Homi Sorabji, Sorab Mansion, Churchgate 
Reclamation, Bombay.

599 BARI A, Kaikhushru Eduljoe,
A.S.A.A., c o Army and Navy Stores Ltd., 148, 
Esplanade Road. Fort, Bombay.

Ill BATHGATE, Gordon Murray, C. A.
Ferguson & Co.. Allahabad Bank Buildings. Apollo 
Street, Bombay.

32 BATLIBOI, Jamshed Rustomji.
Batliboi and Purohit, National Insurance Building, 
204. Hornby Road, Fort. Bombay.

41 BATLIBOI, Sorab Rustomji, F.S.A.A 
No. 22, G.P.O.. Boinbav.

762 BHAGVAT,
Buildings, Tram Terminus, Parol, Bombay.

161 BHAGWAT, Pandu.-ang Gangadhar. G.D.A., Messrs. 
P. G. Bhagwai & Co., Jiji House, 17, Revelin Street, 
Fort, Bombay.

436 BHAGWAT, Ragkunath Bhaskar, G.D.A.. Messrs.
R. B. Bhagwat & Co., Gangavcsa, Kolhapur.

965 BHAGWAT, Sadashiv Ganesh, 4, Goregaonkar 
Buildings, Top Floor, Bombay, 4.

522 BHARUCHA. Kavas Dosabhai, G.D.A., Khurshed 
House, 604-D, Lady Jehangir Road, Parsi Colony, 
Dadar, Bombay.

248 BHARUCHA. Ratansha Shapurji, G.D.A., Jehangir 
Mansion, 1st Marine Lines. Dhobitalao. Bombay.

51G BHARUCHA, Sorab Khurshedji, B.Com.. G.D.A., 
Messrs. G. P. Kapadia & Co.. Hamam House, 
Hamam Street, Fort. Bombay.

SI7 BIIAT. Gopalkrishna, Madhavrao, G.D.A.. 20-22, 
Bhai Jiwanji Lane, Ground Floor, Near Thakurdwar, 
Bombay.

1095 BHATIA. Jagmohan Lai. A.C.A.. c/o Messrs. 
Grindlay & Co., Mint Road Fort, Bombay.

798 BHATT. Balubhai Praushanker, G.D.A., Shri 
Krishna Niwas. 1st Floor. Kalbadevi Road. New 
Silk Market, Bombay No. 2.

123 BHATT. Dinubhai Labhshanker, G.D.A., Messrs. 
Dinubhai & Co.. 65, Mahatma Gandhi Road, Fort, 
Bombay.

868 BHATT, Jayantilal Lalubhai, c/o M s. G. P. 
Kapadia & Co., Hamam House, Hamam Street, 
Fort, Bombay.

90 BHATT, Laxmishanker Harjiwan, G.D.A., The 
Bomba}7 Port Trust Employees’ Co-operative Credit 
Society, Ltd., Imperial Chambers, Wilson Road, 
Ballard Estate, Fort, Bombay, 1.

350 BHATT, Mohanlal Jagjivan, G. D.A., 14, Hamam 
Street, Fort, Bombay.

941 BHAYNAGRI. Ratanji, Nowroji, B.A., LL.B.,
A. S.A.A., c/o Messrs. S. B. Billimoria & Co., 113 
Esplanade Road, Bombay.

1031 BHUKHANWALA, Dhansukhlal Yijubhai Atmaram,
B. Com.,
Vile Parle, Bombay Suburb.

30 BILIMORIA, Bapuji Burjorji, G.D.A., Messrs. S. B. 
Billimoria & Co., 113, Esplanade Road, Bombay.

379 BILLIMORIA, Bhicajee Shapoorji, A.S.A.A., 
Messrs. S. B. Billimoria & Co., 113, Esplanade Road, 
Bombay.

1 Billimoria, Sir Shapoorjee Bomonjee M.B.E., J.P., 
Messrs. S. B. Billimoria & Co., 113, Esplanade Road,

G.D.A.. Guzdar
B.Com., G.D.A.,

G.D.A.,
Road, Fort,

B.Com..

Messrs. A. F.
Bombay.S40 CHOKSHI, Chinu Chimanlal, B.Com., 90-94, Sheik 

Memon Street, Bomhay.
998 CLELAND, Henry Rennie

Jardine Skinner & Co. Hongkong & Shanghai 
Building, Churchgate Street. Bombay.895 CLERK. Vasantlal Chhaganlal, G.D.A., Balakrishna 

2nd Parsiwada, Vithalbhai Patel Road,

l, F.S.A.A.. Messrs. McPhail, c/o Messrs.
i Bank

Post Box

Moreshwar Nilkanth. G.D.A., Nana Nivas,
Bombay No. 4. p

20 COLE. 'Frederick Arthur. A.C.A., Messrs. A. h. 
Ferguson & Co., Allahabad Bank Buildings, Appllo 
Street, Bombay.

994 CONTRACTOR, Dinsha
Colony. Dadar. Bombay 14.

515 CONTRACTOR. Huseni Mohammedally, B.Com.,
H. M. Contractor & Co., 

Sir Phirozshah Mehta Road,

Edalji, No. 685, Parsi

LL.B., G D.A., Messers.
Merwan Building, S,
Bombav. c .

681 COOPER. Adarji Nowroji, G.D.A., c/o Messrs, bora0 
S. Engineer & Co., Ismail Building, 381. Hornby 
Road, Fort, Bombay.

613 DADABIIOY, Jal Nariman, A.S.A.A., C/O Lata 
Chemicals, Ltd., Bombay House, 24, Bruce Street, 
Fort, Bombay.

659 DALAL, Champaklal Lalloobhai, G.D.A.
Bhuvan ”, 2, Parleshwar Road. Vile Parle. Bombay. 

505 DALAL, Natverlal Chandulal, B.A., G.D.A., The 
Bank of India Ltd . Branch Deptt., Fort, Bombay. 

137 DALAL, Ramaniklal Karasondas, B.Com.. F.S.A.A., 
Messrs. Dalai and Shah, 49, Apollo Street, Fort, 
Bombay.

103 DALAL. Ruttonshaw Pestonjee, F.S.A.A., Messrs. 
Dalai, D sai & Co., Merwan Building, Sir Phirozesha 
Mehta Road, Fort, Bombay.

263 DARUVALLA, Jal Cawasji. G.D.A., Dy. Asstt 
Controller of Army Factory Accounts. Hardinge 
House, Gowalia Tank, Bombay No.7.

48 DASTUR. Erach Jamshedji,
F.S.A.A., Messrs. Sorab S. Engineer & Co., Ismail 
Building, 381, Hornby Road, Fort, Bombay.

306 DA VAR, Dorab Rustomji, G.D.A, F.S.A.A., Messrs.
Cornelius & Davar, Esplanade Road, Fort Bombay. 

176 DAVAR, Navroz, Ardeshir, M.A., F.S.A.A., Messrs. 
Navroz A. Davar & Co., Motlibai Wadia House, 
118-120. Parsi Bazar Street, Fort, Bombay.

192 DESAI, Jal Temulji, G.D.A., Messrs. Dalai, Desai 
& Co., Merwan Building, Sir Phirozesha Mehta 
Road, Fort, Bombay.

988 DESAI, Dinkar Sakharam, c/o Messrs. D. S. Desai & 
Co.; Round Building, 2nd Floor.Kalbadevi, Bombay,

922 DESAI, Kantilal SkanTaldas, Messrs. Kantilal Desai 
& Co., Hasham Premji Building, 439. Kalbadevi 
Road, Bombay No. 2.

769 DESAI, Mahendra Jamiatram, B.A., LL.B., G.D A. 
Messrs. Lakhia Desai and Company, Chaturbhuj 
Bhuvan, Ghandi Road, Ahmedabad.

, Nanubhai Jogibhai, c/o M/s. Nanuhhai
r»-------: P- /"<- o.-_ Vii it — - , .

16, Apollo

Kamla

B.Com.. G.D.A.,

i

Sunderwan, Ghodbunder Road,G.D.A.

843 DESAI,
Desai & Co., Sir Vithaldas Chambers,
Street, Fort. Bombay.

131 DESAI, Nanubhai Vasanji, B.A., ______j
Nanubhai & Co.. Jehangir Wadia Building, 51 
Mahatma Gandhi Road, Fort, Bombay. 
,r.nrrn.xnn Anant Venkatesh, A.S.A.A.
Mnoopn A \r ° /N

Bombay.
360 BIRDY, Bejonji Dinshawji, B.Com., G.D.A., Messrs. 

Batliboi and Purohit, National Insurance Building, 
204, Hornby Road, Fort, Bombay.

1058 BIRDY, Khurshed Framroz, 33, Ava Chambers, Next 
to Metro Cinema. Fort, Bombay.

630 BOHRA, Mahomedbhoy Rasulbhoy, B.Com., G.D.A., 
Messrs. B. P. Gharda & Co., 121, Mahatma Gandhi 
Road, Fort, Bombay.

882 BORKAR, Durga Krishnarao, G.D.A., Plot No. 131, 
Shivaji Park, Bombay, 28.

789 BRAY. John Patrick, A.C.A., Messrs. A. F. Ferguson 
and Co., Allahabad Bank Buildings, Apollo Street. 
Bombay.

1069 BULSARA, Kaikhushroo Ardeshir, 192, Tardeo Road, 
Bombay.

830 BURTON, Frederic Christopher, A.C.A., Messrs. 
A. F Ferguson & Co., Allahabad Bank Buildings, 
Apollo Street, Bombay.

441 CAM A; Ardeshir Kdulji, B.Com., A.C.A., Mubarak 
ManziL 50, Hughes Road, Bombay.

*?62 CAPTAIN, Hormusji Framji, G.D.A.. Messrs. 
Cbandabhoy & JZossoobhoy. Advani Chambers, Sir 
Phirozshaw Mehta Road. Fort, Bombay.

G.D.A., Messrs

771 DESHPANDE, ,
Messrs. A. V. Deshpanda & Co., Kermam 
Hernby Road. Fort, Bombay.

o0i DESHPANDE. Vaman Hari, --------° Batliboi & Purohit, National Insurance 
204, Hornby Road, Fort, Bombay.

U05 DHAGE, Yenkatrao Krishnaji, G.D.A., Messrs. 
Dhage & Co , Podar Chambers, Parsi Bazar 
Fort, Bombay.

684 DHANBHOORA, Kawas Jehangirji, Messrs.
----- , 4th

c/o
Building,

G.D.A., Messrs.
Building,

V. K. 
‘Street,

Mehta, 
Floor*

1 U r.Q nnd Co., All Chambers Dhanb oo jfovt, Bombay.

Rustomji Dossabhai.'J0:i CapS Cinema, Opposite Victoria

ba?:v domanial Chandulal, B.Com., A.S. A.A., 
84 DI\ AN, * {,nfiabhoy& Jessoobhoy, Advani Cham- 

Me68rSir Phirozeshaw Mehta Road, Fort, Bombay .

I—

G.D.A.,rr, C/O The
I erminus, Bom-
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279 DIXIT, Krishnaji Trimbak, BA., B.Sc., G.D.A., 
903-B, Sadashiv Peth, Poona City.

325 DOCTOR,

83 JASSOOBHOY, Hormasji Dinshaw, Messrs. Chanda- 
^ t bhoy & Jassoobhov, Advani Chambers, Sir Phiroz-

Darashaw Sorabji, B.Com., G.D.A., shaw Mehta Road, Fort, Bombay.
Hashim Building, 38; Churchgate Street, Fort, 915 JAWALKAR, Dhondo Govind, M.A. A.S.A.A.
Bombay. Chati Galli, Sholapur (Bombay Presidency)

759 DOODHMAL, Rusi Cooverji, Empire Terrace, 1109 JOGLEKAR, Govind Krishna, 45, Sadashiv (Navi) 
Lamington Road, Grant Road, Bombay. Peth, Poona. - ;

919 DOODHWALLA, Maganlal Lalbhai, c/o Messrs. 199 JOG, Bhaskar Damodar, B.A., G.D.A., Income-tax
Maganlal Lalbhai Doodhwalla & Co., 79, Bombay Officer, Company’s Circle, 3, Central’ Government
Mutual Building, Sir Phirozshah Mohta Road, Fort Buildings, Queen’s Road, Bombay.
Bombay. 517 JOKHAKAR, Bhalchandra Dalpatram B Com

293 DOOMASIA, Dorabshaw Ardeshir, B.A., G.D.A., G.D.A., Messrs. B.D. Jokhakar & Co., 14, Hammam
Messrs. D. A. Doomasia & Co., Alii Chambers, Street, Fort, Bombay.
Meadows Street, Fort, Bombay. 832 JOSHI, Dattatrava Damodar, G.D.A., c/o Messrs.

629 DORDI, Phiroz Ardeshir, G.D.A., Block No. 16, K. S. Aiyar & Co*!, 49, Apollo Street, Fort, Bombay.
Rustom Baug, Victoria Road, Byculla, Bombay, 27. 940 JOSHI, Dinkar Ganesh, B.A., c/o Messrs. Kulkarni &

593 DOSHI, Jagmohandas Keshavji, B.Com., Messrs. Khanolkar & Co., Bell & Co., Building, Sir Phiroz-*
G. P. Kapadia & Co., Hamam House, Hamam sha Mehta Road, Fort, Bombay.
Street Fort, Bombay. 796 JOSHI, Karsondas Rathanshi, G.D.A., Gopalji

1064 DOTIVALA, Manek Hormasji, Petit House, Flat 11, Chambers & Co., Samuel Street, Vadgadi, Bombay 3.
Opposite Fire Brigade Station, Grant Road, Bom- 855 JOSHI, Mahendrakumar Lalshanker, 68/70, C. P. 
bay, 7. Tank Road, Bombay.

565 DOTIWALLA, Jal Muncherji, G.D.A., Messrs. P. C. 287 KABRAJI, Dosabhoy Hiraji, B.A., G.D.A., F.S.A.A., 
Hansotia & Co., Nanjee Building, 17, Elphinstone Cook’s Building, Hornby Road, Fort, Bombay.
Circle, Fort. Bombay. 927 KALYANI, Jamnadas Hakmichand, G.D.A., Haji

978 DUTIA, Dungersey, J.. c/o Messrs. G. P. Kapadia Allarakhia Building, A. Block, 9th Khetwadi Lane,
& Co., Hamam House. Hamam Street, Fort Bombay
Bombay. 818 KALYANIViALA, Navoroji Rustamji,

996 ENGINEER, Ardeshir Sorabji, G.D.A., The Asso- G.D.A., A.S.A.A , c/o Canteen Contractors Syndi­
cated Cement Cos., Ltd., Esplanade House. Waudby cate Limited, Amar Building,
Road, Fort, Bombay. Mehta Road, Fort, Bombay.

365 ENGINEER, Kaikhusliroo Sorabji. B.Com., G.D.A., 820 KAMAT, Shamrao Damodar, G.D.A., Accountant,
F.S.A.A.. Messrs. Sarab S. Engineer & Co., Ismail Ahmedabad Electricity Co., Ltd., Electricity
Building, 381, Hornby Road, Fort, Bombay. House ”, Lai Darwaja, Ahmedabad.

100 ENGINEER, Sorabji^ Shapnrji, B.A.. F.S.A.A., 1000 KAMATH, Krishna K , Accountant, The Associated
Messrs. Sorab S. Engineer & Co., Ismail Building, Banking corporation of India, Ltd., Laxmi Building, •
381, Hornby Road, Fort, Bombay. Sri P. M. Road, Fort, Bombay.

831 FARNFIELD. John Anthony. C. A.. Messrs. A. F. 948 KANGA, Dara Nusserwanji, B.A., G.D.A.,
Ferguson & Co., Allahabad Bank Buildings, Apollo Hughes Road, Bombay.
Street, Bombay. 327 KANGA, Jamshed Rustomji, G.D.A., Income-tax

807 GAD RE, Keshav Shankar, G.D.A., 252/4, “ Sadashiv Office, Central Government Building, Queen’s Road,
Niwas ”, Near Peru Gate, Sadashiv Peth, Poona, (2). Bombay.

495 GAGWANI, Padamsi Haridas. G.D.A., Messrs. 470 KAPADIA, Framroze Pastonji, G.D.Ar, Messrs. F. P.
Devidas Vithaldas & Co., Sri Vithalclas Chambers, Kapadia & Co., Aga Khan Building, Dalai Street,
Apollo Street, Fort, Bombay. Fort, Bombay.

879 GANDHI, Bhagwanlal Kashanlal, B.Com., G.D.A., 202 KAPADIA, Gopaldas Padamsey, B.Com., G.D.A.,
Income-Tax Officer, A-Ward, Section III, Central Messrs. G. P. Kapadia & Co., Hammam House,
Government Buildings, Queens’ Road, Bombay. Hammam Street, Fort-, Bombay.

307 GANDHI, Jeyshanker Araritlal, B.Com., G.D.A., 740 KAPADIA, Gordhandas Morarji, G.D.A., Messrs.
Officers’ Quarters, Calico Mills, Ahmedabad. G. M. Kapadia & Co., Tamarind House, Tamarind

591 GANDHI, Minoo Naoroji, G.D.A., Aya Villa, Khoda- Lane, Fort-, Bombay.
dad Circle, Dadar, Bombay. 1110 KAPADIA, Manek Nasarwanji, G.D.A., Customs

1098 GHARAIYA. Kasam Ismail, c/o The Bombay. Tyre Quarters, Matunga, Bombay.
& Rubber Co., Ltd.. Radio House, Apollo Bunder, 1071 KAPADIA, Promode Lalbhai, B.Com., Girgaum 
Fort, Bombay. Terraces, B. Block, Benam Hall Lane, Bombay 4.

187 GHARDA. Burjor Pestonji. F.S.A.A.. Messrs. B. P. 1029 KAPADIA, Shantilal Maneklal, B.Com., G.D.A., 
Gharda&Co., 121. Mahatma Gandhi Road, Fort, Krishna Villa, Dadabhai Road, Santacruz (West),

Bombay.
G.D.A., 322 KARANTH, Rama Krishna. G.D.A.. Jan Mansion,

61, Sir Pherozshah Mehta Road, Fort, Bombay.
887 KARKARTA. 'Pestonji Jehangir, B.Sc., Cama Villa, 

Old Tata Blocks, Turner Road, Bandra.
1070 KATELI, Erach .Phirozsha, G.D.A., Batiwalla’s 

House, Mount Road, Mazagaon. Bombay.
1045 KATRAK. Rustom Nowroji, Haji Habib Building, 

Vincent Road. Dadar.
803 KETKAR, Cbintaman Laxman, G.D.A., Harganga 

Mahal, Tram Junction, Dadar, Bombay.
1087 KETKAR, Damodar Ramchandra, c/o Sharp <fc 

Tannan, Chartered Accountants, Fort, Bombay-. 
G.D.A., 864 KHAN. Ahmedkhan Badekhan, M.Sc., c/o Messrs.

Ahmed B. Khan & Co., Dada Manzil 67-69, Md. 
Alii Road, Bombay 3.

9S4 KHANDALAVALA, Homi Kaikushru, c/o Messrs.
S. B. Billirnoria & Co., 113, Esplanade Road, Bom­
bay.

54 KHANOLKAR. Dadaji Ramchandra, G.D.A.. Messrs. 
Kulkarni & Khanolkar, Bell & Co.’s Buildings. Sir 
Pherozshah Mehta Road, Fort, Bombay.

951 KHARAS, Homi Dosabhai, B.Com., Jer Villa, 
Alexandra Road, Now Gamdevi, Bombay.

723 KHARE, Ganesh Trimbak, G.D.A., c/o Messrs. 
Sharp and Tannan, Bank of Baroda Buildings, 
Apollo Street, Bombay.

142 KHARE, Vinayak, Trimbak, G.D.A., Messrs. Khare 
Co., Maharaja Buildings, Girgaoji, Bombay.

B.Com.,

Sir Phirozshah

50,

i

Bombay.
946 GONDALIA, Gordhandas Hirji, B.Com..

A.S.A.A., c/o Messrs. Gondalia & Mandviwalla,
House, Hamam St.,Mehta Building, Hamam 

Bombay,
521 GPvACIAS, Joseph Constant, G.D.A., Jan Mohamad 

Building. Charni Road, Bombay.
Ii6 GUBBI. Nagoo Srinivas, G.D.A., Messrs. N. S. 

Gubbi & Co., Fort Chambers, Hamman Street, Fort, 
Bombay.

376 GUZDAR, Dinshaw Pesi, A.C.A., Oriental Govern­
ment Security Life Assurance Co., Oriental Buil­
dings, Esplanade Road, Bombay.

29 HANSOTIA. Pestonji Cavasji, .
F.S.A.A., Messrs. P.C. Hansotia & Co., Nanjee 
Building, 17, Elphinstone Circle, Fort. Bombay.

424 ITALIA, Hormasji Pivojsha, G.D.A., Messrs. Habib 
Patharia Palace, 75. Mohamed All Road,

B.Com..

& Co.,
Bombav 3. .

1003 JACOBS, Will Isaac, B.A.. c/o Messrs. A. v. Tergu- 
Allahabad Bank Building, Apollo Street.,son & Co.

- Fort Bombay. . .
549 JAGANNATH. Cnrpoor Varadachari, C D.A., 

Bhuta Nivas, No I, Matunga (G.I.P.).
JALUN DHWALA, Rainanlal Chhotalal, B.Com., 

A.S.A.A.. c/o The Scindia Steam Navigation Co. 
Ltd., t: Scindia House”, Dougall Road, Ballard
Estate, Bombay. ,. .D

705 JASAVALA, Dosabhoy Jamshedji, Gamadia Builcimg, 
Gamadia Colony, Tardeo Road, Bombay /.

42

643

<S9



991 MEHTA, Pheroj Dinshaw, G.D.A., May Buildi 
Princess Street, Bombay.

59 MEHTA, Ramprasad Chimanlal, F.S.A.A., Munci„ , 
Chief Auditor, Municipal Corporation of B0DlKPa 

507 MEHTA, Ratanlal Maneklal, G.D.A., MesSl' 
Nagindas & Maneklal, 35, Maldon House, MaritL v 
Lines, Bombay. e

1043 MEHTA, Rajendra Dhirajlal, Plot No. 12, Block 
15, Bombay 7.

862 LLB" 1021

1039 KOLATKER, Gopalrao Madhavrao, B.Com., Pen 954 *“221? B. Shuoria^Co“J113,< Espkn^e R^J1 
(Dist. Kolaba' Bombay Presidency. ftnmhav a>

1037 KORKEE. Yeshwant' Trimbak c/oM/s Mackinno* 309 MERCHANT, Minocher Hiraji, G.D.A., Messrs. M 
Ma°kenz.e & Co., Ballard Estate, Bombay. H Merehant & Co., 14, Hamam Street, p0i

865 KOTRE, Rudrappa Eswarappa, c/o Messrs. R. E. Bombay r*’
Kotre & Co.. Dcshpandenagar, Hub.i. 644 MIRZA, Jehangir Nadirshaw, G.D.A., 12-A., Espla

99 KRISHNAN Alampallam &»bramama A r GRA Road, Camp, Aden. ^
Messrs. Knshuan & Jog, Dhannur , Str Pheroze logo mSTRIi Manokshaw Dinshawji, B.A., G.D.A., 764

338 KSHIRSAGAB? ’ KanoobT Srikrishna, G.D.A., Banco House, 1st Street, Pars! Colony, Dada/,

530 KULKARNI. Datto Bhaurao, G.D.A., Messrs. D. B. - 134> Church Gate Reclamation, Foit, Bonn
55 KULEi ARNli"'° Vina vakShridhar, G.D.A., Messrs. 240 MISTRY, Manock Fheroz, F.S.A. A Messrs Kalyani- 

Kulkarni & Khanolkar, Bell & Co.’s Building, Sir ^ & Mi^try, Oppossite Allahabad Bank, 20,
Pherozeshah Mehta Road. Fort, Bombay. °-cu4, .7°,^" n -<? c a a d •

1022 HUMANA. Bhikaji Edulji, B.Com.. G.D.A., A.S.A.A., 60 MODI, Behramji Manekji, B.Com., F.S.A.A. Regis-
Income-tax Officer, Rozi Kunad, Khanpur Road, trar of Joint Stock Companies Raja Bahadur
Ahmedabad Mansions, 32, Apollo Street, Jbort, Bombay.

670 LAKHIA. Chandraprasad Ratilal. B.Com., G.D.A., 1055 MODY, Fredoon Kaikhushroe, 1, Rustom Baug,
Messrs. Lakhia Dc-sai & Co., Chaturbhuj Bhuvan, ,ry,J^n\?0ad’.By^ul‘a’ B<?mbAaY . ,,
Gandhi Road Ahmedabad 476 M0DY> Nowroji Rustamji, A.C.A., Messrs. A- F.

1012 LILANI. Ahmed Noormahomed, Sanria Building, Ferguson & Go., Allahabad Bank Buildings, Apollo
Domrri. Bombay 9. Street, Bombay.

18 LLOYD', Cyril Walter, A.C.A., Messrs. Food, Rhodes 1096 MUCADUM Chandabhoy Rustomji, A S.A.A., Orient 
& Parks. Bank of Baroda Building, Apollo Street, Building, 50, Wodehouse Road, P. O., Colaba,
Fort. Bombay. Bombay.

1099 MADAN, Dinshaw Edulji, G.D.A., Piroja Terrace, 731 NAOROJI Rustam Ratanshaw, Messrs. Sorab S.
Plot No. 8. Flat No. 1. Sleater Road, Grant Road, -Engineer & Co., Ismail Building, 381, Hornby Road,
Bombay. ' Fort, Bombay. '

33 MADON. Adarji Sorabji, B.A., F.S.A.A., Messrs. 1085 NARASIMHAN, S., c/o Mckrnzies Ltd., Sewri,
A. S. Madon & Co., 5. North Petty Staff Lines, Bombay.
poona 878 NARAYANA IYER, Ramkrishnier, G.D.A., Dy.

911 MAJMUDAR, Ghanshyam, G., Sonawala Building, Controller of Naval Accounts, Bombay.
No. 7-29-B Sleter Road, Bombay. 177 NAVDER, Darabsha Nusserwanji, B.Com., G.D.A.,

294 MALHOTRA, Puran Chand, A.S.A.A., Member, F.S.A.A., Messrs. D. N. Navder & Co., Motlibai
Incom-Tax Appellate Tribunal, Reserve Bank Wadia House, 118, Parsi Bazar Street, Fort, Bom-
Building. Mint Road, Fort, Bombay. bay.

1015 MAMA, Sohrab Gustasp. c/o N. N. Sayer, Esq., 873 NICHOLSON, Jehangir Kaikhosru Sorabji, B.A., 
Pallonji Mansion, Cuffe Parade, Colaba, Bombay. “ Westmcre ”, Marine Parade, Worli, Bombay.

663 MANDRE, Dr. Subbarao Gnanobarao, B.A„ Ph.D., 121 NISSIM, Meyer Maurice, G.D.A.: Messrs. M. M.
F.S.A.A., c/o Messrs. S. G. Mandre & Co., Ram Nissim & Co., 12, Rampart Row. Fort, Bombay.
Mansion, Nowroji Fardunji Road, Colaba, Cause- 726 OGG, Ian Maclean, M.A., C.A., Messrs. A. F. Fer--^ 
wav. Fort. Bombay.' guson & Co., Allahabad Bank Buildings, Apollo^

710 M AND VI WALL A, Nariman Ruttonji, A.S.A.A., c/o Street, Bombay.
Messrs. Gondalia & Mandviwalla, Hamam House, 221 OKA, Ganesh Mahadeo, G.D.A., Messrs. G. M. Oka & 
Hammam Street, Bombay. ^ Co., DO, Budhwar Peth, Laxmi Road, Poona, 2.

1060 MAPARA, Bansilal Maganlal, G.D.A., 70, Amarwadi, _ 959 OPPENHEIM, Henry Rolf, A.C.A., c/o Messrs. A.F.
1st Khatrali Lane, Bombay 4. ^ Ferguson & Co., Allahabad Bank Buildings, Apollo

910 MANSFIELD, John Percy, A.C.A., c/o Messrs. A. F. Street. Bombay.
Ferguson & Co., Allahabad Bank Buildings, Appollo 153 PAGADIVALA,
Street, Bombay.

141 MARFATIA, Naushir Munchershaw, G.D.A., Messrs.
Naushir M. Marfatia & Co., P. O. Box No. 95,
Gandhi Road, Ahmedabad.

658 MEHENDALE, Bhaskar Anant, G.D.A., Messrs.
Sharp & Tannan, Bank of Baroda Building, Apollo 
Street, Bombay.

812 MEHER-HOMJI, Kaikhushroo Rustomji, G.D.A.
“ Hormuzd Mansion ”, Bai Motibai Street, Tardeo 
Road, Grant Road, Bombay.

587 MEHTA, Balehand Maganlal, G.D.A., Messrs. B. M 
M^hta & Co., 41, Medows Street, Fort, Bombay.

510 MEHTA, Bhaidas Manilal, G.D.A., c/o Messrs 
Bhaidas M. Mehta & Co., Reid Road, Ahmedabad 

929 MEHTA, Bhogilal Mugatlal, G.D.A., 168, Nilkanta 
Niva:, Vin ent Road, Dadar, Bombay 14 

656 MEHTA, Hi-alai Dashrathlal. c/o M/s. Vatsaraj &
Co., Fort Chambers, Tamarinc Lane, Fort, Bombay.

234 MEHTA. Hoshang Navroji, B.Com., G.D.A,. Messrs’
Mehta Dhanbhoor &_Co., Ali Chambers, 4th Floor 
Medows Street, fort, Bombay. ’

485 MEHTA, Pallonji Naswanji, A.S.A.A.
Rustomji N. Mehta & Co.,
Fort, Bombay.
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893 KHARIWALA. Nusserwanji Dossablioy, B.Com., 
G.D.A., c/o Messrs. N. M. Raiji & Co., 22, Apollo 
Street, Fort-, Bombay.

826 KHARWANDIKAR, Shankar Vishnu 
G.D.A., 304 Girgaon Road. Bombay 2.

333 KHESHWALLA. Kaikhushroo Bhikhaji, G.D.A.- 
Messrs. K. B. Kheshwala & Co., 47, Medows Street 
Chambers. Fort, Bombay.

B.Com.,

No.

ay.

Kaikobad Nusservanji, B.Com.* 
G.JD.A., F.S.A.A., Messrs. K. N. Pagdivala & Co., 
Lalgir Chambers, Tamarind Lane, Bombay. '

299 PANDAY, Darabshaw Nusserwanji, B.Com., F.S.A.A., 
Messrs. Damania. Panday & Bajan, Navsari Build* 
ing, Hornby Road, Fort, Bombay.

896 PARDIWALLA, Bomanshaw Nadirshaw, B.Com*, 
LL.B., Messrs. Kalyaniwalla and Mistry, 20, Apollo 
Street. Bombay.

768 PAREKH, Chandrakant Vithaldas, G.D.A., c/o 
Messrs. Chandrakant & Co., Manji Raja Building* 
Kalbadevi Road, Bombay.

64 PARIKH, Amratlal Kashandas. B.Com.,
Messrs. Devidas, Vithaldas & Co., Sir Vithaldas 
Chambers, Apollo Street, Fort, Bomba .

433 PARIKH, Shantilai Ranchhodla', G.D.A., Messrs. 
S. Pt. Farikh & Co., Podar Chambers, 109, Parse©,* 
Bazar Street, Fort, Bombay.

664 PARMER. Devchand Hargovind, ~.~
Princess Street, Kesar Building, Bombay.

2 PATEL, Chaturbhai Shankarbhai, B.Com.. G.D.A-;
“Saroj Kunj ”, New Sharda Mandir, Ellis Bridge 

Ahmedabad.
319 PATEL, Dahyabhai Shankerbhai, G.D.A., °/°

Messrs. Patel & Patel, Alagan Bhuwan, Shara 
Mandir, Ellis Bridge. Ahmedabad,

g.d.a:,

G.D.A., 201^

Q7 tt ' Messrs 
Hamam Street,
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445 PATEL, Hanbhai Ashabhai. G.D.A. c/o India Tex 3ss qwati a , n v , ,
tile Agencies. Noble Chambers Parsi Bazar SwT 38 H. Chandulal Vanechand, G.D.A., A.S.A.A.,
Fort, Bombay. ’ ' BaZar Stroet’ ^/s. Chandulal and Co., 166-170, Hornby Road,

136 PATEL, Jehangir Hormusji, GD A PS A A 443 m y' , «
Tower House. Dadyseth Road Chaunathv 'Rnmhnx/ ^ Chhogmal Nopaji, G.D.A., Messrs. Chhogmal

1024 PATEL Keshavbhai T nlhVni ’ rT-rw 1 , y' & Co., 16, Apollo Street, Fort, Bombay.
Cl.ho™,d & On lfi An F oi 0/0 Messrs. 79 SHAH, Chhotalal Harivallabhadas, G.D.A Messrs.

782 PATEL Mahiiibhai* O^illnl u°rt’ Bombay- Chhotalal H. Shah & Co., Bharucha Budding, let
Hamam ? oj? w Glll,abbhaL Hamam House, Floor, Princes Street, Bombay.

Q99PATPr M ^3 dAP ?r’3r°rt Bombay- 1001 SHAH, Indulal Hiralal, c/o Messrs Shah & Co
ha‘ Ambala1’ Vaniawad No. 2, Vaso 418, Kalbadevi Road, Bombay °”

nni patttt ’ Mra *i 1 t , , 682 SHAH, Jayant Motilal, B. Com., GD A Messrs
&TCoL’381EsamadhBabMai: Q/otTSorab ®ne?eor Ramanlal G. Shah & Co., Sankdi Sheri, Ahmedabad'.
Imhflv8 ’ E Building, Hornby Road, Fort, 5.31 SHAH, Jinabhai Gopalji, G.D.A., Messrs, Chhogmal

KPvi PATPT -LL ■ T , & Co., Sir Vithaldas Chambers, 16, Apollo Street551 PATEL, Manibhai Ishwarbhai, B.Cora., G.D.A., Fort, Bombay 1 ’
Income-tax Officer, Broach (B„ B. & C. I. Rail- 415 SHAH, Khimji Kunverji, G. D. A., Messrs. Khimji

957 PATEL, Rabindranath Ambalal, F.S.A.A., c/o R.A. £dX? MUtUa‘

latel & Co. Jan Mansion, Sir Phirozshah Mehta 986 SHAH, Maganlal Gopalji, c/o M/s. Dalai & Shah, 49 
- Fo^fc’ Bombay- . .. Apollo Street, Fort, Bombay.

9Jo 1A1EL, Rustom Jehangirji, c/o Messrs. S. B. . 619 SHAH, Narandas Mohanlal, G.D.A., Messrs. Shah & 
Lillimona & Co.: 113, Esplanade Road, Fort, Bom- Co., Chotalal Bhuvan, 418, Kalbadevi Road
bay- # - Bombay, 2.

1097 PATEL. Sbantilal Maganlal, c/o Mafatlal Gagalbhai 128 SHAH, Natverlal Jekishandas, B.Com., F.S.A.A., 
& Co. Ltd. 29, Churchgate Street. Fort, Bombay. Messrs. Dalai and Shah, 49, Apollo Street, Fort*

459 PATELL, Jehangir Jamsetji. c/o The Western India Bombay.
Automobile Association, Indian Merchants' Cham- 179 SHAH, Ramanlal Govindlal, B. Com., G.D.A., Messrs, 
bers, Near Churchgate Reclamation, P. O. Box 211, Ramanlal G. Shah & Co., Sankdi Sheri, Ahmedabad.
Bombay. 899 SHAH, Shantilal Keshavlal, c/o Messrs. C. C. Chokshi

261 PAVRI. Phiroz Rustomji, G.D.A., Messrs. Chanda- & Co. 1924, Gandhi.Road, Ahmedabad.
bhoy & Jassoobhoy, Advani Chambers, Sir Phiroz- 615 SHAH, Somechand Madhavlal, Administrator Gen- 
shaw Mehta Road, Fort, Bombay. - eral’s Office, High Court, Extension, Fort Bombay.

117 PAYMASTER, Nariman Ruttonji, B.Com., G.D.A., 52 SHARP, Charles Ruxton, C. A., Messrs/ Sharp &
Messrs. S. B Billimoria & Co., 113, Esplanade Road, Tanna, Bank of Baroda Building, Apollo Street,
Bombay. * Bombay.

1046 PEERBHOY, Adamji Peerbhoy, Jer Mansion, Forjet 1068 SHETH, Ranchhoddas Bahechardas, c/o Jivanlal T.
Street, Gawalia Tank Road, Bombay. Parik, Old Hanuman Lane, Dhanji Mulaji’s New

649 PITHAWALLA, Bomanshaw Munchershaw, G.D.A., Chawal, Kalbadevi Road, Top Floor, Room No. 42,
c/o B. M. Pithawala & Co., 405/2, Ardeshir Irani Bombay.
Road, Poona 2. 980 SHROFF, Dadi Sorabji, M/s. Kalyaniwalla & Mistry,

669 POLISHWALA, Nariman Ardeshir, G.D.A., 280, 20. Apollo Street. Bombay.
Bhiwandiwala House, Lohar Street (West), Dhobi 126 SHROFF, Dinshaw Dorabshaw, G.D.A., 136, Wadia 
Talao, Bombay. Building, Churchgate Reclamation, Bombay.

781 PURANIK, Gopalkrishna Gundo, B.A., G.D.A., c/o 1057 SHROFF, Pestonji Sorabji, 808, Tehmi Manor, 
Messrs. G. V. Mellegatti & Co., Mangalwar Peth, Vincent Road, Dadar, Bombay.
Dharwar. 674 SMAILES, Jhon, A. C. A., Messrs. Ford, Rhodes

1025 RAGHAVENDRA RAO, Mysore Narasimhamurthi, and Parks, Bank of Baroda Building, Apollo Street,
No. 10, 2nd Floor, Ghamat Terrace, Dadar. Bombay.

40 RaIJI, Naishadh Maganrao, B.A., F.S.A.A., Messrs. 44 SOHONY, Hari Shanker, B. Com., G.D.A., Ram 
N. M. Raiji & Co., Bansilal Motilal Mansion, 22, Kuti, Sholapur.
Apollo Street, Bombay. 693 SOMAIYA, Jivraj Lalji, G.D.A., Messrs. Jivraj &

107 RAIJI, Parikshit Maganrai, B.A., G.D.A., North Co., 317, Kalbadevi Road, Opposite Swadeshi
Avenue End, Tagore Road, Juhu P. O., Santacruz, Market, Bombay.
Bombay. 23 SOPARIWALLA, Chandulal Hrikisondas,, Messrs.

657 RANE, Deoram Rango, B.Com., G.D.A., Messrs. C. H. Sopariwalla & Co., 14, Hummam Street, Fort,
D R. Rane & Co., Jalgaon (East Khendesh). Bombay.

631 REID, James Theodore, C. A., Messrs. Ford, Rhodes 1020 SOPARIWALLA, Chunilal Harikisondas, c/o Messrs. 
& Parks, Bank of Baroda Building, Apollo Street, C. H. Sopariwalla & Co., 14, Hamam Street, Fort,
Bombay .Bombay.

902 RENGANATHAN, Seshadri, c/o Messrs. S. R. Nathan 776 SRI RAMULU, Siddavaram Vasudevan, G.D.A., 
& Co Plot No. 273, Prabha Bhaugh, Block No. 5, 1229, Ferguson College Road, Poona 4.
Matunaa G I. P., Bombay, 19. 888 SOWANI, Damodar Binayak, G.D.A., c/o Messrs.

976 SADAR Shaikh Husain, G.D.A., 98, Bhiwandiwala Batliboi & Purohit, National Insurance Building,
Building, Sandhurst Road, East Bombay. . 204, Hornby Roa,d, Fort, Bombay.

insQ qak'KA'RDANDE Moreshwar Anandrao, 29, Sada- 608 SRINIVASAN, Mandayam Govindappan, G.D.A., 
10o9 . ARtlAK < Bombay. 1170/11, Laxmikunj, Sivajinagar, Poona o.
T069 qATUN Asffiuf Gulam Husein, c/o M/s Habib & 866 SUBEDAR, Nariman Merwanji, Khodaram Building,
1052 SA JUN iMahomedali Road, Bombay. Opposite Fort Fire Brigade Station, Sir P. M. Mehta

aaA q /of KnraFandas Vasanji, 363, Girgaum Road, Road, bort, Bombay.964 Sampat, Karasanaa j, Bomb « 909 suNDARA RAMAN, Nagaswamy Iyer, B.A., o/o
°pp Thakurdw ’g92 gjdashiv peth, Messrs. Ford. Rhodes & Parkas, Bank of Baroda

1078 SATHE, Shankar Govmd, 894, aaaasn Building, Apollo Street. Bombay.
B Sc B.A. (Com.), A.S.A.A., 1080 SUNTOOK, Burjor Jehangir, Kayamali Buildings,

953 SEN, Benoy K > A.’ p>oad Bombay. 185, Lamington Road, Bombay 7.
Bhagwan Mansion, . Subraver G D.A. Dy. 474 SURTI, Jehangir Dhunjibhoy, G.D A., Messrs. J.

642 SHESHADRI, Samu 1 ^jdit.y 0^cer> Military D. Surti & Co., 76 Jamsbed Mansion, Tardeo,
Asstt. Controller ai r>nnfi Poona Bombay.
Accounts Department , . ’GDA’ Messrs. 330 SUTARIA, Phiroz Kavasji, B.A., G.D.A., Court

198SEIHNA, Nariman Mcberj un. , - • View, 126, Backbay Reclamation, Bombay.
N. M. Sothna & Co., Motlibai House, xzu, rars ^ TADVALKAR, Madbav Keshav, M.Sc., c/o Messrs.
Bazar, Fort, Bombay. Kaka Building, ' Dalai, Desai & Co., Sir Pbirozshsb Mehta Road,

950 SHAH, Ambalal Bhailal, G.D.A., “ ° Port, Bombay.
. Old Sorab Building Opp. E ' 56 TAIT, James Simpson, C.A., Messrs. A. I. lergnson

Ka.badevi Road, Bombay. d h Spg. and & Co. Allahabad Bank Buildings, Apollo Sreet,
825 SHAH, B'.upondraray U

174 SHAH Chandulal Mulj.bhai, G DA.
Road,’Opp. Post Office, Ahmedabad.

Bombay.
352 TANAN, Bodh Raj. A. C. A., M/s. Sharp & Jarman, 

Bank of Baroda Building, Apollo Street, Bombay.
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BA NT) Y OP AD H Y A Y, Hiram Kumar.
12 Old Post Office Street, Calcutta.

3SO BANDYOPADHYAY. Kaliprasanna 
Messrs. Basil, Banerjee & Oo,
Dacca.

1063 BANDYOPADHAYAY - r„lcutta.
Imperial Lodge, 28, Harrison Bo , 1

210 BANDYOPADHAYAY, Sachmdra Nath
B.Com.. G.D.A., Messrs. Banerjea, Roy Liiou y 
& Co.. 10, Old Post Office Street Calcutta

, B.Sc., B.Com., 150, i^aja

266 TANNAN, Mohan Lai, M. Com. (Birmingham) B 
law, The Cliff, Carmichael Road,
Bombay.

058 TAYLOR, George Arthur, B.Com., A.C.A., c/o M/s.
Ferguson & Co., Allahabad Bank Buildings 

_ Apollo Street, Bombay.
257 THAKER, Jamnadas Vasanji, G.D.A., 24, Dalai 

Street Fort, Bombay.
1049 THACKERSAY, Produmna M.D., Sir Vithaldas 

Chambers, Apollo Street, Fort, Bombay.
653 THAKKAR, Ambalal Shivlal, G.D,A.,

Ambalal Tbakkar & Co. East and West Building, 
9, Apollo Street, Fort, Bombay.

982 THAKKAR, Amritalal Bapulal, 308, Sojpal Kaya 
Building, Chandavarkar Road, Matunga (G. I. P.), 
Bombay 19.

486 THAKKAR. Jayantilal Kashiram, B.Com., G.D.A., 
Messrs. Jayantilal Tbakkar & Co., Ill, Mahatma 
Gandhi Road, Fort, Bombay.

1018 THAKUR, Rajaram Yasudeo, Radliabai Cottage, 
Lady Jamsbedji Road, Dadar, Bombay 14.

127 TITY, Sorabji Framji, G.D.A.

ar .-at 
Cumbalia Hill,

491
, M.A.

58,
. .Com.,Radharaman, B

M.A.

1079 BANERJEA, Ajit Kumar
552 BAN^JEE^S^a F.sIa., «. Hastings 

Street, Calcutta. _ . o/«R
662 BANERJEE. Profulla Sankar, B.Sc., G.D.A., »/<>■»> 

Cornfield Road, P. O. Ballygunge, Calcutta.
733 BARDHAN. Pares Chandra, B.Com.,

Commercial Tax Officer, 3/8. Johnson Road, Dacca.
461 BARNES, Harry Leslie, A.C.A., Messrs. Lovelock 

& Lewes, 4, Lyons Range, Calcutta. .
413 BASU, Amulya Chandra, B.Com., B.L.. G.D.A., 

Messes. A. Basu & Co.. 8/2, Hastings Street, Room 
No. 8. Calcutta.

987 BASU, Arun Kumar, B.Sc., 44, Vidyasagar Street, 
Calcutta.

729 BASU, Debabrata, B.Sc., C.A., A.S.A.A
D. Basu & Co., 10, Old Post Office Street, Calcutta.

89 BASU, Gurugobinda, B.A., F.S.A.A., Messrs. G. 
Basu & Co., 6, Hastings Street, Calcutta.

1086 BASU, Jagadish Chandra, 181/8, Upper Circular 
Road, Calcutta.

473 BASU, Manindranath. B.Sc.
Batliboi & Co., 1-B, 1
Calcutta.

983 BASU, Monoranjan. B.Com., 5, Deshapriya Park 
Road, P. O. Kaligbat, Calcutta,

170 BASU, Problad Chandra, B.A,, G.D.A., Messrs. Basu, 
Baperjee & Co.. 58, Patuatuly, Dacca.

BASU, Prodyot Kumar. B.Sc., A.S.A.A., 5-B,
Dover Lane, P. O. Rashbehari Avenue, Calcutta.

533 BASU, Samarendra Kumar, B.Sc, G.D.A.. c/o.
Messrs. S. K. Basu & Co., 14/15, Gariahat Road, 
Ballygunge. Calcutta,

518 BASU, Sisir Kumar, B.A., A.S.A.A., Messrs. S. K. 
Basu & Co., Temple Chambers, 6, Old Post Office 
Street, Calcutta.

1041 BATTYE, Harold, A.C.A., c/o Messrs. Lovelock 
& Lewes. 4, Lyons Range, Calcutta.

561 BHATIA, Pritbvi Nath, B.Com., A.S.AA., Chief 
Accountant, Messrs. Karamchand Thapar & Bros. 
Ltd.. 53/4, Hazra Road. Calcutta.

932 BHATTACHARYA, Girija Kumar,
49/2, Cornwallis Street. Calcutta.

962 BHATTACHARYA, Nitis Chandra, 39A, Ram Kamal 
Street. Kiderpore, Calcutta.

924 BISWAS, Sudhir Kumar, B.A., 2, Church Lane, ) 
Calcutta.

773 BOSE. Radha Bbusan, M.A., B.Sc., B Com 
A.S.A.A., c/o Messrs. R, B. Bose & Co., 9, Hastings 
Street, Calcutta. ®

1004 BOSE, Probodh Kumar, B.Com., 2, Creek Row 
Calcutta.

735 BOSE, Sauransu. A.C.A..

Messrs.

G.D.A.,

Messrs. S. F. Tifcy 
& Co., Navsari Chambers, Outram Road, Fort, 
Bombay.

558 VACHHA, Homy Jamsbedji, A.C.A., A.S.A.A., 
Messrs. A. F. Ferguson & Co., Allahabad Bank 
Buildings, Apollo Sreet, Bombay.

1088 ^ AKIL, Dbansukbal, M., Gilbert Building, Babub- 
nath 2nd Road, Chowpathy, Bombay.

655 VARERKAR, Mukand Vinayakrao, Sion, Bombay

Messrs.

22.
G.D.A., Messrs. S. R. 

Old Post Office Street,
562 YARTAK, Kesbav Mabadav, B. Com, G.D.A.,

F.S.A.A. M/s. K. M. Yartak & Co., Commissariat 
Building, 231, Hornby Road. Fort, Bombay.

450 VASA. Kanji Kbetsi. G.D.A., Messrs. M. J. Shetb 
& Co., Bharncba Building. Princess Street. Bomba}7. 

168 YATSARAJ, Mukundray Karasanji, G.D.A., Messrs. 
\'atsaraj & Co., Fort, Chambers, Tamarind Lane, 
Fort, Bombay.

355 YENKATAKRISHNAN, Srinivasa, G.D.A., Indira 
Bhuvan. Matunga. Bombay.

419 YEPARI, Natvarlal Jekishandas, G.D.A., c/o Messrs. 
Natvarlal Yepari & Co., Readymoney Mansion, 
Cburchgate Street, Fort, Bombay.

985 VIRASWAMI. Ramaswami, G.D.A.. 8, Vimal Villa, 
Tejookaya Park. Vincent Road, Matunga (G. I. P.), 
Bombay.

611 YORA, Morarj Neushi, Laxminarayan Lane, Ghrfb- 
kopar (Distt. Tbana).

563 YRIDHACHALAM, Narayan, G.D.A., Plot No.
420-A, 15, Read. Khar, Bombay.

906 YYAS Yanoukhram Narbberam, G.D.A.. 186, New 
Amritwadi, Girgaum Back Road, Girgaum, Bombay. 

989 WADI A. Minoo Darabsha, c/o Messrs. S. B. Belii- 
moria & Co.. 113, Esplanade Road. Fort, Bombay. 

478 WARERKAR. Bhaskar Vishnu, G.D.A.,., Messrs. J. 
K. Parulkar & Co., Ml-33 Hamam Street, Fort, 
Bombay.

5S WHITBY, Bernard James, J. P., A.C.A., Messrs. 
A. F. Ferguson & Co.. Allahabad Bank Buildings, 
Apollo Street, Bombay.

139 WILCOX, Stephen William, A.C.A., Messrs A. F. 
Ferguson & Co., Allahabad Bank Buildings, Apollo 
Street, Bombay.

1032 WRITER, Dinshaw Phiroze Hormusji, B.Com., c/o 
S. B. Billimoria & Co., 113-Esplananda Road, Fort, 
Bombay.

Constituency 3—Bengal and Assam, 
jo44 ACHRYA, Gajendra Prasad, B.Sc., G.D.A., c/o 

Britania Stores, Old China Bazar, G. P. O. Box 126, 
Calcutta.

592 AFZAL, Sj’ed Ahmed, F.S.A.A., Messrs. S. A. Afzal 
& Co., 22, Canning Street, Calcutta.

529 AIYR, Gangadharaiyar Yenkatachala, G.D.A., c o. 
The India Electric Works Ltd., 25. South Road, 
Entally, Calcutta.

728 AIYAR, Ramakrishna Venkatarama, Messrs. R. Y.
Aiya-r & Co., 14, Bent-inck Street, Calcutta.

412 ARTHUR, Robert Scott, C.A., Massrs. Lovelock and 
Lewes, 4, Lyons Range, Calcutta.

AYYAR. A. Ramaswamy, B.A., G.D.A.,
India Assurance Co. Ltd., 9 Civil Street, Calcutta.

BAGCHI. Hironomoy, c/o M/s.
Hastings Street.. Calcutta.

RAT ASUBRAMANYAN, V., B.A., P.230, Lanns-
dowiiRoad Rashbehari Avenue Post, Calcutta.

672

. V

B.A.. G.D.A.

Auditor,
Himalayan Rly. Co., Kurseong (Bengal).

1089 BROWN, John Douglas Keith, C.A. 4., Lyons Ranoe 
Calcutta, ^ J

1091 BROWN. Robert Adam, C.A..
Calcutta,

481 CHAKRAVARTI, Bibhutibhusan, B.Com.
Messrs. Chakravarti Choudhury’ &’ Co/’
Lane. Calcutta. -

•Darjeeling

4, Lyons Range,

A.S.A.A.3 
2, Church

206 CHAKRAVARTI, Debendranath M.A B T 
Kat patty, Barisal.

269 CHA K RAVARTT,
« G.D.A., Messrs.

G.D.A.

Janardou Chandra,
J. C. Chakra varti & Co 

Chandra Mandal Lane, Tollvgunge, Calcutta ’’
331 CHAKRAVARTY, Ananda Charan

F. S.A.A., 6-A, Clark Street, Calcutta.
841 CHAKRAVARTY, Kshitis Chandra

G. D.A., 109/4/2, Lake Road, Calcutta 
193 CHAKRAVARTY, Nares Chandra, MA

Messrs. N. C. Chakravarty & Co., ’ *’
Park Road, Ballygunge, Calcutta!

1072 CHAKRAVARTI, Niranjan, M.A.
Street, Ballyganj, Calcutta.

B.Com., 
37-A,

M.A., B.L., 

B.Com., B.L.,

F.S.A.A. 
12/3, Ballygunge

h
The New

633

Green & Co., 8/2,
1009

15/C, SwinhoeS61
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603 CHATTERJEE

Messrs. I). P. Chattcrji & Co., 87, Lower Circular 
Road, Calcutta.

371 CHATTERJEE,

Debi Prasanna A.S.A. A., c/o 26 DEB, Malay Kumar, B.Sc., G.D.A., <*/2, Hastings 
Street, 1st Floor, Rooms No. 21 and 22, Calcutta.0 

377 DEMETRIUS, St. John, A.C.A., Messrs. George, 
Read & Co., Avenue House,. Chowringhee Square’ 
Calcutta. *

1011 DESAI, Meher Nanabhai

Saral Kumar, B.Com., G.D.A., 
Messrs. P. C. Nandi & Co., Lindlie Chambers, 6, 
Hasting Street, Calcutta.

754 CHATTERJI, Guru Prosad, B.Sc., A. S. A. A., 
Accountant, Ramnagar Cane & Sugar Co. Ltd., 
Plassey (Nadia).

590 CHATTERJI.
G.D.A., 32,
Calcutta.

512 CHATTERJI, Shyama Charan, B.Com., G.D.A., 3, 
Confield Road, Ballygunge, Calcutta.

539 CHATTOPADHYAY, Kumudbandhu, B.Sc,, G.D.A., 
Assistant Accountant, I.G.N. & Rly. Co., Ltd., .4, 
Fairlie Place, Calcutta.

859 CHATTOPADHYAY, Sati Nath, B.Com., 22, Uma 
Charan Bhattacherji Lane, Howrah, Calcutta. 

c 50 CHAUlJHURI, Upendra Mohan, B.A., G.D.A.,
Messrs. U. M. Chaudhuri & Co., 12/1, Old Post 
Office Street, Calcutta.

339 CHOUDHURI, Birbhadra Chandra, 43, Lansdown 
Road, Calcutta. _

612 CHOUDHURI, Nirendralal, B.Com., G.D.A,, Messrs.
N. Choudhury & Co., 2, Church Lane. Calcutta.

666 CHOUDHURY, Naresh Chandra, B.Sc., A.S.A.A., 
26/C, Creels Row, Calcatta.

53 CHOUDHURY, Priyanath, M.A. G.D.A., 4-A Scott. 
Lane, Calcutta.

556 CHOUDHURY, Sitesh Chandra. B.Sc., G.D.A., Pabna. 
903 CHOUDHUR-Y, Sankari Prosad, No. 8, Becbu 

Chatterjoe Street, Calcutta.
353 CRAWSHAW, Joseph Sykes, A.C.A., Messrs. Ford, 

Rhodes, Thornton & Co., Tower House, Chowringhee 
Square, Calcutta.

484 CROOKS, George Reid, A.C.A., Messrs. Price, 
Waterhouse, Peat & Co., B-4, Clive Buildings, 8, 
Clive Street, Calcutta.

180 DANDEKER, Shankarrao Bhaskarro, B.Com.,
G. D.A., Messrs. S. B. Dandeker & Co., 7, Parsi 
Church Street, Calcutta.

25 DARBARI, Maneckji Dadabhoy, B.Com.. F.S.A.A., 
Messrs. M. D. Darbari & Co., 8, Old Post Office 
Street, Calcutta.

38 DAS, Harendra Chandra, B.A., F.S.A.A., Messrs.
H. C. Das and Co., 1/1, Vansittart Row, Calcutta.

27 DAS, Jyotish Chandra, B.Sc. (U. S. A.), 86, Clive
Street, Caloutta.

175 DAS, Narendra Nath, B.Sc., G.D.A., Messrs. N. N.
Das & Co., 8/2, Hastings Street, Calcutta.

930 DAS, Ramesh Chandra, B.A., c/o Messrs. Das and 
Chatterjea, -152, Harish Mukherjee Road, Bhowani- 
pur, Calcutta.

460 DAS, Santosh Kumar, B.Sc., G.D.A., Messrs. Das & 
Majumdar. 37-C, College Row, Calcutta.

186 DAS GUPTA, Anil Chandra, B.A., G.D.A.-, Messrs. 
A. C. Das Gupta & Co., 12/1, Old Post Office Street, 
Calcutta.

852 DAS GUPTA, Kumudranjan, B.Com., 187, Lans­
down Road, P. O. Rashbehari Avenue, Calcutta. 

848 DAS GUPTA, Promatha Nath, B.A., G.D.A.,
Gouhati (Assam).

724 DAS GUPTA, Sailendra Nath, B.So., Messrs. N.
Sarkar & Co., 17, Mangoe Lane, Calcutta.

775 DATTA.. Jyotis Chandra, A.C.A., 121, Rashbehari 
Avenue, Calcutta.

543 DATTA, Kalyan Kumar, B.Sc., A.S.A.A., Messrs.
K. K. Datta & Co., 95/1, Garpar Road, Calcutta 

677 DATTA, Satyaranjan, B.Sc., G.D.A., c/o A. E. I.
(India) Ltd., 6, Misson Row Calcutta.

228 DA VAR, Maneck, Ardeshir, M.A., LL.B., b.b.A.A., 
Messrs. Maneck A. Dawar & Co., 100, Clive Street,
Calcutta. Ci ^

67 DAVAR, Minu Savakshah, A.S.A.A., Messrs, b. B.
1-B, Old Post Office Street,

B.Com., c/o Messrs. 
Batliboi, Purohit & Derbari, 8, Old Post Office 
Street, Calcutta.

967 DEY, Ananta Kumar, 38, Nilmony Mitter Street,
P. O. Beadon Street, Calcutta.

P. O. Entally, 921 DHAR, Sadhusaran, B. Com., 5, College Square,
Calcutta. *

233 DUTT, Satyesh Chandra B.A., B.Com. G.D.A. 
98/4, Clive Street, Calcutta.

1038 DUTTA, Indu Bhushan, 32, Aswini Dutta Road,
P. O. Rash Behari Avenue, Calcutta.

583 EASSON, John Whitton, A.C.A., Messrs. GilJanders, 
Arbuthnot & Co., 8, Civil Street, Calcutta.

570 FETTES, Kenneth Richard, C.A., Messrs. Gillanders, - 
Arbuthnot & Co., 8, Clive Street, CaLcutta.

220 FULLER, Sidney Adolphus, A.C.A., c/o Messrs. 
Allan Charlesworth & Co., 23, Alexandra Court, 60, 
Chowringhee, Calcutta.

125 GANGULI, Debendra Nath, 23/1, Ramkumar 
Ganguli Lane, P. O. Botanic Garden, Shibpore, 
Howrah.

1084 GANGULY, Susil Kumar, 11, Ramanath Das Road,
P. O. Dhakuria District, 24-Parganas.

292 GHOSH, Anil Kumar, G.D.A., 10, Old Post Office 
Street, Calcutta.

401 GHOSH, Jitendra Kishoe, B.Com., G.D.A., 3,
Rambagan Lane, Calcutta.

923 GHOSH, Nirrnal Chandra, B.Com., Kiron Kuther, 
22/24, Gariahat Road, Ballygunge, Calcutta.

267 GHOSH, Pabitra Kumar, B.Sc., F.S.A. A., Messrs.
P. K. Ghosh & Co., 17, Mangoe Lane, Calcutta.

314 GHOSH, Siddhartha Kumar, B.Sc., F.S.A.A., 10, 
Old Post Office Street, Calcutta.

687 GHOSH, SucLhir Kumar, G.D.A., “ Dipali”, Waddell 
Road, Darjeeling.

976 GHOSH, Susil Kumar, B.Com., White Hall Phar­
macy Building, 131, Lower Circular Road, Calcutta.

410 GOSWAMI, Jotish Chandra, B.Com., G.D.A., 68-B, 
Ananda Palit Road, Entally, Calcutta.

456 GRAY, Hugh Percival, C.A., Dibru-Sadiya Railway, 
Agent’s Office, Dibrugarh (Assam).

743 GUHA, Bani Kanta, B.A., 10, Indra Roy Road, 
Bhowanipur, Calcutta.

244 GUHA, Biswaranjan, G.D.A., Messrs. Guha and Guha 
21, Old Court House Street, Calcutta.

568 GUHA, Brajes Chandra, B.Com., Messrs, B. Guha 
& Co-, 5 & 6, Hare Street, Calcutta.

584 GUHA, Pratul Chandra, G.D.A., Messrs. Guha & 
Guha, 21, Old Court House Street, Calcutta.

694 GUHA, Sanjib Chandra, B.Sc., LL.B., A.S.A.A., 
Messrs. S. C. Guha & Co., E. 14/1, Elgin Mansion, 
133, Dharmtolla Street, Calcutta.

527 GUHA, Sudhir Chandra, B.A., G.D.A., Messrs. 
Chakravarti. Ghosh, Guha & Co., Commercial House, 
15, Clive Street, Calcutta.

351 GUHA ROY, Dhirendra Nath, M.A., A.S.A.A., 2, 
Church Lane. Calcutta.

999 GUNDU RAO Gulur Sreenivasarao.. G.D.A., 
Accountant, Office of the Assistant Controller of 
Army Factory Accounts. 6, Dares Lane, Calcutta.

737 GUPTA, Abani Bandhu, B.Sc., LL.B., A.C.A., 
Messrs. Gupta & Mitra, Windsor House, Mission 
Row Extension, Calcutta.

479 GUPTA, Jitendra Nath, B.A., G.D.A., 10, P. K. 
Shaw Lane, P. O. Baranagore, Distt. 24-Parganas. 
(Bengal).

169 GUPTA. Jogendranath, M.A., (Com.), B.L., G.D.A 
P. 104/1. Lake Road, Calcutta,

624 GUPTA, Pravas Chandra, B.Sc., G.D.A.. Commer­
cial Tax Officer, 55, Sree Copal Mullick Lane,

Ramesh Chandra, B.Sc., B.L.. 
Huzuri Mull Lane,

!

%

Batliboi & Co., 
Calcutta. Calcutta.

734 GUTOUTIA. Kashinath, B.Com., A.S.A.A., Messrs. 
Gutgutia & Co., 1-B, Old Post Offico Street 
Calcutta.

290 HARDING, Maurice John, F.C.A., Messrs. Ford, 
Rhodes, Thornton & Co., Tower House, Chowruighee 
Square, Calcuttu.

509 HARTLEY, Kennath John Harold, A.C A.
Price, Waterhouse. Peat & Co., B-4, Clive Build­
ings. 8. Ciive Street, Calcutta.

696 DAY, Birendra Kumar, Messrs. Day & Co., 20, 
Maharshi Debendra Road, Calcutta.

114 DAY, Subodh Kumar, A.S.A.A., SO, Chowringhee 
Road, Calcutta.

971 DE, Brajendra Kumar, B.Sc., c/o Messrs. George 
Read & Co., Avenue House, Chowringhee Square, 
Calcutta.

1107 DE, Sitanath, c/o Messrs. S.
Hastings Street, Calcutta.

Messrs.
N. Do & Co., 9,
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349 Mitra, Sudhansu Kumar, B. Com., G.D.A., 

Rupchand Mukherji Lane, Bhowampur, Calcutta.
15 MITRA. Santosli Kumar M.A., G.D A Messrs

8K Mitter & Co., 84-A., Clive Street, Calcutta. '
MOAT, Charles Alfred, A.C.A., c/o Messrs. Eord 

Rhodes, Thornton & Co., Tower House, Chowringhee
Square, Calcutta.

528 MOITRA, Debendra Lai, G.D.A., Messrs. R0y 
Chowdhury & Moitra, 115/1, Hazra Road, Kalighat* 
Calcutta.

61 MUKERJEE, Bhutnath, Messrs. B. Mukcrjec & Co., 
50, Bagh bazar Street, Calcutta.

8 MUKERJEE, Makhom Lall, Messrs. M. Mukherjee 
& Co., 14, Clive Street (2nd Floor), Calcutta.

7 MUKERJEE, Promotho Nath, Messrs. M. Mukerjee 
& Co., 14, Clive Street (2nd Floor), Calcutta.

323 MUKHERJEE, Bhupendra Narayan, B.
G.D.A., 8/2, Hastings Street, Calcutta.

1014 MUKHERJEE, Subodh Kumar, Commercial Aca­
demy, Dacca.

362 MUKHERJI, Anup Krishna, B. Com., G.D.A., 23, 
Strand Road, Calcutta.

1051 MUKHERJI, Profulla Kumar, M.A., B. Com., 8/2 
Hastings Street, Calcutta.

205 MUKHERJI, Satyendra Nath, F.S.A.A., c/o S. N. 
Mukherji & Co., 1-B, Old Post Office Street, 
Calcutta.

794 MUKHOPADHYAY, Amarnath, G.D.A., 12, Dal- 
housie Square, Calcutta.

329 MUKHOPADHYAY, Bhupendra Nath, B.Sc., % 
G.D.A., Messrs. N. Sarkar & Co., 17, Mangoe 
Lane, Calcutta.

938 MUKHOPADHYAY, Dhirendra Nath, B. Com., c/o 
Messrs. George Read & Co., Avenue House, 
Chowringhee Square, Calcutta.

393 MUKHOPADHYAY, Sashadhar, G.D.A., Chief
Accountant, The Hukumchand Jute Mills, Ltd., 4, 
Clive Ghat Street, Calcutta.

493 MUKHOPADHYAY, Sushil Kumar, G.D.A., 28, 
Baboo Ram Sil’s Lane, Bowbazar Street, Calcutta.

877 HAITI, Asutosh. B.Sc., B.Com., Commercial Tax 1006 MURTI, Mutkur Srinivasa, B.A., B.L.„ Accountant, 
Officer, Bengal, 1 Karbala Tank Lane, P. O. Beadon Office of the D.A.C.A., F.A., Gun and Shell Factory,
Street, Calcutta. Cossipore, Calcutta.

849 MAJUMDAR, Rirendra Mohan, M.Sc., B.L., 88 NAIK, Khandubhai Manibhai, G.D.A., National
A.S.A.A., c/o Messrs. H. M. Majumdar & Co., 8, Insurance Building, 7, Council House, Street,
Old Post Office Street. Calcutta. Calcutta.

*/6,792 HAWORTH, Philip Cunningham, A.C.A., Messrs. 
Ford, Rhodes. Thornton & Co., Tower House,
Chowringhee Square. Calcutta.

138 HUTCHINSON, William. A.C.A.. Messrs. Ford, 
Rhodes, Thornton & Co., Tower House. Chowringhee 
Square. Calcutta.

135 ILLINGWORTH, Andrew Edward, C.A.. Messrs. 
Ford, Rhodes, Thornton & Co., Tower House,
Chowringhee Square. Calcutta.

278 JHA, Laxman Bala. B.Com., G.D.A.. 16-A. Ramesh 
Dutt Street (Chittaranjan Avenue,
Calcutta.

686 JUST, Arnold Hartman,
Waterhouse, Peat & Co., B-4.
Calcutta.

1023 KAR, Pumendu Mohan, M.Sc., 2 Gopal Bose Lane, 
P. O. Amherst Street Calcutta.

1S9 KAR, Subodh Krishna. B.Sc., A.S.A.A., Messrs. 
Kar. Sen & Co.. 9. Hastings Street, Calcutta.

598 KAPOOR. Bhim Sain, Branch Accountant
Indian Oxygen & Acetylene Co., Ltd., 48, Diamond 
Harbour Road, Calcutta.

.525 KHANDELWAL. Hari Prasad, B.Com. (London), 
A.C.A., Messrs. H. P. Khandelwal & Co.. Temple 
Chambers. 6. Old Post Office Street, Calcutta.

43 KUNDU, Balai Chand, B.Sc., G.D.A., P-19,
Kambuliatollah. Calcutta.

997 KURUVILLA, Palakunnathu Jacob, B.Sc., B.Com., 
Chief Accountant, c/o Messrs. Keymer, Bagshawe 
& Co., Ltd.. 22. Strand Road, Calcutta.

847 LAHA. Sudhir Chandra, M.Sc., c/o Calcutta Com­
mercial Syndicate, 3/1, Mangoe Lane, Calcutta.

854 LANDER, Francis Bertram, A.C.A., c/o Messrs. 
Ford, .Rhodes, Thorton & Co., Tower House, 
Chowringhee Square, Calcutta.

878 LOGANATHAN, Congeevaram. Ratnavelu, G.D.A., 
36-B. Sirdar Sbanker Road, R. B. Avenue Post, 
Calcutta.

823 MADAN, Jamshed Burjor, A.S.A.A.. 40, Ballygunge 
Circular Road. Calcutta.

853

North),

A.C.A., Messrs. Price, 
Clive Buildings,

Com.,

The

699 MAJUMDAR, Nil Ratan, B.Sc., G.D.A., Audit 
Officer, Calcutta University' Senate House, 
Calcutta.

36 NANDI, Prafulh Chandra, M.A. (Cantab.),
A.C.A.,
Chambers, 6, Hastings Street, Calcutta.

955 NUNDY, Manmath Nath, B. Com., 34, Chorebagan 
Lane, Calcutta.

949 NUNDY, Monoj Kumar, B. Com., 141, B, Upper 
Circular Road, Calcutta.

74 ORR, James, C.A., Messrs. Lovelock & Lewes, 4,

B.Sc.,
Nandi & Co., LindlieP. C.Messrs.

455 MAJUMDAR, Upendra Chandra, B Sc., G.D.A., 
Messrs. Das and Majumdar, G. S. Road, Shilong 
(Assam).

129 MAJUMDER Nareudra Kumar, M.A., G.D. A., 
Registrar of Joint Stock Companies, Bengal, 5, 
Council louse Street, Calcutta.

Rabindra Nath, B.Com., Wardley 
House, *25, Swallow Lane, Calcutta.

40S MAJUMDER, Ramesh Chandra, B Sc., G.D.A., 
c/o The Standard Pharmaceutical Works, Ltd., 67, 
South Road, Calcutta.

81 MASTER, Nariman Fakirji, A.S.A.A., 265, Bowbazar 
Street, Calcutta.

828 MAULfK, Jagat Bandhu, B.Com.. 3. Beliaghata 
Main Road, Calcutta.

671 MAZUMDAR, Satis Chandra, 3.A.. G.D.A., 17/2, 
Jhamapukar Lane, Calcutta.

46 MEHROTRA, Hakim Roy, G.D.A.,

Lyons Pvaxige, Calcutta. v
404 PARASURAMA IYER, Trichirr. Subramania Iyer,y 

B. Com., G.D.A., Assistant Accounts Officer, Bengal. 
Treasury Buildings, Calcutta.

387 PAREKH, Abhechand Premchand, Messrs 
Batliboi & Co., 1-B.
Calcutta.

607 MAJUMDER,

S. R-
Old Post Office Street,

665 PARNANDI, Ram Mohun Rao, Assistant Account­
ant. The Oriental Gas Co., Ltd., P. 15, Lake 
Terrace, Rash Behari Avenue P. O., P. B. 200, 
Calcutta.

545 PYE, John Mitchell, A.S.A.A. Tea
Controller for North India, 1, Council House Street, 
Calcutta.

891 RAGHUPATHI, T. R., Inspector of Accounts, The 
Commissioners for the Fort of Calcutta, 15, Strand 
Road, Calcutta.

990 RAHA, Ramesh Chandra, B.A., c/o Messrs. M. D.
Darbari & Co., 8, Old Post Office Street, Calcutta.

442 RAJAGOPALAN, Conjeevaram, G.D.A., M/S. Price, 
Waterhouse, Peat & Co., B-4. Clive Buildings, Clive 
Street. Calcutta.

1106 R A M ALIN GAM. C. S., c/o Messrs. Price, Water-
house, Peat & Co., B. 4. Clive Building, Calcutta. w 

96 RAMASUBBA AIYAR. Alvarkurchi Venkatasub< 
aiyar, B.A., G.D.A., A.S.A.A.
Commissioners, Chittagong.

77 RAY, Arniya Nath, A.C.A.. Messrs. Ray & Ray.. 6, 
Church Lane. Calcutta.

Assistantc/o Messrs.
Mehrotra & Co., P, 39, Mission Row Extension, 
Calcutta.

14 MITCHELL, David C. A.
Lewes, 4, Lyons Range, Calcutta.

1067 MITRA, Bhupendranath, 10/1, Babu Ram Ghose 
Lane, P. O. Hatkhola, Calcutta.

488 MITRA, Brindaban Chandra, G.D.A., 9, Townshend 
Road Bhowanipore, Calcutta.

645 MITRA, Direndra Krishna. G.D.A., c/o Messrs. 
Godfrey Phillips India Limited, 139, Belliaghatta 
Road, Calcutta.

744 MITRA, Kasi Sanker, M.B.E., B.A., A.S.A.A., 
Secretary, Medical College Hospitals, 48, Raja 
Nobo Kissen’s Street. Calcutta.

688 MITRA, Nirmai Kumar, B.A., G.D.A., 17, Convent 
Road, Entally, Calcutta.

398 MITRA, Provat Kumar, B.Sc., F.S.A.A., P/7.
Mission Row Extension. Calcutta.

MITRA, Sailendra Nath, B.Sc., B. Com. (London) 
A C.A., Messrs. Gupta and Mitra, Windser House 
Mission Row Extension, Calcutta.

Messrs. Lovelock &

Secretary, Pori
i

163 RAY-. Basant Kumar, B. Sc., G.D.A.. 14, Benfcinck 
Street. Calcutta.

942 RAY, Bimal Chandra, B.Sc., 30, Ramkamal Sen 
Lane, Burrabazar, P. O. Calcutta.

49 7
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,OQ Hallyganj, Calcutta.

' 026

31 ROY, Abani Mohan, MA t* rv /T^,.
F.S.A.A., Messrs. A M PnvT CA”

,4r Offi« Street, Calcutta.' ** & C°" 1‘B- 01d 
l4° R°YvAn!1 Kl™ar. B.A., Messrs. A. K Rov & Co
lqn ROV I T ,Road- Calcutta. ' y C°-

A C Roy& Co 7apdrai B^': KSAA- Messrs.
766 ROY, Bhupendra Mohon"MA ASA^ C™™' ht 

Circus, Now Delhi. ’ A’S'A'A- Connaught
772 ROY Bimala Prosad BA R T at n& nn o/9 xi0 r J1L-. ° o Messrs. Green,,c. Rnv ’rr • ? ngS Strwt- Calcutta.
449 ROY, Han Prosanna B So a n A r>

SSunry'& ii5"' «•“* w &ogh2[
" 1 **■ R-

3/2 ROY. Kiron Bihari, B.Sc., A.S.A.A. 
puktir Road, Calcutta.

_ 315 ROY , Nripendra Krishna, M.Sc., A.S.A.A., Messrs.
N K, Roy & Co., P. 15, Bentinck Street, Near 
Mission Row Crossing, Calcutta.

779 ROY, Rathindra Nath, B. Com., Inspector, Income 
Tax Office (Central). 3, Government Place West, 
Calcutta.

• 799 ROY, Satyabrata, A.S.A.A., 1/14, Prince Golam 
Md. Road. P. 0. Kalighat, Calcutta.

821 ROY, Satyendra Chandra, B.Sc.. c/o The Dunlop 
Rubber Co. (India) Ltd,, “ Dunlop House ” P. O. 
Box No. 391, 57-B, Free School Street. Calcutta.

(
2LA, Lansdowne Place. 606 SEN GUPTA,~ Sit ala Charan. MA an a in

- Old Post Office Street, Calcutta. ’ ’*
536 SEN GUPTA Sudhansu Mohan, B.Sc., G.D.A,,

c-‘*i
208 SRN GUPTA ^Surendra Mohan, M. A., Messrs. 

S. M. Sen Gupta & Sons, 10, Hastings Street 
Calcutta. ’

95 SEN GUPTA, Surendra Nath, G.D.A., Faridpur 
Bengal. ^

850 SINGH1, Ramachandra, B.A., A.C.A., Messrs
Singhi & Co. 1-B, Old Post Office Street, Calcutta.

979 SINGH, Muktiprasad,
Santipara, Dibrugarh, Assam.

566 SINHA, Biman Bhusan, B.A., G.D.A., Messrs.
Sinha & Mookerjee & Co., 7-A, Duff Lane, Calcutta.*

391 SMITH, Clive Douglas, A. C. A., Messrs. Lovelock 
& Lewes, 4, Lyons Range, Calcutta.

717 STEVENS, Edward Frederick,
Gillanders, Arbuthnot & Co.,
Calcutta.

146 TOFT, Walter. A.C.A., Messrs. Price, Waterhouse. 
Peat & Co., B-4, Clive Buildings, 8, Clive Street, 
Calcutta

312 TOWNSEND, Arthur John, A.C.A., Messrs. Allan 
Charlesworth & Co., 23, Alexandra Court, 60, 
Chowringheo Calcutta.

569 TULLY, William Scarth Carlisle, M.B.E., A.C.A., 
Messrs. Gillanders, Arbuthnot & Co., P. 0. Box 
174, 8. Clive Street, Calcutta.

756 VENKATARAMAN, Singanallur Venkatesa Iyer, 
G.D.A.. Messrs. S. R. Batliboi & Co., 1-B old 
Post Office Street, Calcutta.

42 VICCAJEE, Victor Framjee, B.A., F.S.A.A. 
Messrs. S. R. Batliboi & Co., 1-B, Old Post Office 
Street, Calcutta.

857 WHITING,Richard, A.C.A., c/o Messrs. Harrisons 
& Crosfield, Ltd., P. 0. Box 164, 6, Church Lane, 
Calcutta.

B. A., Rashbehari, P. 0.
<2

A.C.A.,
8. Clive Street.

Messrs.

63, Monohar-

447 ROY CHOUDHURY, Jyotirindra Nath, G.D.A., 
Messrs. Banerjea, Roy Choudluiry & Co., 10, Old 
Post Office Street, Calcutta.

CHOWDHURY,358 ROY Kumarchandra, B.Sc., 
G.D.A., M/S. Roy Chowdhury & Moitra, 115/1, 
Hazra Road, Kalighat, Calcutta.

454 ROY CHOWDHURY. Kshitish Chandra, G.D.A., 
Messrs. K. C. Roy Chowdhury & Co.. 12, Dalhousie 
Square, East, Calcutta.

402 RUDRA. Asit Baran, B.Sc., B.L., G.D.A.. Messrs.
Paul & Rudra, No. 3, West Gumtee, Jalpaiguri.

1073 RUDRA, Rabindra Nath, B. Com., “ Sadhana 
Kutir ”, P. 0. /lamuagar, District Raugpur. 
(Bengal).

452 SAHA, Gopal Chandra,
Dover Lane, P. 0., Ballygunge, Calcutta.

1083 SAHA, Hiron Kumar, “ Benode Abash ”, Kumar- 
khali P. 0. (Nadia). Bengal.

Rabindra Nath, B.Sc., c/o M/s. Saha & 
Majuinder, “Benode Abash Kumarkhali P. 0., 
Nadia District (Bengal).

' 690 SAIN, Jogesh Chandra, M.A., B.L., Messrs. Ray and
Ray, 6, Church Lane. Calcutta.

409 SAMBIAH, Kannappadv Sitharama, G.D.A., 45, 
Lansdown Terrace, Kalighat, Calcutta.

Dharamshi, Ln charge, 
National Insurance Co.

635 WILSON, Ian Birrell, A.C.A., Messrs. Ford, Rhodes, 
Thornton & Co., Tower Hones, Chowringhee 
Square, Calcutta.

181 YOUNIE, Wilfred John, C.A., Messrs Price, Water- 
house Peat & Co., B-4, Clive Buildings, 8, Clive 
Street, Calcutta.

Constituency 4—The United Provinces, Bihar, the Central 
Provinces and Berar and Orissa.

1037 ANANTHAKRISHNAN, S., Accountant ‘ L * Section, 
Ordnance Factory, Khamaria, Jubbulpore.

787 BANERJI, Asoka Prokash, G.D.A., Pir Jalil. 
Lucknow.

634 BASU, Panchanan, B.Com. Raj Darbhanga, 
Darbhanga.

935 BASU, Sailendra Kumar, B.Sc., c/o Karam Chand 
Thapar & Bros., Ltd., Hazratganj, Lucknow.

9Q5 BHARGAVA, Maheshnarain, Messrs. Bhargava & 
Jehangirabad Mansions, Hazratgonj.

B.Sc.. G.D.A.. P-695,

1013 SAHA

A
Company,
Lucknow.

813 BHATT, Devshanker Nagji, G.D.A., c/o The Moti- 
pur Sugar Factory, Ltd., P. 0. Motipur, District 
Muzaffarpur, Bihar B. & N. W. Railway.

597 BHATTACHARYEA, Kalinarayan, B.Sc., G.A.D., 
Dv. Asstt. Controller of Military Accounts, Local 
Audit Office, Cawnpore.

508 BHaTTY, Ishwar Singh. G.D.A., Messrs. Sodhbans 
& Co., Commercial Buildings, The Mall, Cawnpore. 

253 CHATTERJEE, Abiniukta, G.D.A., Messrs, 
Charterjee and Chatterjee, Lala Laj pot Rai Road, 
Benares.

423 CHATURVEDI, Bishambor Nath, B. Com., G.D.A., 
Messrs. B. N. Chaturvedi & Co., Nachghar Road, 
The Mali, Cawnpore.

259 CHOUDHARY, Nanhelal Bhaiyalai, G.D.A., Messrs.
Vaish Jain & Co., Cluttorbuckganj, Near Bareilly. 

842 DAMKEVALA, Hormazdiar Fredoon. A.S.A.A., Jr. 
Assistant Controllar of Accounts, The Tata Iron and 
Still Co. Ltd., Jamshedpur.

308 DAS GUPTA, Benovc-ndra Nath, B.A., A.S.A.A., 
Messrs. B. N. Das Gupta & Co., New Civil Lines,
Lucknow. rP,

934 DAS GUPTA, Benoyendrauath, M.A., B Com., me 
^ Imperial Tobacco Company of India Ltd., Lost 

Box No. 40, Cawnpore U. P.
892 DASTUR. Homi Jamshed, B.A.,

Road West, Jamshedpur.
418 DATTA, Surendra Nath, B.Com., C.D.A., Messrs. 

S. N. Datta & Co., P O. Kadamkuan, Patna.

Mathuradas1047 SAMPAT
Accounts Dcj.artmtnt 
Ltd.. 7. Council House Street, Calcutta.

500 SANYAL, Nripendranath, B So., G-DA Messrs.
N. Sarkar & Co., 17, Mangoe Lane Calcutta 

981 SARKAR, Asoke Kumar, B.Sc. 18, B. Mohan Lai
73 SARKAr!Narendranath, M A., F-S.A.A., c/o Bank 

of India Ltd.., 102-A. Clive Street, Calcutta.
396 SARKAR. Skitish Chandra B. Com.. G.D.A M/s.

K. C. Sarkar & Co. 57 .Stcphen House CMcutta^ 
621 SARKAR, Sudhindra Rath, B.Sc., G.D.A., Com­

mercial Tax Officer, Jalpaigun. Messrs C R
80 SEN Chitta Ranjan, B.Sc., G.D.A., Mess .

Sen & Co 4 Clive Ghat Street, Calcutta.
•«-;*’ ’ a R A 0/7/C Peary Mohan Sur 1028 SEN, Devaprosad, B.A., 9///o., xw *

, 304 SEN*/ Jfteridranath, F S.A.A., 6, Hastings Street,

: 883 SEN? SaktT’ Sankarf's/S-A, Bir Chand Gossin Lane, 

P. 0. Baghbazar.
311 SEN, San tosh Kumar

894 SENly°GUSPTA?ICSi8ir Kumar, M.A., c/o Messrs. 
S. K. Sen Gupta & Co., 2, Church Lane, Calcutta.

A.S.A.A., Messrs. Kar, Sen
G.D.A., 2-A,
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L.T., G.D.A., 
and AcetyleneB.A.,477 DUTT, Matilal, B.Com., G.D.A.,- Raj Darbhanga, 542 SWAMI, M. Yaidyanatha,

Darbhanga. S Internal Auditor, The Indian Oxygen
101 DUTT, Ronendra Nath, M.A., LL.B., A.C.A., Raj Co. Ltd., 10/191, Nawabgtmj Road, u £ Tandon

Darbhanga, Darbhanga, ' 692 TANDON, Pyara Lai, A S.A.,
147 FULLER, Roland Usher, A.C.A., Messrs. Price, & Co., Post Box 113. The Ma,U, Oawnpo ■

Waterhouse, P&U & Co., Rost Box No. 61. 490 VAISH, Shiam Behan Lai ;1 Lin0Sj
Cownpore. - G.D.A., Messrs. S. Vaish & Co., ioi,

676 GADRE, Maheshwar Janardan, G D.A., Messrs. Cawnpore. ... VarahagiriMaheshwar Gadre & Co., Mahal, Nagpur City. 801 VENKATARAMIAH Malhmaduguk ■ °
274 GUPTA, Bishadendu, B.Sc., F.S.A.A., Messrs. B. House, Berhampore Ganjarn District (Orissa).

Gupta & Co.. “ Svarnasan ”, P.O. Bankipore, Patna. S35 WADKE, Anant Koroba^ ■ *» T L ’ ’Building.
342 GUPTA, Munshi Lai Chitarmal, M.A.. B.Com., A. F. Ferguson & Co., Bank of Indore Building,

A.S.A.A., Messrs. M. L. Gupta & Co., Civil Lines, Indore City. , XT ,, w^q+ Frontier% Cawnpore. , Constituency 5.—The Punjab and the Noith-West 1 rontiei
151 GUPTA. Sukli Nandan. B.Com.. G.D.A., Mersrs. Province. . M „ aS. N. Gupta & Co., Johri Bazar,'Agra. 571 AMAR NATH, B. Com G. D. A.. Messrs. A. A.
863 HUSSAIN, Mirza Mohommad. B.A.. A.S.A A., c/o Kapur & Co., 59, The Mall, Lahore.

Messrs. M. M. Hussain & Co., Grand Hotel, Fraser 154 ANOOP LAL, G.D.A., 2, Beadon Road Lahore
Road. Patna. 335 BHARI, Parma Nand, G.D.A Messrs P. N-Bahn

725 JAIN. Nem Chand, B.Com.. G.D.A., Messrs. N. C. & Co., Dinanath Buildings, 14, The Mail, Canore.
Jain & Co., Bazar Bazaza, Meerut City. 1010 BHALLA, Jagdish Chander, B.A., c/o '

420 JAIN, Thakur Das, G.D.A., Messrs. S. Vaish & Co., Bhalla & Co., 7, Hall Road, Lahore <
161, Civil Lines, Cawnpore. 431 BHANDARI, Prakash Nath, B.A., B Com. (LondojO

363 JAISWAL, Gaya Prasad, G.D.A., SS, Johnstonganj, A.C.A., Under Secretary to the Government ot
Allahabad. ' India in the Department of Commerce and Secretary, _

907 JOSHI, Rajaram Durgashankar, B.A., c/o Messrs. Indian Accountancy Board, Simla.
Joshi Surana & Co., 97, Nandlalpura, Indore (Cen- 752 BHATIA, Dev Raj, B.Com., G.D.A., Messrs, 
tral India). ' Bhatia & Co., 34, The,Mall, Lahore.

890 JUKALVI, Kundan Lai, B.A., Office of the Regis- 939 CHANDLA, Kedar Nath, B.Sc., Messrs. K. N. 
trar, Joint Stock Companies, United Provinces, Chandla & Co., 9, The Mall, Simla.
Lucknow. 494 CHAPMAN, Robert Geoffrey,

931 KHANNA, Jai Chandra, B.Com., Grand Trunk A. F., Ferguson & Co., G.P.O., P.O. Box No. 39,
Road, Gbaziab d. Lahore.

162 KHARE, Trimbak Bhaskar, Messrs. Khare & Co., 209 CHATRATH, Buaditta Mai., M.A., A.S.A.A., 
Indira Mahal, Dhantoli, Nagpur. Messrs. Chatrath Khanna & Co., Hayat Buildings,

917 KHARE, Maheshwar Tr.mbak, M.A., LL.B., Indira 36, The Mall. Lahore.
Mahal, Dhantoli, Nagpur, C. P. 271 CHOJAR, Ram Labhaya, G.D.A., Messrs. R. L.

639 LAKSHMINARAYANAN, V., G.D A., Accountant Chojar & Co., 15-C, Nisbet Road, Lahore.
‘ L ’ Section, D.A.C.A.F.A. 5s Office, Gun Carriage 641 CHOKRA, Vishwanath, B.A., .15, Sanda Road, 
Factory, Jubbulpore. Lahore.

961 LODHA, Jaswant Singh, B.Com , LL B., LL.M. 707 CHOPRA. Suraj Prakash, B.A., B.Com. (London),
(London), A C A. Secretar}^ J.. K. Jute Mills Co. A.C.A., Messrs. S. P, Chopra, & Co., 10, Dinga
Ltd., Kamala Tower, Cawnpore Singh Buildings, The Mall, Lahore.

70 MAITRA, Phanindra Bhusan, B.Com., G.D.A. 897 DALAL. Home Pestonji, A.S.A.A., G.D.A.,
P.B. Maitra & Co., P. O. Bankipore, Govan Brothers, Limited, The Mall, Lahore.

1102 DIGNASSE, Ernest Dunstan, A.C.A.,
Krishna Khanderao, G.D.A., Lodge, The Brewery, Rawalpindi.

Mankeshwar & Co., Kingsway, 1026 GHOSE. Sailen, B.Sc., office of the Superintendent
of Insurance, Kennedy Cottage, Simla.

844 GULATI, Mulk Raj, B.Com., G.D.A., Hotu Singh 
Road, Lohore.

1036 GUPTA, Ram Chand, B.Coiii., 148, Pacci Dhakki, 
Jammu (Kashmer State).

173 HEASMAN, Leslie George, A.C.A.i P.O., Solan- 
Brewery, Simla Hills. *.

767 KAPUR, Arjan Das, Messrs. Dass & Co., 14, Cooper ^ 
Road, Lahore.

1077 KAPUR, Dharam Dev, 14, Cooper Road, Lahore.
268 KAPUR, Narain Das, G.D.A., Messrs. N. D. Kapur 

& Co., 14. Cooper Road, Lahore.
760 KHANNA, Kala Ram, Messrs. Kala Ram Khanna 

& Co,, 30, Chamberlain Road, Lohore.
HHANNA, Krishna Chandra, Kawatra Buildings 
Peshawar Cantt. *

132 KHANNA, Mulkh Raj, B.Sc., (Hons.) G D Asrsasasr*4 ^ ***
718 KHANNA, Padam Lai, B.Com.

Bannu Cantonment.

LL.B.,

A.C.A., Messrs.

Messrs.
Messrs.

Huntly
152 ALANKESHWAR,

Messrs. K. K.
Nagpur.

741 MATHULLA, Mathew Kandathil, B.A., A.C.A.,
Dy. Controller of Accounts, Tata Iron and Steel 
Co., Limited Jamshedpur (Bihar).

182 MOHAN, Bhola Nath, G.D.A., Messrs. Mohan & 
Co., Lalbagh Road, Lucknow.

369 MUKHERJI, Prafulla Kumar,
Ganguli, Mukherji & Co., “ Nilkutir ”, Gaya, Bihar.

105 NAGANATHAN, Nurani Anantanaravana, G.D.A., 
Grand Hotel, Fraser Road, Patna.

901 NAIK, Hrudayanand, B.A., c/o Messrs. H. Naik & 
Company Telenga Bazar, Cuttack. Orissa.

22 PANDYA, Sattya Vant, G.D.A., Messrs. Basant 
Ram & Sons., Kaser Bagh Circus, Lucknow.

421 PARTHASARATHI, Prankusam, G.D.A., Berharn- 
pur (Ganjam Dist).

97 RAMANATHAN, Aringunnam Neelakanta, G.D.A., 
Deputy Assistant Controller of Army Factory 
Accounts, G. C. Factory, Jubbulpore.

143 RASOOL, Sharitur, G.D.A , Messrs. S. Rasool & 
Co., Dodhpure Road, Aligarh.

357 ROWE, Wunnava Venkatappa, G.D.A., Messrs. 
Rowe and Pal, Berhampore (District Ganjam).

913 SEETHARAMAN, K., G.D.A., Accountant, Costing 
Section, Dy. Assistant Controller of Military 
Accounts Office, Army Clothing Factory, Shahja- 
hanpur.

845 SIVARAMAKRLSHNAN, Nallepilli Parameswara 
Iyer, G.D.A., c/o Accountant, Office of the 
Assistant Controller of Army Fac ory Accounts, 
Gun Carriage Factory, Jubbulpore

870 SRINIVASAN, Valayaputhur, A.C.W.A., Dy. 
Assistant Controller of Army Factory Accounts, 
Gun Carriage Factory, Jubbulpore.

1103 SURANA, Pratap Sing, c/o Joshi Surana & Co., 
97, Nandlalpura, Indore.

,r, cj-R Purnanka Mohan, A.S.A.A., Messrs., Sur & 
Sen.’35/75, Jangambari Road, Benares.

G.D.A., Messrs.

(London), A.C.A.,

KJ™A’ Datt, G.D.A., Messrs. Khanna &
Khosla, 9, Beadon Road, Lahore.

282 ^°h^,L As8istant Accounts
Officer, PA\.D„ Electricity Branch, 11 Bahawal- 
pur Road. Cooper Building, Lahore.

610 MALHOTRA, Khushhal Cliand,
Miihotra & Co., 10: Nisbet Road, Lahore!

463 Mc.LAREN, Alexander, C.A., c/o Messrs A T Ferguson & Co., G.P.O. Box No. 39, E"

746 MEHRA. Jagat Mohan, B.Com., Messrs. J. M. Mehra 
& Co., Mansa Ram Street, Chamberlain Road,

Messrs. K. C.

Lahore.«►

524 MEHRA, Puranchand, Messrs. Aiyar & Co
Ahiuwalia, Amritsar. - Lo'> Katra

1027 MUKHERJEE, Moni Mohan, 14
Lahore. Nabha Road,
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1042 NARAYANASWAMY, Papanasam Swaminathan, c/o 

Messrs. Aiyar & Co., West End Buildings, The 
Mall, Lahore.

3 PANDYA, Rai Bahadur Pandit Balak Ram, Messrs. 
Basant Ram & Sons, Chamberlain Road, Lahore. 

712 RAI, Raghn Nath, G.D.A., Messrs. S. P. Chopra & 
Co., 10, Dinga Singh Building, The Mall, Lahore. 

207 RAJAGOPALAN,

301 GANESIER, Tanjore Natesier, G.D.A., Connaught 
Circus, (Opposite Telephore Exchange;, New Delhi.

115 GARGIEYA, Bhagwan Das, G.D.A., Messrs. B.D.
.Gargieya & Co., “ Gargieya Niwas ”, Beawar.

503 GIDWANI, Pahilaj Hassasing, A.S.A.A., Messrs. 
P. H. Gidwani & Co., Safe Deposit Chambers, 
Dunolly Road, Karachi.

808 GOEL, Vishwa Nath, B.A., Com., Connaught 
Circus, Opp. Fire Brigade, New Delhi.

226 GUPTA, Ranjit Singh, G.D.A., Mesers. R. S. Gupta 
& Co., Chandni Chowk, Delhi. ^

, 1104 GUPTA, Suraj Prakash, Kucha Bela Mull, Katra
Baryan, Delhi.

5 HUDSON, Lovell, A.C.A., Messrs. A. F. Ferguson 
& Co., G. P. O., Box No. 24, New Delhi.

184 IRANI Zal Rustam, A.C.A., 19-A, Alipore Road, 
Delhi.

172 JAGADISH PRASAD, B.A., B.Com., G.D.A., 
Messrs. Jagdish Prasad & Co., Chandni Chowk, 
Delhi.

846 JAYNA SATYAVADI, Kapoor Chand, B.A., G.D.A., 
c/o Messrs. K. C. J. Satyavadi 8c Co., Egerton Road, 
Delhi.

166 JOSHI, Minocher Shapurji, G.DJY, c/o Municipal 
Office, Karachi!

638 KEWALRAMANY, Assondas Gurdasing, G.D.A., 
c/o Messrs. M. B. Dalai 8c Co., above Punjab 
National Bank, Bunder Road, Karachi.

914 KHOSLA, Dharam Parkash, B.Sc., c/o Messrs.
D. P. Khosla & Co., Chandni Chowk. Delhi.

793 MALHOTRA

Tiruvadi Swaminatha, M.A., 
G.D.A.. M/S. Aiyar 8c Go., West End Buildings, 
The Mall, Lahore.

317 RAJARAM, Krishnaswamy, G.D.A., Dy. Assistant 
Controller, Army Factory Accounts, Ordnance Cloth­
ing Factory, Lahore.

417 RELLAN, Balkishan Mohrimal, G-D-A.,
B. B. Rallan & Co , Nisbet Road, Lahore.

265 ROY, Dilbag, B.A., A.S.A.A., Mossrs. Roy Malhotra 
& Co., Srinagar

804 SACIIDEV, Satindar Nath, G.D.A.,
Chatrath Khanna & Co., 36, The Mall, Lahore.

150 SANKARAN, Venkatramier, B.A., G.D.A., Messrs.
Aiyar & Co., West End Buildings, The Mall, Lahore. 

326 SETH, Parmeshwari Das, B.A., G.D.A., Assistant- 
in-Charge, Insurance (B) Branch, Department of 
Commerce, Government of India, Simla.

537 SHARMA, Durga Das, G.D.A., Messrs. D. Sharma 
8c Co., 14, Mcleod Road, Lahore.

9 SODHBANS, Sirdar Prom Singh, Messrs. Sodhbans 
& Co., 7-A, Nisbet Road, Lahore.

247 SONI, Kishen Prasada, A.S.A.A., Messrs. K. P. Soni 
& Co., 36, The Mall, Lahore.

805 SREEN, Yash Pal, B.A., c/o Messrs. Y. P. Sreen
& Co., Parlad Street, Krishnanagar, Lahore.

1035 SUBRAMANIA AIYAR, Kannakulangara Narayan' 
aiyar, G.D.A., Deputy Asssstant Controller of 
Military Accounts, Local Audit Officer, Ordnance 
and Supply Depots, Quetta.

344 TACKNAIT, Shiv Lai, G.D.A.,

Messrs.

Messrs.

Baldev Raj, B.Com., (London), 
A.S.A.A.. Messrs. Roy Molhotra 8c Co., Kashmere 
Gate, Delhi.

250 MALIK, Tara Chand, B.A., G.D.A., Messrs. T. C. 
Malik & Co,, Chandni Chawk (Fatepuri), Delhi.

730 MASTER, Jehangir Bumanshah, c/o Messrs. J. B. 
Master 8c Co., 49, Parsi Colony, Karachi.

757 MATHUR, Jagdish Chandra, 1003, Egerton Road 
Delhi.

222 MEHRA, Pirthi Raj, G.D.A., Messrs. P. R. Mehra 
& Co., 56, Daryaganj, Delhi.

974 MEHRA, Guru Datta, M.A., B.Com., Assistant 
Accountant, British., Ministry of Information, Far 
East Bureau, Queensway, New Delhi.

466 MUIR, Alexander, C.A., c/o Mos3rs. A. F. Ferguson 
and Company, G. P. O., Box No/24, Now Delhi.

1061 NARASIMHAM, Raghunatha, c/o S. Vaidyanath 
Aiyar, Esq., R.A., Kashmere Gate, Delhi.

780 NATHAN, Bension, 752, Daisy Street, Cincinnatus 
Town, Karachi, (Sadar).

381 PANIKKAR, Rakkanath Achutha, G.D.A., c/o- 
Supply Finance, Department of Supply, Karachi, 

. G.P.O.

*
Messrs.

Tacknait & Co., 40, Nisbet Road, Lahore.
S. L.

876 TALWAR, Amrit Lai, G.D.A., c/o The Chief 
Engineer, P.W.D., Electric Branch, Lahore.

640 TANEJA, Raghubir Lai, Messrs. Taneja Bhatia & 
Co., 4, Temple Road, Lahore.

685 VENKATARAMAN, Dharapujam Narasimhaiyongar> 
Assistant Works Manager, Ordnance Clothing Fac­
tory, Lahore.

1053 VENKATARAMAN, M.R., c/o M/S. Aiyar & Co., 
4 Dalziel ’, The Mall, Simla, W.C.

Constituency 6.—Sind, Delhi, Ajmer-Marwara and the 
Rajputana States.

502 ABDUL MANAN, S. G.D,A., Churiwalan Gali 
Jute wall, Delhi.

178 AIL AW ADI, Ramdas, G.D.A., Messrs. R. D. Aila- 
wadi & Co., 58, New Cloth Market, Bunder Road, 
Karachi.

952 ANNADHANAM, K. G.D.A., c/o S. Vaidyanath 
Aiyar, Esq., Kashmere Gate, Delhi.

439 BABUR, Glianshyamdas, Harkishindas,
LL.B.,
Bunder, Karachi.

320 BAHRI, Lev Raj, G.D.A., Messrs. P. R. Mehra & 
Co., 56, Daryaganj, Delhi.

249 BHARGAVA, Gauri Shankar, “ Fool Niwas ”, Civil 
Lines Ajmer.

795 BHARUCIIA, Jamshed Dhunjishaw. G.D.A., c/o 
British Oversees Airways Corporation, Mcleod Road, 
Karachi.

732 BHATIA. Avtar Singh, B. Com., Messrs. Aiyar & 
Co., Burn Bastion Road, Delhi.

800 BHATT, Labhshankar Gaurishankar, D.D.A., c/o 
Grax Ltd,, Post Box, No. 79, Karachi.

698 BUTANI, Ram Hassasing, Messrs. R. H. Butan 
and Co., Khurshed Building, Bunder Road 
Karachi.

482 CHANDIOK, Jagdish Chander A.C.A., Messrs. 
Walker, Chandiok, & Co., Kashmere Gate, Delhi.

191 CHART, Kiruvalliangudi Ramanuja Narasimha, 
G.D.A., c/o S. Vaidyanath Aiyar, Esq., Kashmere 
Gate, Delhi.

1048 D’Abreo, William Emmanuel, A.C.A., Dungarvain 
House, 80, Cantonment, Saddar, Karachi.

900 DATTA, Mahesh, M.A., LL.B., A.S.A.A., Audit and 
Finance Officer, Khairpur State,

255 QUADRI, Saiyid Saghir Ali, G.D.A., Messrs. S. 
Rasool & Co., Katra Allah Diya, Chandni Chow’k, 
Delhi.

140 ROSS, William David, C.A., Mossrs. A. F. Ferguson 
& Co., G.P.O., Box No. 90, Karachi.

751 SHAH, Asutosh, B.Sc., c/o Rai Sahib P. M. 
Mukherji, M.A., Under Secretary to the Government 
of India, Department of Commerce, New Delhi.

589 SAHAI, Vishnu, B.A., A.S.A.A., Messrs. V. Sahai 
& Co., 36/G., Cannaught Circus (Opp. 90, Block), 
New Delhi.

37 SHARMA, Pandit Naurang Ray, Diggi Street, 
Beawar Ajmer-Merwara).

1056 SHARMA, Udaya Nand, B.A., 57, Jaswant Bhawan, 
Jodhpur.

904 TALEKAR, Keshav Narhari G.D.A., c/o The 
British Tabulating Machine Co., Ltd., Partap 
Building, Cannaught Circus, P. B. No. 76, New Delhi.

506 TANDAN, Gopal Das, G.D,A., Messrs. M. B. Dalai 
& Co., Above Punjab National Bank Ltd., Bunder 
Road, Karachi.

046 VAIDYANATIIAN, Kalpathy S., G.D.A., Messrs. 
Aiyar & Co.. Burn Bastion Road. Delhi.

113 VAIDYANATHAN, Subbaiyar, B.A., G.D.A.,
Kashmere Gate, Delhi.

534 VAISTI, Jai Narrayan, M.A. (Com.), G.D.A., 56,
Ramnagar, Qutub Road, New Delhi.

253 ZAMAN, Syed-us-, BA.., A.C.A., Cost. Account
Officoc, Office of the Joint Financial Adviser. 
Supply Finance, New Dolhi.

A

B.A.,
G.D.A,,' 8, Noorbhoy Jafferji Buildings,

\_



PART IV
THE ORISSA GAZETTE, MAY 10, H44340

DESAI, Jal Tcmuli, GAD.A.
DESAI Nanubhai Vasanji, ti.A 
HESHPANDE, Vainon Han, g.A.A.
DIVAN. Ramanlal Chandulal, B.Com.,
DOTIWALLA, Jal Munoherji, G.UA Q
ENGINEER, Kaikhushroo Sorabji,

ENGINEER. Sorabji.. Shapurji B-A., F.S.A.A- 
GAGWANI. Padamsi Haridas, G.D.A,
GHARDA, Burjor Pestonji. F.S.A.A.
HAMSOTIA, Pestonji Cavasji,

F.S.A.A. .. ,
JASSOOBHOY, Hormasji Dinshaw 
KHANOLKAR. D.R., G.D.A.
KSHIRSAGAR, Kanooba Srikrishna, G.D.A. 
KULKARNI, Vinayak Shirdhar. G.D.A.
LLOYD. Cyril Walter, A.C.A.
MEHTA, Iloshang Navroji, B.Com., G.D.A.
MISTRY, Mancck Plieroz, F.S.A.A.
MODY, N.R., A.C.A.
NISSIM, Meyer Maurice G.D.A.
PANDAY. Darabshaw Nasserwanji, B.Lom.. i<.£>.a..a. 
PARISH, Amratlal Kashandas, B.Com., G.D.A. 
PAYMASTER, Nariman Ruttonji, B.Com., G.D.A. 
RAIJI, Naishadh Maganrae, B.A., F.S.A.A,
SHAH, Narandas Mohanlal. G.D.A.
SHAH, Naive rial Jekishandas, B.Com., F.S.A.A. 
SHARP, Charles Ruxton, C.A.
SOPARIWALLA, Chandulal Iiarkissondas 
TAIT, James Simpson, C.A.
TANNAN, Bodh Raj, A.C.A.
THAKKAR, Jayantilal Kashiram, G.D.A.
WHITBY, Bernard James, A.C.A.
WILCOX, Stephen Williams, A.C.A.

Poona—
MADON, Adarji Sorabji B.A., F.S.A.A.
OKA, Ganesh Mahadeo, G.D.A.

List of Registered Accountants 
Articled Clerks

Constituency 1.—The Province of Madras and the 
Indian States of Hyderabad, Mysore, Travancore and 
Cochin.

G.D.A.ENTITLED TO TRAIN

G.D.A.
(Number of members to be returned—3.) 

Bangalore—
MANDRE/ Shama Rao, M.A., B. Com., F.S.A.A. 

RAMADHYANI, B. K.; B.Sc.
Bezxvada—

REDDY, Chimalavagupalli Chandrasekhara,
Cochin—

VARMA, Kerala, M.A., G.D.A.
Coimbatore—

HARIACHAR, Coimbatore Padmanabhachar, G.D.A. 
JAGANNATHAN, Melappalaivam Sudarisan. G.D.A. 

RAJ AN, Nallam Chakaravarthi, G.D.A.
South Malabar—

THAMPAN, Kuthiravattath Kuttanunni, G.D.A. 
Kumbakon am—

NATES AN, Gopalakrishna Iyer, G.D.A.
Karur—

SUBARAMANIA IYER, Uttampalayam Ramaswamy, 
G.D.A.

Madras—
BIND ON, Sydney Albert. A.C.AT“

BRAHMAYYA Parvataneni, B.A,, F.S.A.A.
DANDEKER, Ganesh Mahadev, B.A., A.S.A.A.
GILL, Cyril, A.C.A.

GOODWIN, John Stanley, A.C.A.
GOPALKRISHNA RAO, Kalmadi, G.D.A.
JOHN, Kola, G.D.A.
JOSH I. Dattatrava Ganesh, M.A., A.S.A.A. 
KRISHNASWAMI, Melapalaiyam Sudharsan, G.D.A. 
KUNJITHA PATHAM, Tiruppapuliyur Sadhu, B.A 

G.D.A.
rURUSHOTTAM, Batchu, G.D.A.

RAMAKRISHNAN, 0. S., B.A., G.D.A. 
RAMASWAMAYYA, Yanamandram, G D.A.
3ASTRT,. Chavali Subrahmanva,

F. .S.A.A.
SHAH. Ramanlal Bhogilal, B.Com., G.D.A., F.S.A.A. 

SUBRAMANIA IYER-, Pappakkudi Samusastrigal, 
B.A., G.D.A.

S UR Y ANAR A YANA IYER, S. G.D.A. 
VENKATASUBB1AH NAIDU, Kondrou, G.D.A. 
VENUGOPAL, N. V., G.D.A.

31 a dura —
SIVARAM, Lakshin ana. G.D.A.

Salem—
SANKARAN, G., G.D.A,

Secunderabad—
JAG ADIS AN, U. P., G.D.A.
NATARAJA IYER, Angarai Sundareswara Ananda,

G. D.A.
Tanjcrc—

RAJA-MANY, Muthus&my, G.D.A.
Trichncjjolv—

RENGASWAMI, M. S., B.A., G.D.A.

G.D.AB.Com.
G.D.A.

C* I

1

■w’.

•)

Constituency 3—Bengal and Assam. 
(Number of members to be retumed—S.)(Hons.),B.A. /Baris al—

CRAKRAVARTI, Debendranatk, M.A., B.L., G.D.A, 
Calcutta—

AFZAL, Syed Ahmed. F.S.A.A.
ARTHUR! Robert Scott, C.A.
BANDYOPADHYAY, Sachindra Nath, M.A.

G.D.A.
BASU, Gurugobinda. B.A., F.S.A.A.
CHAKRAVARTY, Nares Chandra, M.A., F.S.A.A. 
GHAUDHURI, Upendra-Mohan, B.A., G.D.A. 
CHAUDHURI, Birabhadra Chandra 
CHOUDHURY, Privanath, M.A.. G.D.A.
CROOKS. George Reid, A.C.A.
DANDEKER, Shankarrao Bhaskarrao, B.Com., G.D.A. 
DARBARI, Manekji Dadabhoy, B.Com., F.S.A A.
DAS, Harendra Chandra, B.A.. F.S.A.A. .
DAS, Jyotish Chandra, B-.Sc, (U.S A,)
DAS, Narendra Na th, G.D.A. t.
DAY, Subodh Kumar, A.S.A.A.
DEB, Malay Kumar, B.Sc., G.D.A.
DEMETRIUS St. John, A.C.A.
DUTT. Satvesh Chandra, B.A., B.Com., G.D.A.
GHOSH, Pabitra Kumar, B.Sc., F.S.A.A.
GHOSH, Siddharta Kumar, B.Sc., F.S.A.A. 
GUHA/'Sudhir Chandra, B.A., G.D.A,
GUHA ROY, D.N., A.S.A.A.
GUTGUTIA, Kashinath, B.Coiu.
HARDING. Maurice John, F.C,A.
ILLINGWORTH, Andrew Edward. C.A.
KAR, Subodh Krishna, B.Sc., A.S.A.A. 
KHANDELWAL, Hari Prasad, B.Com. (London 1 A e a 
MITCHELL, David, C.A.
MITTER, Santosh Kumar, M.A., G.D A 
MUKHERJEE, Bhutnath.
MUKHERJEE, Makhom Lall.
MUKHERJEE, Promotho Nath.
MUKHERJT, Satyendra Nath, F.S.A A 
MUKHOPADHYAY, Bhupendra Nath,’B.Sc C n a 
NANDI, Prafulla Chandra, M.A. (Cantab )
ORR, James, C.A. ''
RAY, Amiya Nath, A.C.A.
RAY, BiiiSanta Kumar. B.Sc., G.D.A.
ROY, Abani Mohan, M.A., B.Com. (Edn.) C a 
ROY. Nripendra Krishna, M.Sc., A.S A A ’
ROY CHOWDHURY, Kshitish Chandra C T» a 
SEN, Jitcndranaih, A.S.A.A. '
SEN GUPTA, Surendra Mohan, M.A

B.Com.,

\

Vizajapatam—
UPADRASTA, Yekata Krishnayya, B.A., LL.

A.S.A.A. „ ^ ,
Constituency 2—The Province of Bomoay and 

Western India States,
(Number of members to be returned—3.)

B,

the

Ah me dab ad—
LA Kill A, C. R,
MAKFATIA, Naushir Munehershaw, G.D.A.
SH AH, Ramanlal Govindlal, B. Com.. G.D.A.

Bombay—
ABILYANKAR, Bhalehandra Chmtaman, G.D.A.
AH AR. Arjun Jyalyan Subramani, B.Com., G.D.A., 

F.S.A.A.
AlYAR, Bharata Kalyan Subramani 
AMIN, Apaji Bavaji, B.Com., G.D.A.
AUOKA, Framroze Sorabji
PA JAN, Nariman Burjorji, B. Com., G.D.A.
BATHGATE. Gordon Murray, C.A.
BAFLIBOI, Jainshcd Rustomji, F.S.A.A.
UH.AiWAl, Pamlurang Gangadhar, G.D.A, 
HIj'lTMOKIA, Bhicajee Shapoorji 
BriJMORIA, Sir Shapoorjee Bomonjec, M.B.E., J.P. 
PJ.RDY, Byjonji Dirshawji, B.Com., G.D.A.
'■'OI'F Fiockrick Ar bur, A.C.A. 
u\\AI, IU>.maniknii Ka-asoncks, B.Com., F.S.A.A. 
A\,STrB*. j'r'ich Jam.M.edji, B.Com., G.D.A., F.S.A.A.

%VAJi Sr 107, Ardeshir, 31.A#. F.Sa A<

4

A.C.A.,)*'

F.S.A.A.
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SINGHI, Ramchandra, A.C.A.
SMITH, Clive Douglas, A.C.A.
TOFT, Walter. A.C.A.
VICCAJEE, Victor Framjee, B.A., F.S.A.A.
YOUNIE, Wilfred John, C.A.

Dacca—
BANDYOPADHYAY, Kaliprasanna, M.A.
BASU, Prohlad Chandra, B.A., G.D.A.
ROY, Apurba Chandra, B.A., F.S.A.A.

Constituency 4—The United Provinces, Bihar, the Central 
Provinces Berar, and Orissa.

(Number of members to be returned—1.)
Bihar and Orissa

ROWE, Wunnava Venkatappa, G.D.A.
GUPTA, Bishadendu, B.Sc., F.S.A.A,

Central Provinces and Berar 
KHARE, Trimbak Bhaskar.
MANKESHWAR, Krishna Khanderao, G.D.A.,

United Provinces
Agra—

GUPTA, Sukh Nandan. B.Com., G.D.A.
Aligarh—

RASOOL, Shariatur, G.D.A.
Cawnpore—

FULLER, Roland Usher, A.C.A.
TANDON, Pyara Lai, A.S.A.A.
VAISH, Shiam Behari Lai, B.Com., LL.B., G.D.A. 

Lucknow—
PANDYA, Sattya Vant, G.D.A.
MOHAN, B.N., G.D.A.

Constituency 5—The Punjab and the North-West 
Frontier Province.

(Number of members to be returned—1.)
The Punjab

BAHRI, Parma Nand, G.D.A.
CHAPMAN, R.G., A.C.A.

G.D.A. I/
:■

ij

j >

/

1 .
i

.

A\i
W> 1: i:



« W ' !
c

■

PARTLY142 THE ORISSA GAZETTE, MAY 19, 1944

DelhiCHATRATH, Buaditta Mai, M.A., A.S.A.A.
CHOPRA, Suraj Prakash, B.A., B.Cora. (London). A.C.A. 
KAPUR. Narain Das, G.D.A.
KHANNA, Mulkh Raj, B.Sc. (Hons.), G.D.A.
PANDYA, Rai Bahadur Pandit Balak Ram. 
RAJAGOPALAN, T.S., M.A., G.D.A.
ROY, DILB AG. B.A., A.S.A.A.
SANKARAN, Venkataramier. B.A., G.D.A. 
SODHBANS, Sirdar Prem Singh.

Constituency 6—Sind, Delhi, Ajmir-Merwara and th^ 
Rajputana Sates.

(Number of members to be returned—1.)
Sind

ROSS. William David. C.A.

BAHRI, Dev Raj, G.D.A.
CHANDIOK, Jagdish Chandra, A.C.A. 
GUPTA Ranjit Singh, G.D.A.
HUDSON, Lovell. A.C.A.
JAGADISH PRASAD, B.A., B.Com., G.D.A. 
MALIK, Tara Chand, B.A., G.D.A.
MEHRA, Prithi Raj, G.D.A. 
VAIDYANATHAN, S., B.A., G.D,A.

Rajputana and Ajmer-Merwara 
GARGIEYA, Bhagwan Das, G.D.A. 
SHARMA, Pandit Naurang Ray.

Y. N. SUKTHANKAR 
Joint Secretary to the Qovt. of India

Printed and Published by S. H. Khan, Superintendent, Govt. Press, O. G. 7—359—19-5-1944CUTTACK :

V

/


